14th April, 1955 (Wednesday)

LOK SABHA
DEBATES

(Part I—Questions and Answers)

LOK SABHA SECRETARIAT
NEW DELHI

'

FOUR Alas (INLAND) QIME SHILLING (FORE[GN)



LOK SABHA DEBATES

2.2-0

Dated,.. . A%:00. 20

(Part I—Questions and Answers)

e e

2221
LOK SABHA

Thursday, 14th April, 1955.

The Lok Sabha met at Eleven of

the Clock.
[Mr. SpEakKER in the Chair]

ORAL ANSWERS TO QUESTIONS
ForMATION OF ALL INDIA BAR

#2204, Shri S. N. Das: Will the Min-
ister of Law be pleased to refer to the
reply given to starred question No.
791 on the 1lth September, 1954 and

state:

(a) whether Government have taken
a flnal decision on the recoinmenda-
tions of the All India Bar Committee;

(b) whether Government have ac-
cepted the recommendation for the
creation of an autonomous and unified
Bar on an All India basis;

(c) if so, when the necessary legis-
lation is likely to be introduced; and

(d) what other recommendations
are under consideration?

The Minister in the Ministry of Law
(Shri Pataskar): (a) No.

(b) and (c). Do not arise.

(d) All the recommiendations are
under consideration. Opinions have
been received from the State Govern-
ments and others on the various recom-
mendations of the All-India Bar Com-
mittee and they are being examined.

Shri 8. N. Das: How much mcre time
will Government take o come to a
final decision in this matter?

60 LSD,
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Shri Pataskar: Government have re-
ceived the replies from almost all the
State Governments excepting cne and
they will shortly decide the matter.

Shri 8. N. Das: May I know, Sir,
what were the opinions of the State
Governments in this matter?

Shri Pataskar: There are tihree or
four important recommendations and
they are not all of them unanimous.

Shri Kasliwal: May I know, Sir, whe-
ther Government have invited the
opinions of the High Courts and the
High Court Bar Associations in this
matter?

Shri Pataskar: Yes, Sir, Government
have called for the opinions of the
High Courts, the Supreme Court, the
Universities and also the Bar Associa-
tions—all these through the State

Governments.
-
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CONFERENCE OF EDUCATION MINTSTERE

*2206. Shri Krishnacharya Joshi: Will
the Minister of Education be pleased to
state:

(a) whether the decisions of the
Conference of the Education Ministers
of the various States held in 1954 have
been implemented; and

(b} if so, what are the main deci-
sions which have been implemented so
far?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) Yes, Sir.

(b) A statement is laid on the Table
of the House. [See Appendix X, an-
nexure No. 34.]
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Shri Krishnacharya Joshi: The state-
ment shows that the Hindi Shiksha
Samiti has been reconstituted. May
I know the total number of members
in the reconstituted Committee of the
Samiti and how they were selected?

Dr. M. M. Das: The total number of
members of the Hindi Shiksha Samiti
is twenty-four and the members have
been selected on the following basis:

Chairman to be nominateq by the
Government of India and to
hold office during the rleasure
of the latter:

One representative each of the
Government of Andhra, Assam.
Coorg, Bombay, IHyderabad,
Kutch, Madhya Pradesh, Mad-
ras, Manipur, Mysore, Orissa,
PEPSU, Punjab, Saurashtra,
Travancore-Cochin, Tripura
and West Bengal to held office
during the pleasure of the no-
minating authority:

One member from the Lok Sabha
fo be nominated by the Speaker
to hold office for a period of
three years;

One member from the Rajya Sabha
to be nominated by the Chair-
man and to hold office for a
period of three ycars;

Two representatives of the leading
Hindi organisations designated
by the Government of India,
and to hold office for a term
of three years;

One representative each of the
Governments of the two Hindi-
speaking States and {o hold
office in rotation for a term of
one year: the order of rotation
to be determined by the Gov-
ernment of India

Shri Krishnacharya Joshi: May I
know the names of the States which
have appointed Planning Officers and
what part of the expenditure has been
borne by the Central Government?

Dr. M. M. Das: The Central Educa-
tion Ministry received proposals for
appointment of special officers from the
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Governments, of Bhopal, U.P., Coorg,
Saurashtra, Travancore-Cochin and
Hyderabad. Fifty per cent. of the ex-
penditure on salaries, etc., were sanc-
tioned by the Central Government, to
be paid by them.

Shri Krishnacharya Joshi: May I
know the total amount of grants given
to the non-Hindi-speaking States for
propagation of Hindi and what is the
basis of that?

Dr. M. M. Das: During the yvear 1954-
55 grants to the extent of Rs. 2,79,000
were sanctioned by the Central Gov-
ernment to the various ncn-Hindi-
speaking States which sent their
schemes for propagation of Hindi for
the approval of the Central Govern-
ment.

The rate of contribution was 46 per
cent. of the expenditure to be given
by the Centre in the case of those
States which have got their own legis-
latures and in the case of those Stales
which have got no legislatures of their
own hundred per cent. will be given
by the Central Government.
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Shri H. N. Mukerjee: Is it in con-
templation of Government to start this
work under the direction of a Central
Advisory Board which shall see to it
that Gazeteers of good quality are pro-
duced in different States under a com-
mon direction?

Dr. M. M. Das: It is proposed to take
up this work during the second Five
Year Plan and details have not yet
been ascertained.
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Shri H. N. Mukerjee: May I know if
it is also the intention of Govermment
to ask the Epigraphical Branch of the
Archaeological Department to prepare
a Gazeteer of ancieni place names
several thousands of which are strewn
about in our ancient literature and
inscriptions?

Dr. M. M. Das: All these details have
to be gone into,

TRANSLATION OF CENTRAL ACTS

*2208. Shri Bibhuti Mishra: Will the
Minister of Law be pleased to state
how many Acts of Parliament have
been translated in the various State
languages of India?

The Minister in the Ministry of Law

(Shri Pataskar): Hindi ... 64,
Bengali I [ H
Kannada . 33,
Marathi .. 33;
Gujerati IO < 4
Punjabi 2; and
Urdu T
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Shri Thimmaiah: Is it the intention

of Government to translate the Central
Acts in all the regional languages?

Shri Pataskar: Yes, the work so far
as the different langu~ees except Hindi
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are concerned is assigned to the diffe-
rent State Governments: Assamese to
Assam; Bengali to West Bengal; Guja-
rati, Kannada and Marathi to Bombay;
Malayalam to Travancore-Cochin, Oriya
to Orissa, Punjabi to PEPSU, Tamil to
Madras, Telugu to Andhra and Urdu
to Hyderabad.
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INSTITUTE OF ARMAMENT STUDIES
KIRKEE

*2210. Shri S. C. Samanta: Wil the
Minister of Defence be pleased to state:

(a) whether the Institute nf Arma-
ment Studies at Kirkee keeps any con-
tact with the Universities and other
Civilian Research Institutions in lndia;

(b) it so, the names of those Uni-
versities and Institutions; and

(c) whether any attempts have been
made to discuss this Defence Science
training system with any other coun-
tries?

The Minister of Defence (Dr, Katju):
(a) Yes.
(b) (i) Institute of Science, Banga-
lore.
(i) National Chemical Labora-
tory, Poonu.
(1ii) National Physical Lubora-
tory, New Delhl.
(lv) Mathematical Instruments
Factory, Calcutta.
(v) Engineering College, Foona.

(vl) The University of Delhi.
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(c) The Course is similar to that in
the Royal Military College of Science
in UK. but adapted to meet our
requirements.

Shri S, C. Samanta: May I know
whether Professor P.M.S. Blackett,
Fellow of the Royal Society and
Nobel Laureate was Invited to visit
this Institute? If so, what was his
reaction?

Dr. Eatju: I have not been able to
catch the question.

Mr. Speaker: There were two Pro-

Shri 8. C. Samanta: Whether Pro-
fessor Blackett was invited to see the
work done at this Institute?

Dr. Katju: I want notice of that.

Shri 8. C. Samanta: May I know whe-
ther there is any provision for sending
the students from this Institute abroad?

Dr. Katju: Not in this connection.

RovarLTy ANp DEAD RENT ON MINERALS

*2211. Ch. Raghuhir Singh: Will the
Minister of Natural Resources and
Scientific Research be pleased to refer
to the reply given to starred question
No. 112 on the 25th August. 1954 and
state:

(a) whether the Expert Committee
set up to examine the guestion of rates
of royalties and dead rent on minerals
has submitted thelr final report: and

(b) it so, what are their recommen-
dations?

The MMnister of Natural Resources
(Shri K. D. Malaviya): (a) and (b).
The reports of the 3 Sub-Committees
regarding rates of royalties snd dead
rents have been received and will be
considered by the Royalty and Dead
Rents Committee shortly.

Ch. Raghubir Singh: May I know
whether the recommendations made by
the Committiee have been accepted or
not?

Shri K. D. Malaviya: The reports of
the Sub-Committees are being consi-
dered by the Government.

Ch. Raghubir Singh: May I know the
provinces this Committee visited?
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Bhri K. D. Malaviya: There was no
specific programme of visiting all the
provinces by this Committee, but it
visited all those places which they
thought should be visited.

Shri N. B. Chowdhury: May I know
whether Government propose to lay a
copy of the recommendations on the
Table of the House?

Shri K. D. Malaviya: These recom-
mendations are now being considered by
the main Committee, and the delay has
been due to the fact that, in between,
the Taxation Bnquiry Commission was
also considering the same points. Now
that the Report of the Taxation
Enquiry Commission has been made
public, the Committee will conclude its
deliberations and then the Govermment
will have to consider what to do.
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Dr. M. M. Das: There are 0 many
schemes of the Central Government
for giving scholarships to foreign stu-
dents for studying in this country.
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Dr. M. M. Das: I can give the num-
ber ot individual schemes. For
example, under the General Cultural
Scholarship Scheme, the number of stu-
dents studying in India is 259; under
the Vocational Training Scheme, only
one candidate has joined and others
are likely to join during the yesr 1055
58; under the Indo-German Industrial
Co-operation Scheme, thirteen German
nationals are studying in India; under

14 APRIL 1955

Oral Answers 2230

the Technical Co-operation Scheme,
Colombo Plan, the number of scholars
has not been fixed, but at present 107
students are studying under this
Scheme; under the Reciprocal Scholar-
ship Scheme, 17 students are studying.

it oy Ty : e o wEEE
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Dr. M. M. Das: The question is a
different one, and the present supple-
mentary question has no relevancy to
the main question.

Shrl V. P. Nayar: Is it a fact that at
present, in the current year, over 700
foreign students are studying in India
with scholarships from the Government
of India and could I know whether
Government are aware that these fore-
ign students studying in India under
Government scholarships are mceting
in Madras some time this month?

Dr. M. M. Das: I would like to draw
the attention of the hon. Member to
the main question which asks whether
the Government of India has given
scholarships to any foreign students for
studying in any foreign country.

CENTRAL ADvisorRy COMMITTEE ON
ARCHAEOLOGY

*2213. Shri Ibrahim: Will the Minis-
ter of Education be pleased to state:

(a) how many mectings of the Cen-
tral Advisory Committee on Archaeo-
logy were held in 1954-55; and

(b) how far their recommendations,
it any, have been implemented?

The Parliamentary Secretary to -the
Minister of Education (Dr. M. M. Das):
(a) One.

(b) A statement is lald on the Table
of the House [See Appendix X, an-
aexure No. 35].

Shri Ibrahim: May I know how many
States have set up archaeological orga-
nisations up till now?

Dr. M, M. Das; Part ‘A’ States: The
U.P. has got its archaeological depart-
ment; Andhra nil; Madhya Pradesh nil;
Madras nil, Bombay, the proposal for
setting up an archaeological nrganisa-
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tion is under consideration. Part B
States: Hyderabad has got an archaeo-
logical department; Madhya Bharat
under consjderation; Mysore has got
an organisation, PEPSU nil, Saurash-
tra has got its own archaeological
organisation; Travancore-Cochin also
has got its own organisation. Part C
States: Bilaspur nil; Kuteh nil;
Vindhya Pradesh under consideration.

Shri Ibrahim: May I know whether
Goveroment propose to send an arch-
aeological mission to Afghanistan? If
so, when?

Dr. M. M. Das: The proposal is under
consideration.
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Pr M. M. Das: We have written to
dll the State Governments to open
their own archaeological organisations
for looking after the archaeological sites
and monuments which are under their
control, but some of them nnly have
given replies to our letter and I hsve
told the House which of them have
got their organisations and which have
not.

S8hri B. S. Murthy: May I know whe-
ther the Andhra Govemment have
asked for financial aid for setting up

an archaeological organisation in
Andhra?

Dr. M. M. Das: The Andhra Govern-
ment have written in their reply that
the State has no finance to set up such
a department.

Mr. Speaker: Have they asked for
any help? Are Government consider-
ing to help them?

Dr, M. M, Das: I beg to have notice.
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[The Minister of Education and Na-
tural Resources and Scientific Re-
search (Maulana Azad): They have
not asked for such help.]
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Dr. M. M. Das: The ntal expenditure
will b& WRs. 77,883, out of which the
expenditure on staff will be Rs. 10.500.
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Dr. M. M. Das: The hon. Member may
kindly realise that the task is a huge
one. All these books have been wrii-
ten in the different regional languages.
It has to be ascertained sometimes whe-
ther they have to be translaied into
Hindi or into English and all this work
has to be done. That is why the
expenditure on staff has been con-
siderable,
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Dr. M. M. Das: A Folk Literature
Committee was set up for this purpose,
consisting of four official mnembers. one
each from Education, Community Pro-
ject Administration, Finance and Infor-
matjon and Broadcasting, and three
non-official members, whose rames are
there. This Committee, in consulta-
tion with the State Governments,
selected panels of reviewers for the dif-
ferent regional languages. The awards
of the reviewers were consolidated by
this Committee and prizes were given.

AMPLIORATION oOF HANDICAPPED

PERSONS

*2215. Shri C. R. Iyyunni: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that Dr.
Heien Keller has come to India to
study the measures adopted for the
amelioration of the condition of the
blind and otner physically handicapped
persons; and

(b) if so, whether she has come here
at the invitation of Government?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) Miss Keller is on a cultural visit
to this country.

(b) Yes, Sir.

Shri C. R. Iyyunni: May I know the
places she has so far visited?

Dr. M. M. Das: She has so far visited:
New Deblhi, Bombay, Hyderabad,
Madras, Bangalore, Ootacamund,
Mysore, Calcutta and Srinagar.
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Shri C. R. Iyyunni: May I know whe-
ther she has submitted any report on
the measures to be undertaken for the
amelioration of the condition of the
blind?

Dr. M. M. Das: No, Sir. She wil
not submit any report. The purpose
of her visit does not include submis-
sion of any report.

Housg RENT AND COMPENSATORY
ALLOWANCE

#2219, Shri M. 8. Gurupadaswamy:
Will the Minister of Finance be pleas-
ed to state:

(a) whether the classifications ot
cities for purposes of House rent ana
Compensatory Allowance made in
1947 on the basiz of the 1941 census
has been suitably modified in accord-
ance with the Census Report of 1951:

and
(b) if so, the present class in which

Jubbalpore has been placed?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
Yes, Sir. It was reviewed and modi-
fled where necessary.

(b) ‘C’ Class. .,

Shri M. 8. Gurupadaswamy: May I
know in which class Bangalore has
been included?

Shri M. C. Shah: Bangalore is in ‘B’
class.

Shri T. B. Vittal Rao: May I know
whether cities having a population of
one lakh and more were not classified
as 'C' because their population did not
exceed 1,15,0007

Shri M. C. Shah: No. Ordinarlly
1,15,000 was taken as a criterion to
include in ‘C' class after the census
of 1951.

TECHNICAL AID THROUGH

NaTIONS

*2221. Shri B. K. Das: Will the Min-

ister of Finance be pleased to lay a
statement on the Table of the House
sHowing:

(a) the financial contribution made
by India to the expanded Technical
Assistance Programme of the Unitea
Nations since the inception of the Pro-
gramme,

UNTTED



2235 Oral Answers

(b) the extent of assistance received
by India so far under this Programme
by way of technicians, training facili-
ties, etc.; and

(c¢) the number of the Indian tech-
niciang who have been semt out to
other countries and the number of
foreigners who have been trained in
India under this Programme?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a) to
(c). A statement is laid on the Table.
[See Appendix X, annexure No, 37].

Shri B, K. Das: May I know whether
any assistance has been received by
way of cash?

Shri M. C. Shah: By way of cash?
No. We have not received anything
by way of cash; we have received by
way of equipment.

Shri B. K. Das: May I know what
are the special subjects of study select-
ed for these Indian trainees who have
been sent abroad?

Shri M. C. Shah: Various Ministries
have suggested various subjects. I have
not got & break-up of all these subjects.

Shri B. K. Das: May I know whether
these subjects have been selected with
a view to make the Indian students
qualify so that they may replace the
technicians we have got from the
United Nations?

Shri M. C. Shah: Certainly; that Is
the ides.

Shri N M. Lingam: May I know if
the Government is satisfled thai the
benefit we derive from the Technical
Assistance Programme of the United
Nations is commensurate with the con-
tribution we make to the scheme?

Shri M. C. Shah: Yes, Sir. Ordinarfly
we have contributed sums varying from
dollars 2,50,000 to dollars 4,00,000 and
we have been receiving assistance to
the extent of one million dollars every
year.

Shri B. K. Das: May I know to which
countries our Indian techniclans have
been sent?
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Shri M. C. Shah: I have not got that
information; I want notice.

GoLp

*2223. Shri N. Rachiah: Will the
Minister of Natural Resources and
Scientific Research be pleased to state:

(a) whether it is g fact that gold
deposits have been found in the Chit-
aldrug District of Mysore State; and

(b) if so, the estimated quantity of
gold available in these deposits?

The Minister of Natural Resources
(Shri K. D. Malaviya): (a) It is report-
ed that gold has been noticed in the
following places in Chitaldrug Dis-
trict:—

(i) Halekal, East of Davangere.

(ii) Honnemaradi (South East of
Jagalur); .

(ili) Kotemaradi and Gonur (North-
east of Chitaldrug);

(iv) Bodimaradi, Javangondanhalli,
Ramanhalli, Ajjanhalli, Anne-
sidri and Dindivara.

(b) The quantity of gold available in
these deposits has not been estimated.

Shri N. Rachiah: May I know the cost
involved in the survey?

Shri K. D. Malaviya: There is no se-
parate account kept for gold survey.
The organisation ig for all survey pro-
gramme and they do &ll the work ac-
cording to this programme.

Shri N. Rachiah: May I know whe-
ther it is a fact that even copper ore
is found in this area?

Shri K. D. Malaviya: I have not got
that information just now.

RESEARCH SCHOLARSHIPS

#2224. Shri Bahadur Singh: Will the
Minister of Natural Resources and
Scientific Research be pleased to state:

(a) the number of students who were
awarded scholarships to carry on re-
search work in Physics in the National
Physical Laboratory at Delhd;
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(b) the number who on completion
of their research migrated to Pakistan
for service; and

(c) whether any action has been
taken to recover from such research
scholars who migrated to Pakistan the
amounts of scholarships paid to them
by Government?

The Minister of Natural Resources
(Shri K. D. Malaviya): (a) Two scho-
larships were awarded by the Coumcu
of Scientific and Industrial Research.

(b) None.
(c) Does not arise.

Shri Bahadur Singh: May I know,
Sir, whether Dr. Naqvi, a lecturer in
Physics in the Delhi University, who
was one of the students who were
awarded research scholarships in the
National Physical Laboratory, has mig-
rated to Pakistan in the last week of
March?

Shri K. D. Malaviya: I do not know
about this gemtleman who has been
referred to by the hon. Member; but
two scholarships were awarded in the
National Physical Laboratory in 1854
and none of these two people has goune
out. Three more students from the
Baroda University were selected to
work In the National Physical Labora-
tory, but they were getting scholarships
from the Baroda University. We are
not aware if anyone of them has gone
to Pakistan. So far as Dr. Nagvi is
concerned, we do not know anything.

Shri Bahadur Singh: Has Dr. Nagvi
been getting scholarship after 19477

Shri K. D. Malaviya: This question
does not arise so far as the National
Physical Laboratory is concerned,

Shri Viswanatha Reddy: May I know
whether as g result of the researches
carried on by the two scholars in the
National Physical Laboratory, any re-
search degree was awarded to them?

Shri K. D. Malaviya: That does not
arise out of this question.
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INDIAN Museum

*2225. Shri N. B. Chowdhury: Will
the Minister of Education be pleared
to state:

(a) whether it is & fact that the
Government of India contemplate trans-
ferring the Indian Museum from
Calcuttg to Delhi; and

(b) if so, the reasons therefor?

The Parliamentary Secrotary to the
Minister of Education (Dr. M, M. Das):
(a) No, Sir.

(b) Does not arise.

I may add, Sir, that it has never
been, nor is it now, the intention of the
Government of India to shift the Indian
Museum from Calcutta to any other
city.

Shri N, B, Chowdhury: May I know
whether the Government's attention has
been drawn to a detailed report in
the Daily Yuganthar that certain gov-
ernment officials of the Education Min-
istry went from Delhi to Calcutta re-
cenily to discuss the possibility of trans-
ferring the Museum?

Mr. Speaker: That does not arise.
’?’ u’bdl—m‘- L(J,-”,-; L 4] L&ﬂ.‘."—

(Al UWlye) oyt Wty CSlayy
@ o SeP i
[The Minister of Education and Natu-

ral Resources and Sclentific Research
(Maulana Azad): This is not correct,]

Shri 8. C. Samanta: May I know whe-
ther any exhibits from the Calcutta
Museum have been removed to Delhi;
if so, for what purpose and will they
be returned? .

Maulana Azad: Yes.

Mr. Speaker: Does the hon. Member
want to know about exhibits in general
or does he want to know about some
specific exhibits?

Shri 8. C. Samanta: Some exhibits.

Mr. Speaker: Has the hon. Minister
any information on the point?
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|Maulana Azad:; Three of its exhibits
are still in the Central Museum now.]

Wurar Loan FEpucaTioNAL FEXCHANGE
PROGRAMME

#2226, Shri B. N. Misra: Will the
Minister of Edueation be pleased to
state:

(a) whether it is a fact that a team
of Librarians has been selected by
Government to visit U.S.A. under the
Wheat Loan Educational Exchange Pro-
gramme; and

(b) if so, the names of the Members
of the team?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):

(a) Twelve Librarians have pro-
ceeded to U.SA.

(b) The names of the Librarians are:
1. Syed Bashiruddin.

. Shri K. R. Desgai.

. Shri Nabi Ahmad.

. Shri Sachidulal Das Gupta.

Shri Amar Nath Sharma.

Shri B. C. Banerjee.

Shri Dines Chandra Sarkar.

Shri Pramil Chandra Basu.

© ® e e W

. Shri M. V. Raghuvandra Rao.

. Shri Subramani Ramabhadran.

—
=1

. Dr. Maneck Bapuji Vajifdar.
12. Shri J. S. Anand.

-
—

I may add, Sir, that the final selec-
tlon was made by the Government of
the United States of America on the
recommendation of the Government of

India.
Shri 8. N. Das: May I know the

14 APRIL 1955

Ofd'.i Ans l‘.uefs 2240

names of the librariegs from which they
have been sent?
Dr. M. M. Das: Syed Bashiruddin

from the Muslim University, Aligarh;
Shri K. R. Desai, Librarian, Gujerat
University; Shri Nabl Ahmad, Secre-
tary, Jamia-Millia Library.........

s ool CGySlyy W5 Lakd

(N Ulge)  pihe Uyl CSilaRey

Ut 2 ) e Ed
pé Ungs o (wl & b Lepam
A gy

[The Minister of Education and Natn-
ral Resotirces and Sclentific Research
(Maulana Azad): This list is very long.
In my opinion it is unnecessary to read
it.]

s ®o Two Prw: anh FR mEtgw A
woamar & o 7 A o #t avw @
foen ar w1 dtww de e Awy at
Jid @ ARt gh @ ww A
grm g fe @ @ ¥4 @ @ e
agw e T @ uww wt A e
7

Dr. M. M. Das: There is a scheme
of ‘book exchange' with the United
States of America. These instituions
have participated in that particular
scheme. The Government of India

invited names from those institutions
who participated in that scheme,

MULTIPURPOSE ' 'CHOOLS IN ORISSA

*2227. Shri Sanganna: Will the Min-
ister of Education be pleased to siate:

(a) whether it is a fact that the
Government of Orissa have asked for
a financial assistance of Rupees twenty-

two lakhs for the opening of multi-
purpose schools in the Orissa State;

and

(b) if so, the decislon taken ther~
on?

The Parllamemtary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) Yes, Sir.

(b) The matter is under considera-
tion.



224% Oral Answers

May I add that the Government of
Orissa have been informed about the
extent to which their proposal would
be finally approved and that for the
implementation of their schemes, the
Central Government is prepared to
grant about Rs. 20,27,000. So, out of
Rs. 22 lakhs asked by the Government
of Orissa, the Central Government are
prepared to give Rs. 20,27,000. But
no grants have been sanctioned up till
now.

Shri Sanganna: What is the proposal
under the scheme?

Dr. M. M. Das: There are several
proposals. The number of 1nulti-
purpose schools that the Orissa Gov-
ernment wants ig 13: the Central Gov-
emment has approved only 10; the
number of courses wanted and sanc-
tioned is 26 and 20 respectively. Faci-
lities for teaching asked for was 30 but
sanctioned number is 6. Improvement
of teaching in the existing schools—
the number asked for and sanctioned is
30. For the purpose of the improve-
ment of the school libraries the num-
ber asked for was 53 including 13
multi-purpose schools; of this 40 has
been sanctioned. Introduction of crafts
in middle schools—the number asked
for and sanctioned is 75 and 60 res-
pectively. For training of teachers
four were wanted by the State Gov-
ernment. Omne centre for the training
in crafts has been sanctioned.

Shri Sanganna: May I know whether
the Government of Orissa have opened
any schools so far in the State?

Dr. M. M. Das: We asked them whe-
ther it would be possible for them to
implement a part of this scheme dur-
ing the last financial year but they
pleaded their Inability to do so. The
scheme will, most probably, be taken
up during the current financial year.

Loan rroMm US.A.

*2228. Dr. Rama Rao: Will the Min-
ister of Finance be pleased to state:

(a) the amount out of the 45 milllon
dollar loan from U.S.A. to be utilised
for procurement of “surplus agricultu-
rul commodities”;
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(b) whether the commodities will be
taken over during the current year:
and

(c) whether Government will lay a
copy of the relevant agreement on the
Table of the House?

The Minister of Revenue and Civll
Expenditure (Shri M. C. S8hah): (a)
Between $25 to $30 million for pur-
chases of wheat and cotton.

(b) It is expected that the entire
quantity will be received during the
current financial year.

(c) A copy of the Loan Agreement is
laid on the Table of the House. [Placed
in Library, See No. S-125/55.]

Dr. Ramg Rao: In view of the crisis
in the prices of agricultural oroducts,
may I know why the Government has
undertaken to buy American farm pro-
ducts out of this loan of $25 to §30
million?

Shri M. C. Shah: It was considered
necessary to have some purchase of
wheat and therefore, Government of
India agreed to have some quantity of
wheat.

Dr. Rama Rao: I have gone through
the statement in a hurry and I would
like some clarification from exhibit A
and exhibit B. In exhibit A, para 3,
it says that the interest on unpaid
principal balance hereof shall be at
the rate of 4 per cent whereus in
exhibit B-2, it is said that the rate of
interest will be three per cent. May
I know why this difference?

Shri M. C. Shah: If the repayment
is in dollars, interest will have to be
paid at the rate of three per cent: if
in rupees, four per cent.

Dr. Rama Rao: Is it one of the con-
ditions of this agreement that we have
to sell what America wants to stock-
pile, say some materials for war pur-
poses—for instance, are we to agree to
sell some substances or have we the
authority to exclude things like ura-
nium and other atomic materials?

Shri M. C. Shah: It has no concern
with this question. The question fs
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with regard to the commodity purchas-
ed under the loan agreement.

Mr. Speaker: We go to the next
question.

Shrl K. K. Basu: We have a different
question.

Mr. Speaker: If it relates to wheat.
I may allow it

Shri K. K. Basu: Absolutely wheal.
May I know what is the difference in
the price of wheat and cotton imperted
from America adding the debt charges
and the price prevailing in the ludian
market?

Shri M. C. Shah: I may require no-
tice just to calculate the difference.

TEcHNICAL TRAINING COLLEGE

*2229. Shri K. C. Sodhia: Will the
Minister of Defence be pleased 1o
state:

(a) the total strength of the staff of
the Technical Training College at
Jallahali; and

(b) to whom the training is impart-
ed at the College ang what is 1the
period of training?

The Deputy Minister of Defence
(Sardar Majithia): (a) T790.

(b) The College imparts training to:

(1) Officers of the Technical
Branch of the L.A.F.;

(ii) Apprentices of a few techni-
cal trades.

Duration of training for the iechni-
cal officers and upprentices is 86 weeks
and 4 years respectively.

Shri K. C. Sodhia: Is there any
limit upto which service should have
been rendered before officers are
taken for training?

Sardar Majithia: There is no limit.
The officers who have got *echnical
training are selected from the Indian
Air Force and the airmen also pet a
chance of getting commissions in that
branch.
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Shri K. C. Sodhia: Do the officers of
the Indian Air Force get their train-
ing outside the counfry, too?

Sardar Majithia: Formerly rthey used
to. But, now it is restricted to those
cases only where we cannot impart
training in that particular bianch
which is needed.

Shri K. C. Sodhia: How many are
such branches for which we have got
no training facilities in India?

Sardar Majithia: Very few-—possibly
one or iwo.

gt areltw adwor w
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ARCHAEOLOGICAL MissioN 10
AFGHANISTAN

*2235. Shri 8. N. Das: Will the Min-
ister of Education be pleased to state:

(a) whether any decision in the
matter of organising and despatching
an archaeological Mission to Afghanis-
tan to work there for exploration and
the search of sculptures etc. has been
taken as recommended by the Central
Advisory Committee on Archaeology;

(b) it so, when this Misslon is llke-
ly to go there; and

(c) the strength and constitution of
the team and the expenditure involved?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):

(=) Mot yet, Sir.
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(b) and (c). Do not arise.

I may add that the view of the
Government of India regarding this
particular question is that Government
should first of all have a clear idea
of the programme of this Mission, the
main sites which it should visit in
Afghanistan and the information that
is already available regarding these
sites. The object of the Mission
should be to work in such places as are
likely to throw fresh light on the
Indian history. These informations
are being collected now.

Shri 8. N. Das: May I know whether
the Government of Afghanistan has
been consulted in this matter and whe-
ther it is agreeable to this proposal?

Dr. M. M. Das: I explained the posi-
tion, Sir. Most probably the Govern-
ment of Afghanistan has been consult-
ed.

SMUGGLING

*2236. Shri Bibhuti Mishra: Will the
Minister of Finance be pleased to
state:

(a) the total wvalue of smuggled
goods seized in 1954 on the Nepal
border;

(b) the number of smugglers arrest-
ed and convicted during the above
period; and

(c) the particulars of the smuggled
goods?

The Minister of Revenue and Defence
Expenditure (S8hri A, C. Guha): (a) to
(c). A statement containing the re-
quired information is laid on the Table
of the Lok Sabha. [See Appen-
dix X, Annexure No. 3s8].

st toghe Porwr: @ede st fud | g
werer & P 3,500 U0 ¥ AN ® VTR
TeE T M ¥ At fw e @ o
fFrR RPbad &P To smuggler

was arrested and convicted during
the year 1954, but only de-
partmental action was taken,

Q¢ UT EE J TgT ot & P owh oot At
oy M, IR wa ot A gFf Al 2,800
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Shri A. C. Guha: If I may explain,
& person may not be arrested or pro-
secuted but the goods might have been
seized and conflscated.

at Paghr P Powd qmEr owgy T
Juwt g AgF f oy At gEd @
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RovaLiTiEs To FOREIGN FIRMs

*2237. Shrl Ibrahim: Will the Min-
ister of Finance be pleased 1o state:

(a) the total number of industrial
schemes sanctioned by Government
during 1954 in which Indian Firms are
required to pay royalties to the foreign
firms for technical know-how:. and

(b) the total amount of royalty so
paid during the above perlod?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a) 39
industrial schemes were sanctioned by
Government during 1854 in which
Indian firms were required to pay
royalties to foreign firms for technical
‘know-how’.

(b) Rs. 44'60 lakhs which, of course,
include payments made in respect of
arrangements entered Into In earlier
years also.

Shri Joachim Alva: In sanctioning
industrial schemes do Government care-
fully scrutinise the quantum of royal.-
ties and fhe period of years for which
it is sanctioned?

Shri M. C. Shah: Yes, Sir.
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Acga KHaAN's PENsSION

*2238. Dr. Ram Subhag Singh: Will
the Minister of Home Affairs be pleased
to state:

(a) whether it Is a fact that the
Aga Khan has stopped drawing the
monthly grant which has been paid to
his family since 1844; and

(b) if so. since when he has sicpped
drawing the amount?

The Deputy Minister of Home Affairs
(Shri Datar): (a) Yes.

(b) Since 1st January, 1954.

Dr. Ram Subhag Singh: May I know
the amount of that monthly grant and
for what purpose the grant was given
before that date, also, whether any
land grant was also given at that time
or before? .

Shri Datar: The grant was given In
1844 by the British Government in con-
sideration of service to the Fast India
Company. Even before the life-time
of the present His Highness the Aga
Khan it was reduced to Rs. 1.000. But
actually the Aga Khan was being paid
only Rs. 100 net after deductions on
account of Income-tax and Super-tux.

Dr. Ram Subhag Singh: The other
part of my question was whether any
land grant was also given to that
family in 1844 or at any other time and,
if so, whether that land grant has also
been surrendered by him?

Shri Datar: ] am not aware of any
land grant.

Dr. Ram Subhag Singh: May I know
whether the Minister will make en-
quiry about it?

Shri Datar: Yes. I shall make en-
quiries.

Shri Joachim Alva: Was the payment
of Rs. 1,000 to the Aga Khan not con-
sidered superfluous and even unjust
when he has been weighed in sufficient
gold and diamond?

Apvisory COMMITTEE ON
IssvEs

*2239. Shri K. C. Sodhia: Will the

Minister of Finance be pleased to state:

(a) the number of sittings of the

CAPITAL
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Advisory Committee on Capital Issues
held during 1954-55: and

(b) the number of cases in which its
recommendations were rnot accepted
during the same period?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
Four.

(b) None.

Shri K. C. Sodhia: May I know whe-
ther the Committee consists cnly of
government servants or is there any
representation of the public in it?

Shri M. C. Shah: The persons are:
Shri A. Ramaswami Mudaliar, ncn-offi-
cial; Shri Nijalingappa, Member of Par-
liament: Shri P. D. Nanjee, representing
the Federation of Indian Chambers of
Commerce and Industry; Shri G. A. S.
Sim from the Associated Chambers of
Commerce, Calcutta; Shri B. D. Somani
from the all India Manufacturers' Asso-
ciation, Bombay—all non-officials.

Shri N. B, Chowdhury: The Minister
said that there was no sitting. How
did the Committee function then?

Shri M. C. Shah: When did 1 say
there was no sitting?

Mr. Speaker: He said four.

Shri K. C. Sodhia: What recommen-
dations did they make to the Controlier
of Capital Issues?

Shri M. C. Shah: They have an advi-
sory capacity, and whatever matter 1s
referred to them they consider ana
make recommendations on them. There
were about twenty-four Items ronsi-
dered.

Treft & we
*330, M Aww TR =T Targr SN
Tg i 51 gw WA b=
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%3 AT FIGT FT AT 194 T §; e

(& 77 FEmr & Pentuat ot Pt
g s 2



2249 Oral Answers

?ﬂwﬂdm‘i‘“(uowo oHo
wE): (%) WWw gren 3 Prwd & st
wt 2 AR FR W1 AR Pl wver Awt
P &1

(&) wIT T8 T

ft awwr W ¥ 7 q @wn g B
o Ty arw &1 Proid & Yewm o & B
Preeft wrdw w2 s wwar ¢ & Pem
vy ar §, SEET Taweor a2

¥To THo UHo q(W: Peeel] Hraw &t 4T
Peeeht ® et &t 2

st aww waw: Proet A o Peeelt
wreiw &, guw e Proie® & toer & P
2 wre &qan Pgar mar &, 7 e e
€ P& e Prweor = #)

WMo THo THo qT& : GATT TR & % Tewal
® FTear P w2 e wear Py mar

So far as this particular Delhi College
is concerned (if the hon. Member means
the college near Ajmeri Gate), I bem
to submit that the Delhi College never
received Rs. 3 Jakhs in a year. In
1953-54, the Central Government gave
Rs. 1,12,397 and in the last financial year
1954-55 a sum of Rs. 1,00,738 was given
to this College, not three lakhs.

GoaN INVESTMENT IN INDIA

*2241. Shri Ragbunath Singh: Will
the Minister of Finance be pleased to
state:

(a) whether it ig a fact that Invest-
ments by Goans in India are increas-
ing. and

(b) if so, the reasons therefor?

The Minister of Revenue and DNe-
fence Expenditure (Shri A. C. Guha):
(a) and (b). Government have no in-
formation beyond what is contained in
the Reserve Bank of India's Report on
the census of India’s Foreign Liabili-
ties and Assets, a copy of which is
available in the Library of the House.
That Report gives the position of Por-
tuguese India’s investments in India
as on 30th June, 1948, The Heserve
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Bank is undertaking another census of
India's Foreign Liabilities and Assets
which, when completed, will show the
position till the end of 1953. The Bank's
report is expected to be out next
month.

Shri Joachim Alva: Under the cloak
of investments, has Government found
out any cases of transfer of monies
by which Portuguese objectives of
ruling Goa are perpetuated?

Shri A. C. Guha: The question 15
about Goan investment in India. So

there is no guestion nf transferring
Indian capital to Goa,
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Shri Datar: So far as these three
ships are concerned, a decision was
taken last year and the amounts have
been included in the present year's
budget.

o e guer ey : oA wETT @ |@AgA
w1 Pryaw w1t e e

Shri Datar: A fresh or a new steam-
ship would cost Rs. 80 lakhs. There-
fore Government considered that it
would be better to try a second-hand
ship if we could get it for about Rs. 5
lakhs.

Shri B. S, Murthy: May I know
whether arrangements have been
made to run steamers from Madras to
the Andamans and, if so, when does
the first steamer leave as per this
arrangement?

Shri Datar: So far as I know, there

is no such proposal before Govern-
ment.

st owo Wo wrrey: | FF S W
g Pw i sie wiwt # Porg of ol g
P ar # 7

Shri Datar: Government
sidering that question also.

Shri Bhagwat Jha Azad: What ar-
rangements are being made for com-
munication between the North Anda-
mans and South Andamans and Mid-
dle Andamans apart from these ships
which are from Calcutta or Madras?

Shri Datar: That is exactly what is
implied in the question put by Shri
Samanta. Government are consider-
ing whether launches can ply be-
tween islands and islands.

Zdwiltwer Parer & Pon arferer wrrdte
treg
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Dr. M. M. Das: Only one course has
been opened in industrial engineer-
ing for the first time in the Indian
Institute of Technology, Kharagpur,
and in the last session the course
began with only seven students.

Rt Tew W Sw g F gw Ak 51
ot ot e @ ¥t Peo o, ol W
o ot Pw i ot A Pan ar @

Dr. M. M. Das: We have stated in
the statement that it may be that in
each course there will be ten stu-
dents. The scheme has not been fina-
lised and arrangement is being made
for completing these schemes.

AT @ THo WEIAW: THA TR AR
T W yp& W @ gAY mar § 7

Dr. M. M. Das: So far as these In-
dustrial Engineering and Industrial
Administrative courses are concerned,
three institutions have been selected.
One is the Indian Institute of Tech-
nology, Kharagpur. The other is the
Indian Institute of Science, Banga-
Jore, and the third is the Victoria
Jubilee Technical Institute in Bom-
bay.
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Dr. M. M. Das: Most probably there
is a Selection committee in the In-
stitute itself which selects the candi-
dates.
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Dr. M. M. Das: What is meant by
the word ‘suvidha’'? In an educa-
tional institution, all the advantages,
all facilities are given to the stu-
dents. All the facilities are given
provided the candidate pays his fees.

WRITTEN ANSWERS TO
QUESTIONS

DiscIPLINE-cum-~-SPIRITUAL SYSTEM OF
EpucaTION

*2209. Shrl D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) what efforts have been made to
popularise General Bhonsle’s disci-
pline-cum-gpiritual system of educa-
tion scheme; and

(b) what has been the response of
educationists to the scheme?

The Minister of Education and
Natural Resources and Scientific Re.
search (Maulana Azad): (a) There
{s no displine.-cum-spirittual  system
of educational scheme but probably
the member refers to General
Bhonsle's scheme for improvement of
discipline in schools. Attention of
the member is invited to the reply
given to Question No. 1300, dated
23rd September, 1954:

(b) We have no information. The
matter, moreover, concerns the State
Governments.

69 LSD.
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UNTOUCHABILITY

*2216. Dr. Satyawadi: Will the
Minister of Home Affairs be pleased
to state the total amount given so far
to the States of Punjab, PEPSU and
Himachal Pradesh in connection with
anti-untouchability campaign during
the current year?

The Deputy Minister of Home
Affairs (Shri Dagar): I assume the
hon. Member desires information re
garding the amounts sanctioned for
1954-55. The amounts sanctioned fo-
each of these States are:—

Punjab Rs. 91,000
PEPSU Rs. 37,000
Himachal Pradesh Rs. 1,00,000

Starr oF Tripura STaTE P. W. D.

*2217. Shri Biren Dutt: Will the
Minister of Home Affairs be pleased
to state:

(a) whether there is a shoriuge of
staff 10 carry out the works assigned
to the P.W.D, in Tripura State; and

(b) if so, the steps Government pro-
pose to take in the matter?

The Deputy Minister of Home
Affairs (Shrli Datar): (a) Yes.

(b) Steps are being taken by the
Tripura Administration to recruit
from open market by advertisement
in different papers, as also to obtain
officers on deputation from Part A
States.

F‘om‘m:n PRINCES IN GOVERNMENT
SERVICE
*2218. Thakur Lakthman  Singh

Charak: Will the Ministex of Home
Affairs be pleased to state:

(a) whether it is a fact that the
Government of India took a number
of former Princes and their sons in
the Central Government service om
integration of States;

{b) if so, the number of
taken in service; and

persons

(c) whether they are exerapted from
appearing before the Union Public
Service Commission?
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The Deputy Minister of Home
Affairs (Shri Datar): (a) Yes;

(b) Seven in IF.S.
Three in I.A.S.
One in ILP.S.

(Information regarding other
services is being collected
and will be laid on the
table of the House.)

(c) Selection for appointment to the
L.F.S. was made by a Special Selection
Board of the Ministry of External
Affairs in accordance with the deci-
sion of the Cabinet. The selections
made by this Board were exempted
from the purview of the Union Public
Service Commission by a special noti-
fication. Selection to the 1.LA.S. and
ILP.S. was made by the special Emer-
gency Recruitment Board appointed
by the Government of India. The
Chairman of the Union Public Service
Commission was the Chairman of this
Board.

INVESTMENTS IN Pakistan

*2220. Shri Tubsidas; Will the
Minister of Finance be  pleased to
state:

(a) the present total investments in
Pakistan by the Indian industrial and
trading concerns separately;

(b) whether any licences are issued

for this purpose by the Government of
India; and

(c) if so, the conditions for the
same?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
Government have no information.

(b) and (c). Normally, investment of
Indian capital in foreign countries in-
cluding Pakistan is not permitted ex-
cept in the case of opening of branch-
es of trading, banking and insurance
concerns. In all such cases approval
of the Government of India is re-
Quired for investment abroad and
each case is considered on merits.
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A FRoOM Sovietr Russia

*2222. Shri R. P. Garg: Will the
Minister of Finance be pleased to
state :

(a) whether India has been offered
any financial aid by Soviet Russia
recently; v

(b) it so, how much; and

(c) whether Government have de-
cided to accept it?

The Minister of Kevenue and Civil
Expenditure (Shri M. C. Shah): (a)
No, Sir.

(b) and (c). Do not arise.

RESTRICTIONS ON VisiTs oF FORMER
RULERS TO FOREIGN COUNTRIES

*2230. Shrimatl Maydeo: Will the
Minister of Home Affairs be pleased
to state whether any restriction is
imposed by Government on the num-
ber of foreign trips the former rulers
of States in India may make?

The Deputy Minister of Home
Affairs (Shri Datar): There are no
special restrictions which apply only
to Rulers. '

REORGANISATION OF SERVICES

*2232. Shri A. R. Sewal: Will the
Minister of Home Affairs be pleased
to sfate:

(a) whether it is a fact that an
officer-on-special-duty was sent by the
Government of India to organise the
services after the integration of the
States in Himachal Pradesh; and

(b) if so, whether he has submitted
his report ?

The Deputy Minister of Home
Affairs (Shri Datar): (a) Yes.

(b) Information is being collected
from the Government of Himachal

Pradesh, and will be placed on the
Table of the House when received.

INsURANCE COMPANIES

*2233. Shrimati Sucheta Kripalani:
Will the Minister of Finance be pleas-
ed to state: .

(a) the expense ratio allowed to
the managements of the Insurance
Companies at present; and
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(b) the purpose for which this
limit was fixed?

The Minister of Revenue and Civil
Expenditure (Shri M. C, Shah): (a)
The limits of expenses of manage-
ment for Life and General Insurers
are, as required under sections 40B(2)
and 40C(1) of the Insurance Act,
prescribed in Rules 17D and 17E of
the Insurance Rules, 1939,

(b) These limits are fixed in order
to ensure that insurers do not fritter
away their funds by uneconomic
management and thus endanger the
interests of the policy holders.
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GEOI OGICAL SURVEY

.180. Chaudbhri Muhammed Shaffee:
Will the Min.ster of Natural Resources
and Scientific Research he pleased to
state:

(a) whether the Geological Survey
of India propose to undertake surveys
in Jammu and Kashmir, Nepal, Bhu-
tan, Sikkim and the Andamans during
1955-56;

(b) if so, the total amount sanction-
ed therefor; .

(¢) how much time will be spent on
these surveys; and

(d) the number and the names of
the places which will be surveyed?
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The Minister of Natural Resources
(Shri K. D. Malaviya): (a) to (d). A
statement giving the required infor-
mation is attached [See Appendix
X, annexure No. 40.]

SMUGGLING

781. Chaudhri Muhammed Shaffce,
Will the Minister of Finance be pleas
ed to state:

(a) the number of smugglers re.
ported to have been killed on the Indo-
Pakistan borders during the period
from the 1st January to the 3l1st
March, 1955;

(b) the total value of the goods
thus secized; and

(c) the quantity and kind of goods
seized?

The Minister of Reévenue and
Defence Expenditure (Shri A. OC.
Guha): (a) to (¢). The information
asked for is being collected and will
be placed on the Table of the Lok
Sabha in due course.

Lire INSURANCE COMPANY

782. Chaudhri Mubammed Shaffee:
Will the Minister of Finance be pleas-
ed to state:

(a) the number and the names of
the Life Insurance Companies in
India taken over by Government for
administration since 1951;

(b) the amount of monthly salary
including allowances drawn by these
Administrators and their staff; and

(c) whether any of the Administra-
tors has submitted any report or any
scheme to the Controller and if so, is
nature? b

The Minister of Revenue and Civil
Expenditure (Shri M. C. S8hah): (a)
and (b). A statement is laid on the
Table of the House. [See Appendix X,
annexure No. 41.]

(c) Yes, Sir. Reports have been
received from the Administrators in
respect of all companles except four.
Recommendations made are generally
for transfer of business to other in-
surers or winding up of the particu-
\ar insurer.
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SCIENCE OF SERICULTURE

783. Shri Keshavalengar: Will the
Minister of Education be pleased to
state :

(a) whether there is any Education-
al Institution in India which imparts
sericultural knowledge along with
general education; and ;

(b) if so, where it is located?

The Minister of Education and
Natural Resources and Scientific Re-
search (Maulana Azad): (a) and (b).
The information is being collected and
will be laid on the Table of the Lok
Sabha later.
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LoaNs AND GRANTS TO PUNJAB

785. Shri D. C. Sharma: Will the
Minister of Finance be pleased to
statg :

(a) the amountgof aid in the shape
of loans and grants given so far to
the Punjab Government during the
Plan period for the following pur-
poses: '

(i) Small-scale Industries;
(ii) Handloom Industry;

(iii) Neel Gai;

«Iv) Small Dams;

(v) Roads;

(vi) Bridges;

{vii) Specialized Training; and
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(b) the progress made so far on
the above work? i

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
and (b). The information is being
collected and will be laid on the
Table of the House.
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GOVERNMENT  SERVANTS

787. Chaudhri Muhammed Shaffee:
Will the l\,;inister of Home Affairs be
pleased to state: ‘

(a) the number of Central Govern-
ment servants, Ministry-wise, placed
under suspension during the years
1953 and 1854;

(b) the period of suspension on an
average;

(c) whether any case of misuse of
rules regarding suspension was
brought to the notice of the Ministry;
and

(d) if so, the action taken In that
regard?
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The Deputy Minister of Home
Affairs (Shri Datar): (a) to (b). The
information is not readily available
and its collection would involve an
undue amount of time and labour.

(c) No.
(d) Dnes not arise.

CENTRAL SECRETARIAT

788. Chaudhri Muhammed Shaffec:
Will the Minister of Home Affairs be
p.eased to state:

(a) the number of files which were
reported missing from the Central
Secretariat during the years 1953 and
1954;

(b) how many of them were later
recovered and how many of them
were finally declared as lost; and

(c) the action taker against per-
sons responsible’.*jy. their custody and
che names of the Ministries invelved?

The Deputy Minister of Hoime
Affairs (Shri Datar): (a) to (c). A
statement containing the information
so far available is laid on the Table
of the House. [See Appendix X,
annexure No. 43.]

THerr oN M.E.S. PROPERTY

789. Sardar Hukam Singh: Will the
Minister of Home Affairs be pleased
to refer to Case No. C/830 State Vs.
(i) V. B. Kapur and (ii) Mohan Singh
of 1953 in the Court of the Chief
Presidency Magistrate, Calcutta, and
state the value of the M.E.S. property
alleged to have been stolen or misap-
propriated by the two S.D.Os. of the
M.E.S. at Fort William, Calcutta?

The Deputy Minister of Home
Affairs (Shri Datar): The value of
the property alleged to have been
siolen or misappropriated was, accord-
ing to the complaint lodged with the
police, anything from Rupees ten to
fiteen lacs. ’

StaFF OF TRiPURA StaTE P.W.D

790. Shri Biren Dutt: Will the
Minister of Home Affairgs be pleased
to state the scales of pay admiss'ble to
P.W.D. employees in Tripura State?
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The Deputy Minister of Home
Affairs (Shri Datar); A statement
showing the scales of pay of the
Public Works Department employees
of the Tripura State is laid on the
Table. [See Appendix X, annexure
No. 44.]

HisTory oF FREEDOM MOVEMENT

791. Shri 8. C. Samanta: Will the
Minister of Education be pleased to
state :

(a) the number of meetings of the
Board of Editors, of the ‘History of
Freedom Movement in India’, held so
far; and

(b) the percentage of attendance of

) cach Member in these meetings?

The Minister of Education and
Natural Resources and Scientific Re-
search (Maulana Azad): (a) Nine, ex-
cluding three meetings held by circu-
lation of papers.

(h) Excluding meetings held by
circulation of papers, the figures are:—

per cent,

1. Dr. Syed Mahmud .. 89
(Chairman)
2. Dr. R. C. Majumdar .. 100
3. Shri Balvantray G. Mehta .. 100
4. Shri D. V. Potdar .. 100
5. Prof. M. Habib .. B6
6. Dr. S. N. Sen .. 89
7. Lala Feroze Chand .. 100
8. Prof. K. A. Nilakanta
Sastri .. b6

9. Acharya Narendra Deva .. 11
10. Shri S. M. Ghose .. 100

(Member-Secretary).
SUMPTUARY ALLOWANCE

792. Thakur Jugal Kishore Sinha:
Will the Minister of Home Affairs be
pleased to state:

(a) whether any account of sumptu-
ary allowance is kept by the Minister
concerned; and

(b) whether it is a fact that Minis-
ters draw the full amount of sumptu-
ary allowance even if they are not
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able to utilise during the specified
period?
The Deputy Minister of Home

Affairs (Shri Datar): (a) and (b).
Under Section 5 of the Salaries and
Allowances of Ministers Act 1852 and
the rules framed thereunder, all Cabi-
net Ministers and the Minister of
Parliamentary Affairs are entitled to
a Sumptuary Allowance of Rs. 500/-
per mensem and the Ministers of In-
formation and Broadcasting and De-
fence Organisation a sumptuary al-
lowance of Rs. 250/- per mensem, This
allowance is normally drawn in the
salary bill of the Minister who is
not required to maintain any account
therefor. The amount of the allow-
ance has been fixed on the basis of
the average expenditure on enter-
tainment which a Minister is expect-
ed to incur every month. The ques-
tion of utlising the saving or meeting
the excess during any specified period
does not therefore arise.

LoaN AND GRANT TO HYDERABAD

793, Shri T. B. Vittal Rao: Will the
Minister of Finance be pleased to
state:

(a) the amounts of loan and grant
asked for by the Government of Hy-
derabad for Hyderabad and Secun-
derabad Municipal Corporations,
during the First Five Year Plan
period; and

(b) the amounts and dates on which
they were advanced?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
and (b). The following 1iwo lnans
have been sanctioned to the Govern-
ment of Hyderabad for the specific re-
quirements of Hyderabad Municipal
Corporation cnly:

(i) A loan of Rs. 2.75 lakhs was
sanctioned by the Food and
Agriculture Ministry being
the sum required by the State
for the city’s sewage water
utilisation scheme; the loan
was first sanctioned on 2nd
December, 1052; but as the
amount was not utilised in
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that financial year, the amount
was re-sanctioned on 12th
June, 1853; and

{ii) Five Schemes of water supply
in urban areas in Hyderabad
State were approved in 1954-
55 for a loan assistance of
Rs. 30 lakhs out of a total
estimate of expenditure of
Rs. 31.55 lakhs expected to be
incurred thereon in the last
two years of the present
Plan period. The scheme for
remodelling of  Hyderabad
City Water Supply is one of
the five schemes and is ex-
pected to cost Rs. 14 lakhs,
An advance of Rs. 7'5 lakhs
(being 25 per cent. of the
aproved amount) was
placed at the disposal of the
State Government on 3rd
January, 1968 the Hyderabad
Government have earmarked
Rs. 2.5 lakhs out of the ad-
vance to Hyderabad Munici-
pality.

DereENCE WoORKERS® DEMANDS

794. Shri éldwani: Will the Minis-
ter of Defence be pleased to state:

(2) whether it is a fact that the
Deputy Minister of Defence assured
the Defence Workers at Kanpur on
the Gth March, 1955, that their rea-
sonable demands would be met at
the earliest;

(b) whether any action has been
taken in that connection; and

(c) if so, the nature thereof?

The Minister of Defence (Dr.
Katju): (a) The Deputy Defence
Minister, Shri Satish Chandra, met
the representatives of the Scientific
Workers Association (Indian Ordnan-
ce Service) at Kanpur on the 6th
March 1855 and told them that thelr
demands would be considered.

(b) and (c¢). The demands of the
workers are being considered by Gov-
ernment sympathetically.
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EMPIRE oF INpiA LiFE Assurance Co.
Ltp.

795. Shri Basappa:  Will the Minis-
ter of Finance be pleased to state:

(a) when and why an Adminis-
trator was appointed to manage the
affairs of the Empire of India Life
Assurance Co. Ltd.;

(b) whether he has submitted his
report and if not, the reasons there-
for;

(c) the action taken on the audit
report for 1953 during the Adminis-
trator’s management; and

(d) when the administration of this
Company will be handed over to a
fresh Board of Directors?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
The Administrator was appointed on
11th July, 1951, The appointment of
an Administrator was necessitated by
the insurer acting in a manner pre-
judicial to the holders of life insu-
rance policies,

(b) No, Sir. The Administrator
has not submitted his report as cer-
tain criminal and civil proceedings
against the ex-directors of the com-
pany are still pending in the Courts.

(¢) No action has been taken by
Government who are satisfled that the
Administrator is taking necessary
action ,on the points in the report
which require action.

(d) The question will be considered
only after the Administrator submits
his report under section 52B(1) of
the Insurance Act.

NAMKUM MILITARY Dairy FArRM

796. Thakur Jugal Kishore Sinha:
Will the Minister of Defence be pleas-
ed lo stdte;

(a) whether Government have re-
ceived any report from the Ranchi
Goshala giving any statistics about
the milk supply from the cows which
were rejected by the Namkum Mili-
tary Dairy Farm as uneconomical;

(b) if so, the details of the statis-
tics;
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(¢) whether in view of the facts as
revealed in the report, the cows I
question can be considered as uneco-
noroical; and

(d) the basis on which _attle in
the Dairy farm are declared uneco-:
nomical?

The Deputy Minister of Defence
(Sardar Majithia): (a) Information
regarding the milk yield of only one
cow for the period from 16th April
to 21st May 1954 was reported in May
1954. No subsequent report has been
received.

(b) Four cows were handed over
to the FRanchi Goshala, Ranchi on
15th April 1854, It was reported by
the Goshala thal one of the cows was
giving 12 to 14 lbs. milk every day.
A statement showing the details of
the milk yield, as furnished by the
Goshala, is laid on the Table. [See
Appendix X, annexure No. 45.]

(c) and (d). The milk performance
of only one cow is available and that
only for 36 days. From the milk
performance of a few days only, it is
not possible to give an opinion as to
whether the cow was economical or
not. However, milk yield is not the
only criterion to declare an animal un-
economical or otherwise. Its per-
formance, condition, health, future
economic utility, state of pregnancy,
calving record, dry period and veteri-
nary history are examined in detail
when its disposal is being decided. A
gtatement showing the record of the
animals under reference and the
reasons for their being declared un-
economical is laid on the Table [See
Appendix X, annexure No., 45.] Fac
tors on which animals gre generally
declared uneconomical ere given in
the statement attached. [Bee Appendix
X, annexure No, 45,]

BAN ON SALE oF Mars

797. Thakur Jugal Kishor. Sinha:
Will the Minister of Defence be pleas-
ed to state:

(a) the names of the large-scale
maps on the sale of which a ban has
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been imposed by the Bihar Govern-
ment at the instance of the Ministry
of Defence;

(b) the conditions under which the
restricted maps are supplied; and

(¢) whether it is a fact that the
supply of large-scale restricted maps
for the purpose of making represen-
tations in connection with the delimi-
tations of constituencies were refused?

The Minister of Dclence (Dr,
Katju): (a) Restrictions on the sale,
publication and distribution of maps
published by the Survey of India are
imposed by the Government of India
and not by the State Governments.
The Government of India have classi-
fled certain types of maps as ‘res-
tricted”. It is not in public interest
to disclose the particulars of such res-
tricted maps.

(b) (i) The maps are required to
be treated as confidential
and the recipient is requir-
ed to take every reasonable
precaution for their safe
custody.

(ii) No maps are to be repro-
duced in part or in whole,
either by photography or
by any other means.

(iii) If the maps are lost, a re-
port is required to be made
to the Director, Military In-
telligence, Army Head-
quarters, immediately.

(iv) The maps are normally re-
turned to the issuing au-
thority either after a spe-
cified period or when no
longer required, whichever
date is earlier. They may
have to be returned earlier

- if called up to do so.

(c) Powers have been delegated to
State Governments to sanction or re-
ject applications for the issue of res-
‘tricted maps of areas lying within the
respective State boundaries to indi-
viduals for bonafide use. The Gov-
ernment of India are not aware of
any such refusal by the State Gov-
ernment.
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Customs Duty

798. Shrimati Sushama Sen: Will
the Minister of Finance be pleased to
state:

(a) the revenue derived from Cus-
toms Duty on import of anti-biotie
drugs during 1954-55; and

(b) the amount of Customs Duty
derivéed from X’Ray films and surgi-
cal instruments imported during
1954-55?

The Minister of Revenue and De-
fence Expenditure (Shri A. C. Guha):
(a) The figures of revenue for cus-
toms duty on the import of anti-biotic
drugs are available only for the
period April’ 1954-—January 1985, md
are as follows:—

Penicillin

Other anti-biotics,
such as streptomycin,
gramicidine, tyroci-

dine and tyrothri

cin .. Rs, 36,42,254

.. Rs. 26,91,861

Total .. Rs. 63,34,115

(b) The amount of revenue derived
from customs duty on tmport of sur-
gical instruments durlng the same
period is about Rs. 11 lakhs. Statis-
tics relating to the customs duty on
import of X'Ray fllms are not sepa-
rately recorded.

L]
AMELIORATION OF SCHEDULED TRIBES.

799. Shri N. Rachiah: Will the Min-
ister of Home Affairs be pleased to
state:

(a) the names of the projects on
which the amount grven to Mysore
State for the amelioration of Schedul-
ed Tribes during the year 1954-55 has
been spent; and

(b) the total expenditure incurred
so far on these prujects?

The Deputy Minister of Home
Affairs (Shri Datar): () and (b).
The information is being collected
and will be laid on the Table of the
House.
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INDUSTRIAL ScHOOLS

800, Shri Balakrishnan: Will the
Minister of Education be pleased to
state the number of Industrial Schools
started under the First Five Year
Plan in the Madras State?

The Minister of Educatiem and
Natural Resources and Scientific Re-
search (Maulana Agzad): Information
is being collected and will be laid on
the Table of the Lok Sabha in due
course.
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VEHICULAR ACCIDENTS IN DELHI

803. Chaudbri Muhammed Shaffee:
Will the Minister of Home Affairs be
pleased to state:

(a) the number of vehicular acci-
dents in Delhji in the year 1854;

(b) the number among them which
proved fatal; and

(c) what steps have been taken to
prevent such occurrences?

The Deputy Minister of Home
Affairs (Shri Datar): (a) 1054.

(b) 76

(c) A statement is laid on the Table
of the House, [See Appendix X, an-
nexure No. 46.1

“CGANDHI MAHAPURANA"

804. Shri Sanganna: Will the Minis-
ter of Education be pleased to state:

(a) whether it is a fact that an
author from Berhampur (Orissa) has
approached Government for flnancial
assistance to publish “Gandhi Maha-
purana” in eighteen parts; and

(b) if so, the decision taken in the
matter?

The Minister of Education and
Natural Resources and Scientific Re-
search (Manlana Azad): (a) Yes, Sir.

(b) The matter is under considera-
tion.
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LOK SABHA
Thursday, 14th April, 1955

The Lok Sabha met at Eleven of
the Clock

[Mr. SPEAKER in the Chair]
QUESTIONS AND ANSWERS
(See Part I)

11-52 AM.
MOTION FOR ADJOURNMENT

Exopus OF BENGALI-SPEAKING PEOFLE

FROM GOALPARA

Mr. Speaker: I have received notice
of an adjournment motion. The sub-
ject is: the situation arising out of
large-scale exodus of Bengali-speaking
peaple from the District of Goalpars,
State of Assam, into the District of
Cooch Behar and other Districts of the
State of West Bengal caused by the
widespread persecution of the Bengali-
speaking people in the District of
Goalpara and the calling out of the
Military.

In this respect, I have also received
two calling attention notices and two
short notice guestions. The matter
seems to be agitating the minds of

some people. I should like to know
what the facts are to consider this
motion.

The Minister of Home Affairs
(Pandit G. B. Pant): The matter has
been agitating also my mind and the
minds of my other friends and col-
leagues in the Government. I share
the sentiments of those who have given
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notice of this motion. I can only
bhope that a calm and peaceful at-
mosphere will be restored so that the
questions of grave moment which the
States Re-organisation Commission
has to consider may be considered in
a proper way. I am distressed over
the incidents that have happened in
Goalpara. The State Government is
doing all it can to put an end to the
state of tension that has been dominat-
ing the scene for some time.

I bave not the latest information
with me. The matter coacerns the
State Government. But, if further in-
formation is received. I shall be ready
to place it before the House. The
State Government approached the
army in Darjeeling. A militarv officer
was sent to contact the civil authorities
and to render whatever assistance was
deemed to be npecessary. Two com-
panies were subsequently asked to
serve as a stand by in Siliguri., One
of them has since gone to another
place, But, so far as I am aware, ac-
cording to the latest information. there
is no occasion for making use of the
army there Their presence has
restored the confidence and things
have possibly returned to normal. That
is the information that I possess at
present.

I am sorry that such happenings
have taken place in any part of our
country. I do not want to take shelter
under the plea that it is a State Gov-
ernment’s concern. Everything that
happens in India is the concern of
every one of us. But, constitutional-
ly, the matter cannot be raised here.
1 have personally been in touch. I
might say, with the Chief Minister

R
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[Pandit G. B. Pant]

even before the happenings started. I
had written to the Governments of
the States where there seemed to be
strong feelings over these matters. I
received a letter from Shri N. C.
Chatterjee yesterday. 1 had. in fact.
written to the Chief Minister even be-
fore the receipt of that letter. I wrote
to him again after the receipt of
that letter. In my personal capacity,
I am anxious to dp all I can
and I repeat that I am deeply distres-
sed over what has happened.

Shri N. C. Chatterjee (Hooghly):
Am I to wunderstand that the troops
are moving or they are stationed?
The latest report was that the troops
are going. Have they gone or are
they stationed?

Pandit G. B. Pant: My information
was that two companies were asked to
stand by at Siliguri. One of them had
gone to Goalpara. That had the desir-
ed effect. If any further information
is needed, I shall make engquiries,

Shri T. K. Chaudhuri (Berham-
pore}: I have one question to ask. A
large number of people have come
over from Assam into West Bengal
Most of these people have been once
displaced from their homes in East
Pakistan. May I have an assurance
from the Government that all aid
would be given financially to the West
Bengal Government so that these
people may at least find some shelter
in West Bengal?

Pandit G. B. Pant: I do not know if
this question arises out of the present
situation. But, I should like to render
every reasonable assistance to the
State Government to enable them to
help these displaced persons.

Shri K. K Basa (Diamond Har-
hour): May I make one submission?
As it is reported in the Calcutta Press
and other papers also, there is strong
allegation of partisan character
against a section of the police. I would

of urgent public
importance

only request the hon. Home Minister
to make a full statement after ascer-
taining all these things. It really pains
us all. We dp not want jn any way to
precipitate things. If he cam give an
dssurance......

Mr. Speaker: After all, the hon.
Home Minister has said that when he
gets information, he will place it be-
fore the House. Do I understand it
correctly?

Pandit G. B. Pant: Yes.

Mr. Speaker; He will place such
information or whatever it might be.
There are also two calling attemntion
notices on which also he will be giv-
ing information. Any way, the ques-
tion for the adjournment motion now
does not survive. We may await the
statement. .

PAPERS LAID ON THE TABLE

APPROPRIATION Accounts (Crvir) 1951-
52 anp Avupit RePoRT, 1953 AND
COMMERCIAL APPENDIX THERETO,

The Minister of Revenue and De-
fence Expenditure (Shri A. C. Guha):
I beg to lay on the Table & copy of
each of the following papers, under
article 151(1) of the Constitution:

(1) Appropriation Accounts
(Civil) 1951-52 and the Audit Re-
port 1953, [Placed in Library, See
No. 8-116/55.] ’

(2) Commercial Appendix to the
Appropriation  Accounts  (Civil)
1951-52 and the Audit Report 1953.
[Placed in Library. See No. S-117/
55.]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
CrasH OF INDIAN ATRLINES CONSTELLA-
TION IN SouTH CHINA SEA

Mr. Speaker: The hon. Member
might perhaps know that in the order
of business, immediately after ques-
tions, the adjournment motion comes
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in. Thereafter, papers to be laid on
the Table and other formal business,
and other business like calling atten-
tion comes afterwards. So, the hon.
Member need not be anxious.

Shn M. 8. Gurupadaswamy
(Mysore): Under rule 216 I beg to
call the attention of the Minister of
Communications to the following
matter of urgent public importance
and I request that he may make a
statement thereon:

“Th= crash of an Indian Airlines
Constellation on the 11th April,
1855 in the Sea of Sarawak.”

12 Noon.

The Minister of Communications
(Shri Jagjivan Ram): 1 have tp an-
nounce ' with deep regret that the
Constellation  aircraft, VI-DEP, be-
longing to Air India International
crashed into the South China Sea
whilst on a charter flight from Hong-
Kong to Jakarta on the 1lth April
1955 at about 14'55 hours IST. The
charter had been arranged by Air
India International’s Hong-Kong office.
The aircraft was carrying eleven pas-
sengers consisting of three staff mem-
bers of the Chinese delegation to the
Bandung Conference, five Chinese
newspapermen, one staff member of
the delegation of the Democratic Re-
public of Viet Nam and one Austrian
and one Polish journalist, besides
eight members of crew. The part thus
consisted mostly of advance staff of
the Chinese Government, and Press
representatives going to attend the
Bandung Conference,

According to the latest information,
there are three survivors. They are
Shr1 M. C. Dixit, co-pilot of the air-
craft, Shri J. C. Pathak, Flight Nagi-
gator; and Shri A. S. Karnik, Aireraft
Maintenance Engineer. All the three
have sustained injuries and are being
given medical attention. I have just
received a report that three bodies
have been recovered of which two
have been jdeptifieq as those of the
crew.

14 APRIL 1955

of urgent publiic 5‘134

importance

The aircraft left Hong-Eong at 09'58
hours IST for Jakarta and was expect-
ed to arrive there at 17'45 hours IST.
On its way, the aircraft sent routine
radio messages of its position at 1346
hours and 14'45 hours IST. At 14'55
hours IST a distress call was heard
from the aircraft by Jakarta after
which there was no contact with the’
aircraft. On receipt of the distresy
call, air and sea rescue measures were
initiated.

The site of the crash is 1n a regicn
about 100 miles northwest of Kuching
the capital of Sarawak.

The Government of India express
their deepest sympathy with the rela-
tions of the persons involved in the
accident and with the peoples and the
Governments concerned. Full investl-
gations into the causes leading to the
accident will be made. As the wreck-
age of the aircraft will. be helpful for
the purpose of the investigation, action.
has been initiated for undertaking
salvage operations.

According to the International Civil
Aviation Convention. the formal Court
of Enquiry can be set up by the Gov-
ernment of the country within whose
territorial limits the accident has
takenplace. If the site of the accl-
dent j§ on the high seas, the Govern-
ment of the country where the aircraft
is registered can appoint a forma}
Gourt of Enquiry. Action is already
being taken to expedite the setting
up of the Court. The Government of
India - will in any case offer the fullest
co-operation in the investigation ct
the accident. '

Meanwhile, all necessary steps for
rescue operations have been under-
taken in co-operation with the
neighbouring countries, The Govern-
ment of India greatly appreciate the
prompt help which has been given by
all concerned in this connection,

A high officer of Air India Interna-
tional left for the scene of the acci-
dent immediately on receipt of in-
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[Shri Jagjivan Ram]
formation of the accident. Two offi-
cers of the Civil Aviation Department
will be leaving tomorrow for the scene
of the accident to make preliminary
investigations.

Shri T. K& Chagdburi (Berham-
pore): May I make a submission in
this connection? In view of the fact
that wvery serious allegations have
been made by the Foreign Ministry of
the People’s Republic of China, and
the official New China News Agency,
that this accident was due to sabot-
age, may I ask through you whether
Government have any statement to
make on that?

Mr. Speaker: I think when facts are
stated in pursuance of a notice for
calling attention—the suggestion
which the hon. Member makes may be
all right but—it will be for Govern-
ment now to proceed. They have al-
ready stated that they will give the
tullest co-operation and all allegations
made, it may be presumed, will be
taken into consideration.

DEMANDS FOR GRANTS FOR
1955-56

DEMANDS re MINISTRY OF COMMERCE
AND INDUSTRY

Mr. Speaker: The House will now
resume further discussion of the
Demands for Grants relating to the
Ministry of Commerce and Industry.
Out of 6 hours allotted for the De
mands of this Ministry, about one
hour has already been availed of on
the Tth April, 1955, and 5 hours now
remain.

Now 1 will make one position clear
—1 believe it has been agreed to by
all sections of the House as I under-
stand it—that the House adjourns at
445 pm. This does not take up any
time out of that which the hon. Mem-
bers will have for purposes of discus-
sion, and the hon. Minister of Com-
merce and Industry will reply to-
morrow. He will take half an hour.
That is the arrangement which we
have got now.
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Shri V. V, Girl (Pathapatnam): The
Industrial Policy Resolution of 1948
Wwas’ good so far ag it went, But un-
fortunately the spirit of it could not
ba understood or appreciated by the
;ommon man in this country. So, g

€w  orientation of this po was
given _.And the hon, Prime uh:?nister
after his return from China publiciy
declared that the future policy of thls
country or rather the future pattern
of society will be the socialist pattern,
That was further emphasised by the
resolution passed at the Avadi session
of the Congress, and later reiterated
by. Shri Dhebar, bresident of the
Indian National Congress,

[PANDIT THAKUR Das BHARGAVA in the
Chair]

I am very glad to say that the spiri
of it has been caught by the n:tlil;lmtl
today. If I may say so, the nation
has taken up the challenge for secur-
Ing the socialist pattern of society, It
behaves all sections, both inside this
Hm.fse as well as outside, without
having mutual recriminations, tgo try
and propagate in a sincere manner
I'nd' establish the socialist patterp of
society indicateq by the statements of
the great leaders of our country.

It may be relev

ant and rtinen
it I refer to a few e -

sentences from
memorandum  presented on the iht:
June 1939 by our Prime Minister, who
Was  the chairman of the Al ,Ind.ia
Planning Committee which came into

when there was provineial
autonomy in the provinces, On pages
89 and 40 of that report, he stated:

“It is clear that the drawing up
of a comprehensive national

plan
becomes clearly ap academic
exercise  with ng relation to
¥eality  unless  the planning

authority or those to whom it is
responsible are in a position to
Elve effect to the plan. It this
authority is powerless or cireum-
scribed or restricted and has its
activities limited, it cannot plan.
An essential prerequisite for plan-



5137 Demands for Grants

ping is thus complete freedom and
independence for the country and
removal of all outside control
This implies that the country pos-
gesses in  itself full sovereign
authority to take any measures,
adopt any policies, and form any
relationg with other countries as
may seem best to its governing
authority in the interests of the
country and its people. National
independence is thus an indispens-
able preliminary for taking all
the steps that might be found
necessary for carrying out the
plan in all its various aspects. It
is not even possible to draw up a
plan on any other basis. At the
present moment, it is clear that
not only have we in India mno
national independence, but we
are hedged in and obstructed by
numerous restrictions, limita-
tions, safeguards and reservations
which block the path to planning
and progress. Our plan for
national development must, there-
fore, be drawn up for a free and
independent India.”

Thanks to the sacrifices made by mil-
iions of our countrymen and country-
women under the leadership of the
Father of the Nation, Mahatma
Gandhi, we have today secured com-
plete sovereign political independence
at a time when the nations of the
world were engaged in the bitterest
struggle using all the weapons of des-
truction. If therefore, we have secur-
ed political independence during the
period of a quarter of a century, it
should not be difficult, especially
when we are today masters in our
own country to secure a socialist
pattern of society, as has already
been indicated. But it requires the
assistance, the propaganda, the active
work of all those who are interested
in this,

My hon. friend, the Commerce and
Industry Minister, is reported to have
said—I hope I am correct—addressing
the Provincial Congress Committee
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chiefs as follows:

“The Commerce and Industry
Minister, Shri T. T. Krishnama-
chari, is understood to have said
at the conference of the PCC
Presidents and Secretaries in New
Dalhi on Tuesday—'In order to
establish a socialist pattern of
society, we have to steer clear of
both the capitalist pattern and
the totalitarian type of ecomomy’.”

I am sure so long as my hon. friends,”
the Minister, the Deputy Minister
and the other Minister who represent
the Commerce and Industry Ministry
can give us an assurance that the
capitalist patfern would be avoided,
some of us who believe in a cent per
cent socialist democracy give an
undertaking that certainly totalitarian
policy will not be introduced in this
country, because we have believed all
along, during the fight. that we have
given to the British Government, when
we secured political independence,
that we shall try to maintain demo-
cracy uadiluted, and a socialist demo-
cracy at that. I am absolutely certain
that in this country of ours, liberty of
thought liberty of speech and liberty
of action will be guaranteed to every
citizen, to express his views in the
manner he pleases. I therefore assure
my hon, friend that so long as we do
not, in the garb of a socialjstic pattern,
support a capitalist system, India will
stand hundred per cent. for a socialist
democracy.

Now, luckily for us, the fundamental
rights of the Constitution have declar-
ed that a citizen would be assured of
many of the social amenities which will
give reasonable comfort from the womb
to the grave. But mere enunciation,
as I have said meny times, will not
satisfy the common man, unless the
saying is put into effect. I am absolute-
ly certain, therefore, that so long as
there is a determination on the part
of every section of our countrymen,
surely we will be in a position
secure a socialist pattern of soclety.

Tun

8

Notonlynsocinli.ltpt&emofﬁdeb
which will lead in the long
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socialism and a  socialist State, but
whal is more, our immediate objective
should be to secure for this country
a classless society with fundamental
rights assured. Then we can probably
take our place among the civilised na-
‘ions of this world.

1 would only like to express my
views in the matter of the public and
private sector. If we mean socialisa-
tion of the means of production, dis-
tribution and exchange, if we mean &
socialist pattern of society, we must
bhe clear in our own mind that the
private sector will ultimately be ab-
sorbed, though gradually, into the pub-
lic sector, We must be sure about
{his in our own mind. Mere words
would not encourage or persuade peo-
ple 1o know our determination. I amnot
onc of those who say that the private
industry shomld be abolished lock,
stock and barrel here and now. I am
for giving sufficient notice to the pri-
vate industrialist when a certain item
of the private industry would be ab-
sorbed in the public sector, so that the
private industrialist will have time for
exploitation of that, provided of course
he follows certain limitations and
directiong issued by Government. The
private industrialist must also be sure
that after a time, that item in the
private sector will go to the public
gector and, therefore, he must be pre-
pared really to prepare that until for
getting into the public sector. If that
is the genuine wish, as seems to be
the case, because many of the capi-
talists ~“also are swearing by this
socialist pattern of society, if this is
done and if the Government are sure
of their own mind, then a real effec-
tive socialist pattern of society can be
brought into existence. I tell my hon.
friend, the Minister of Commerce and
Industry, that unless good industriai
relations are established in the private
industrial section, it will not lead ulti-
mately to its absorption into the pub-
Yie sector. Equally I tell the public
sector that if they decide to get the
private sector absorbed into the pub-
lic gector, the public sector must set

up an ideal, an example, regarding
conditions of working. I would sug-
gest fo the hon. Minister to persuade
every private industrialist to realise
that workers are ng longer hewers of
wood and drawers of water, but ihat
they are dominant partners in the in-
dustry having a dominant responsibi-
lity. And I do expect the workers to
do a good day’s work for a good day's
wage. I also warn them that cthey
should show enough integrity, enough
character and be disciplined workers.
A worker who is not disiplined inside
the workshop cannot be disciplined
outside the workshop. Therefore, while
I tell the duties of the industrialists,
whether in the private sector or the
public sector, I also tell the workers
that if they want to have a voice in
the control of the industry, if they
want to make themselves feel that
they are not merely wage-earners but
are producers of wealth and that they
are free men, it is highly necessary
that they must improve themselves in
every way, and organise trade unions
in a sound manner. Therefore, with
this as the basis I wish to point out
to the Minister for Industry to see
that in every private sector or private
industry a kind of standing machinery
is established which will be in & posi-
tion to deal with the differences and
disputes that arise from time to time
so that strikes and lock-outs may be
avoided.

I am one of those who believed dur-
ing the last 35 years that strikes should
be the very last resort in the armoury
of the workers, when all other methods
of settlement fail and it is an ideal
that if a joint standing machinery is
established in all the industries, there
will be really peace in that industrial
system. If all these things are accept-
ed, I am absolutely certain that we
will pave the way towards a position
where we secure industrial peace, we
secure production, we secure for the
workers a voice in the control of the
industry, and, ultimately, ideal ctate
of existence may exist when both the
porivate sector and the public sector
may say that we have guaranteed in-
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dustrial peace in this country. I am
one of those who believe in the cons-
tant meetings of the tripartite and
bipartite organisations representing
workers and employers, who could
create conventions at every stage so
that it is not so much necessary that
they should depend on labour laws
and they should depend more on
labour conventjons and Tribunals. I
am not one who believes in adjudica-
tion. I always thought adjudication as
enemy No. 1. But, they should have
a place of the kind that is envisaged
in the railways and the tribunals
should be charged with the respomsi-
bility that if our workers and the
employers would not come to a settle-
ment, the dispute or the matter may
be referred to the tribunal whose de-
cision may not be final, whose deci-
sion is only recommendatory. I am
absolutely certain that public opinion
will generally assist the decision of
that tribunal and that tribunal’s deci-
sion will*alsg be respected by workers
and the employers.

I do not wish to take more time but
I only wish to say that unless we are
active, we make the public understand
that we are out to have a socialistic
pattern of society, the public will not
be able tp appreciate. Once ihe pub-
lic appreciates that we mean it, once
the workers of this country, whether
agriculturat or industrial, understand
not only the spirit of it but they come
to feel that the Governments means to
achieve it, 1 am absolutely certain
that we can again produce sm indus-
trial truce for a few years and I am
absolutely certain that every section
of labour will co-operate so that we
will produce an ideal state of existence
which will ultimately lead to soclalism.
A, therefore, want that the Industries
Ministry should put through their
policy on the *soundest lines and, I am
certain, if they do so, we will have a
socialistic pattern of society.

Shri Altekar (North Satara): Sir,
while I congratulate the Minister for
Commerce and Industry, I would like
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all of ug to remember the words of
our national poet:

g% qq fg @ifs 7
q w97 I 71|

A long long path has yet to be travers-
ed should always be borne in mind. It
may be that as compared to our
rather bad conditions some time bhe-
fore, as alsp the conditions in back-
ward countries, the progress we made
may be somewhat considerable. But,
if we compare the state of our coun-
try to that of the advanced countries,
we will see where we stand. Some
statistics in this connection will shed
a flood of light over this subject. I
will just mention a few of them. Our
national annual income in 1951 was
Rs. 9,551 crores, half of which was
from  agricultural sources and the
other half from industrial and other
sources, and the agricultural popula-
tion was 67 per cent. In Japan the
income from other sources was 4}
times the agricultural income and the
population on land was 47 per cent, In
Germany the population on land was
22 per cent. and the natigmal income
was 8 times the agricultural income.
In Canada, the population on land was
27 per cent. and the income T times
the income from agriculture. In che
United Kingdom the income from
other sources was 17 times the income
from agriculture and the population
on land was only 6 per cent. In the
United States of America which pro-
duces 12'47 crores of tons of food-
grains as against 4'57 crore tons in
our country for a population of 36
crores—and the population of
United States is only 15 crores—the
income from other sources is 14 times.
Thus, it will be seen that unless there
is a great increase in the income from
industry and other sources, the poverty
of the land cannot vanish and un-
employment and under-employment
cannot altogether be overcome.

I shall give some other figures also
which are very interesting and instruc-
tive. While in the United States of
America those who live on land bave



5143 Demands for Grants

[Shri Altekar]

18 acres per head, in Canada 24 acres,
jn Russia and UK. 5 acres, in Indis
it is only 1 1/8 acre, Thus, we shall
find that for such a huge population
the land available for cultivation is
veiy small and as the population is
being forced to live on land there is
poverty in this country. It was a
resuit of Lthe past rule which suppres-
sed all our industries. Formerly we
were sending our fine cloth to other
countries and also articles of trade
and handicraft. That was all gone
and 70 per cent. of the population was
forced to live on agriculture. As a
matter of fact, if all this poverty in
the country is to be overcome, the
only way for it is to industrialise. We
must transfer a large number of
people crowding on land to the sec-
tion of industry and allied occupations.
Therefore, the stress in the Second
Five Year Plan must be on industry,
industry big and small and it must
be properly integrated.

I would like to dwell upon the needs
and potentialties of industries in the
Deccan. So far as the Deccan land is
concerned, it is rich in soil fitted for
the sugar industry. While the land in
the north produces only 18 tons of
sugarcane per acre, that in the South
produces 35 tons, but those agricul-
turists who use improved methods of
agriculture produce 85 or evem 110
tons per acre. Normally, if better
methods are employed, an acre in the
South can yield an average of 60 to 75
tons. Therefore, I would suggest that
there is scope for the establishment of
more sugar+ industries in the South.
There are as many ag 14 sugar
factories there and 12 more are com-
Ing into existence and all pogsiblz help
should be given so that they should
come into operation and start produc-
tion as soon as possible, and the defi-
olency of sugar in our country should
be overcome.

Sc far ag the improvement of the
condition of agriculture is concerned
as also production, fertilizer factories
are necessary. The Sindri Factory is
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there:hut,lookiutotheneedso!thz
country, the output of that is quite—
of course, I may say—insufficient.
From the report that has been given
by the Ministry, we find that the need
of fertilizers by the end of 1960-61 will
be about 18,50,000 tons a year. The
Sindri and other factories can hardly
supply one-fourth of the need. It is
but right and proper that our Govern-
ment have decided to start three more
factories. 1 would like to make out a
case for such a factory near the Eoyna
Valley Project where hydro-electric
power would be generated and Whif:h
place is in the midst of sugar factories
and an area producing sugarcane. It
will be in the midst and therefore tue
question of transport will be easy. As
a matter of fact, the price of fertilisers
will be less than what it is now be-
cause the cost would be less. Further-
more, it will be found that the Lactory
there is convenient from several points
of view, because hydro-electric energy
will be available near about Karad,
which is on the Southern Railway.
Karad is moreover situated on the
Poona-Bangalore Highway. Besides, it
is connected with several places in the
Decan by a network of metal roads,
so that there will not be any bottle-
neck of transport. Even the fertiliser
can be carried to various places in the
interior by trucks. For all these rea-
sons, it will be a very suitable posi-
tion.

Also, the factory can be established
at thig place because the principal
requirement for ammonia is synthetic
gas consisting of the mixture of hydro-
gen and nitrogen. Hydrogen can be
produced here by electrolysis of water
and power for that will be available
from the Koyna project. Ample pure
water for processing will be availablé
near Karad, which is on the banks of
the Krishna and the Koyna. Then,
it is desirable that there should be
decentralisation of industries and
instead of crowding them near Bom-
bay, it will be desirable to have it in
a place in the interior like Karad
where workers from rural areas will
be available From all points of view
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I think it will be a very suitable place,
It will be also economical to establish
this factory here.

I would like to point out another
thing. Sometimes it is said that ome
lakh k.w. of hydro-electric power
would be taken by this factory and
power for Bombay will be diminishea.
1 would like to suggest that if the
second stage of the Koyna project is
taken up immediately after the com-
pletion of the first stage, in all 5 lakhs
k.w. of hydro-electric power will be
produced and there will be no dif-
culty, Thijs power will also be avail-
able for establishing another important
factory for the manufacture of alu-
minimum in the Deccan. So far as this
factory is concerned, I may point out
that Kolhapur and Ratnagiri districts
contain rich deposits of bauxite and
so, it will be very convenient to
establish a factory at a suitable place
on that side. Aluminium is of great
importance and its necessity need not
be stressed because of its use In the
manufacture of aeroplanes both for
Civil and Defence purposes, Therefore,
if we establish a factory for the manu-
facture of aluminium in that area,
that will be a very great asset to the
country and so, this should be taken
into consideration.

There is another factory which can
be established and that is a soda-ash
factory. We can produce soda-ash
from salt and salt is produced on the
Bombay coast line. Therefore, if &
factory is situated at some suitable
place like Uran in Kolaba District
where the industrialists are prepared
to invest Rs. 4 to Rs. 5 crores, it will
be convenient. 1f the Governmeat
wish that they should establish a fac-
tory in the public sector, of course,
that should be done. If they are mot
doing that, then someone in the private
sector may be asked to do that with
proper control on the working of the
factory. I would like to point out that
the industrialisation of the country
cannot solely be established by the
public sector at this time, because the
necessary equipment js not there. Also,
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the necessary technicians are mnot
available in the public sector at this
time. So, private sector must equally
be permitted to play its part and from
that point of view, there should be
co-ordination between the public sec-
tor and the private sector. Both should
go hand in hand and industrialise our
country in the near future. The pub-
lic sector should develop in such a way
that there is no wastage during pro-
duction and also low production. In
the private sector the spirit of making
profits should go down. The economy
and efficiency in the private sector
should permeate in the public sector.
In the private sector the spirit of serv-
ing the great cause of the country
should also permeate. Both these
things should go together.

Another thing should also be remem-
bered, wviz., our skill in production
should be increased. It should be re-
membered that in Soviet Russia the
important function of the trade unions
is to raise production to reduce the
cost of production and to improve the
skill of labour. If these things are
borne in mind by our trade unions
also, the industrialisation of our coun-
try would proceed effectively and at
very great speed. We will overcome
the unemployment problem and will
be producing wealth in large quantities
and thereby improving the lot of all
the citizens in the country. This will
lead us on the onward march towards
prosperity. Our country should not
oaly be mmd ﬂ_\a?ﬂ'ﬂ but also m;n‘;!
and. in order to achieve this,
should be industrialisation of the coun-
try in a large measure and at a rapid
rate.

Dr. Rama Rao (Kakinada): Sir, 1
gave notice of some cut motions which
I will first read and then speak. The
first cut motion relates to .the Textila
Enquiry Committee which is also
known as Shri Kanungo Committee.
The second cut motion is about un-
employment and the third is about
sugar factories.

Taking the first Shri Kanungo Com-
mittee has been appointed to go into
the question of textiles particularly to



5147 Demands for Grants

[Dr. Rama Rao]

help the handloom industry. That was
the object, because it has to be review-
ed in all its aspects. But unfortunate-
ly, this Committee over which the pre-
sent Deputy Minister has the honour
to preside has practically told the
death-knell of the handloom industry.
Criticism of this Committee has been
unanimous from all sections of hand-
loom workers, I will now quote from
Pandit Sunder Lal, who is well-known:

“The Committee has shown
little concerned with the wun-
employment aspect of the problem.
Its chief concern appears to have
been*to remove a nuisance from
the path of textile mill industry.
The handloom appears to have
some valué only for winning some
‘returng in foreign exchange'.”

The Committee says that after all
about 50,000 handlooms have a chance
of existing, because they weave cer-
tain special varieties. The others have
no chance nor no need to exist. That
is practjcally the conclusion of the
Commiftee. The Committee proposes
that the handloom  industry should
commft suicide. gOf course, they say
that they can have powerlooms and
so on. Shri Kanungo is in distinguish-
ed compény, the company of the Em-
press of Prance who said: “If they have
no bread, why not they eat cake?” The
handloom® weavers are starving; they
canndt afford to invest anything. He
wants them to invest Rs. 1,500 to
Rs. 3,000. They propose certain
schemes which in practice will never
take place.

Now, I will quote some figures from
the Report of the Committee. The
textile mill industry employs 74 lakhs
of workers and certain powerlooms
~mploy 50,000 workers whereas the
bandloom industry employs 15 lakhs
workers. Out of these 15,00,000
workers, several lakhs will be thrown
out of employment if even a part of
these recommendations is put into
effect. Of course, they give pious hope
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that the new Five Year Plan will give
more employment. But we see actually
that unemployment is increasing and
Government are accepting at every
stage that the unemployment problem
is increasing and that they are not able
to solve it. Even in regard to the
15,00,000 workers in the handloom in-
dustry—which by the way is an under-
estimate, and even if the Sample Sur-
vey Committee's observations are not
quite correct, but I will not go into
those details now—how does the Com-
mittee propose to employ them? Is it
just by throwing them out of employ-
ment? At one stage they say that by
some calculation, if you throw out
20,000 out of employment every year,
it will not cause social or economic
disturbance. I do not know what it
exactly means. If you throw out 20,000
people out of employment every year,
you say they will not cause much
demonstrations, offer much satyagraha
or cause much inconvenience to the
hon. Minister or the Treasury Benches.
It will not matter to the Government
it 20,000 people are just starving or
begging or going half-employed. I do
not exactly understand the meaning of
this. That is a very serious under-
estimate. The Minister admits that
ultimately the greater percentage of
the handloom workers will be employ-
ed. The pious hope of finding them
alternate employment is guite illusory,
as all Members of the House know.
Therefore, it is a thing, which is quite
impossible under the present circum-
stances, that is, to give hope for these
people and then to throw them out of
employment iz quite unrealistic and
quite unkind, to say the least. There-
fore, without going further into all the
recommendations of the Committee, T
will say that the Committee has been
obsessed or that they were suffering
from the obsession of finding the ways
and means of helping the great mill
industry, They have offered sugges-
tions for finding capital and other
things to the mill industry more than
to the handloom industry. But even in
the mill industry it has been shown
that by the introduction of rationalisa-
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tion there, it will throw out lakhs of
workers out of employment. Therefore,
I would only suggest that the first
thing that the handloom industry must
have is cheap yarn. The Committee
admits this, but they go on to say that
it is not possible under the present
circumstances for the mills to supply
yarn and that there is no chance of
subsidising the yarn. But they do not
admit that if the Government really
want to supply yarn at cheap rates,
which the Committee insists on, the
oaly course is for the Government to
go in for spinning mills. There is no
other way. It is given in detail how
the spinning mills are reluctant to sup-
ply yarn at cheap rates. or at the rates
at which they supply tc the weaving
section. If Government are sincere in
helping the handloom industry, there
is no alternative to the Government
except to start spinning mills on their
own and help the handloom workers,
who, with their families, are about
one crore in number. It is admitted in
the Report that there are 20 lakhs of
handlooms. Of course, they say that
only 12 lakhs are effective. Owing to
unemployment all of them are not
working. Previously, the figure was
mentioned as 20 lakhs. Even taking
20 lakhs, the number of people living
thereon will be about a crore—not
merely the workers, but their families
also. Therefore, if yoy are anxious to
help them, you must supply them yarn
at very cheap reftes and the only course
is to have your own spinning mills and
do it as early ag possible.

The next thing to help this industry
is reservation. Of course, there has
been a lot of discussion about reserva-
tion. Once the Plannig Commission
mentioned the desirability of reserva-
tion and supply of yarn at cheap rates,
but there is no likelihood of increasing
the percentage of reservation at any
rate. So, we insist that even if all the
varieties of dhoties and sarees cannot
be reserved for the handloom, at least
a percentage of it must be reserved.
Just increasing the number of the
varieties is no use. Dhoties and sarees
are the main items of the handloom
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industry and if the Government is
anxious to help these 15,00,000
workers, as he admits and their

families, they must raise the percent-
age of reservation.

Government must buy more hand-
looms. The other day. in reply to a
question of mine, Government stated
that they are buying 17,00,000 yardg of
turban cloth. I do mot know of any
varieties of turban cloth—fine, durable
and beautiful—which the handloom
cannot manufacture. I hope the Minis-
ter will ses that at least turbans are
supplied by the handloom industry
and it can be easily done also. I have
heard that even on sample orders they
can produce things to any standard,
excepting the thicker and rarer
varieties. Therefore, if the Gov-
ernment think of this seriously, they
should go in for spinning mills and
supply yarn at cheap rates. They should
also make all their purchases from the
handloom industry and then reserve
sarees and dhoties for handlooms.
That is the only way of helping the
handloom industry. Of course, I know
that this is a rather backward method
of production, but under the present
circumstances of large scale unem-
ployment in the country, we have mo
other go except to maintain the band-
looms and that too for a number of
years.

I then come to rationalisation. Many
speeches have been made in this Housa
about rationalisation. I would reaa
only one news item which shows
rationalisation in practice. Government
gave us loud and strong hopes and as
surances that alternate employment
will be found for those that are thrown
out of employment due to rationalisa-
tion. This news item is from the
Times of India, dated the 6th April
1955, about the textile industry in Kan-
pur. I will not read the whole item,
but it says:

“The statement by the U.P.
Labour  Minister, Mr. Jugal
Kishore,- in the State Legislature
last week on rationalisition is be-
ing interpreted here as Govern-
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ment's ‘green signal' to textile
mills to ‘go ahead” with their re-
organisation scheme.”

Then it says:
“A list of active trade union
leaders, it is learnt, has been

compiled by the police to meet
any threat to the law and order
situation in the city. However,
the actual plan of action by the
employers rtemains a “closely-
guarded secret”. Knowledgeable
circles indicated that s surplus
total of 4,500 operatives, represent-
ing 10 per cent. of the existing
mobilised force in textile industry
of Kanpur, were to be eliminated
as a result of rationalisation.”

But this I consider to be rather an
underestimate, because—I quote from
the A.L.C.C. Economic Review and it is
Shri Tripathi's article—

“The real reason has been given
out in a speech by Mr. Bell of the
Textile Manufacturers of Kanpur,
who has said that by rationalisa-
tion the industry would profit by
throwing out 9,000 labourers and
making a saving of one crore in
hanpur alone.”

Therefore, Sir, here is rationalisatiou
in practice. Now. take this figure, Ac-
cording to the newspaper report 4,500
people are being thrown out of employ-
ment. All our promises, all our hopes
and all the assurances of the Govern-
ment to find alternate employment is
fraud and it is meant to deceive people,
Government knows very well that
under the present empioyment situa-
tion all their promises is a fraud. To
suppress these pepole; to prevent them
from fighting for their legitimate and
fundamental right to work and liveli-
hood, they are preparing this ‘police
bandobust’, They are preparing to
take steps for repression. This is the
way that rationalisation is going to
work for the benefit of the millionaires
and which in fact will destroy the
smaller mills. It will affect the hand-
loom_  industry aand throw lakhs ot
people out of employment. Then in
order to suppress these people Gov-
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ernment are going to use baton rifle
and tear gas. Instead of finding em-
ployment for those who are already
unemployed, you &re throwing out
those who are already employed. In-
stead of protecting them you are giv-
ing them gas bombs and bullet: say-
ing: “We must maintain law and
order”,

I will not say anything more about
rationalisation. I will osnly say one
word about industrialisation. Our in-
dustrial and commercial policy has not
been helpful to our agricultural pro-
duce. The Minister knows that the
prices have fallen and we have also
spoken about it here in the Hous2
several times. The prices of agricul-
tural produce have no relation to the
prices of semi-manufactured and
manufactured goods. The prices of
cotton and groundnuts are still falling.
Only a few days ago I mentioned about
it. Ewven today—the figures I give re-
late to the local maund—the price of
cotton in Andhra has come down to
Rs. 6 from Rs. 9 to Rs. 10. The price
of groundnut has come down to Rs. 3
from Rs. 8 a maund, So., the prices
are going down still further, but the
Government have not been able to
have a proper machinery to maintain
the prices.

Lastly, Sir, before you ring the bell,
I will say one word about cigarette
manufacture. A friend of mine pointed
out how a doctor can ask for more
cigarette factories. It is not that I am
in favour of smoking, but I only say:
“If you smoke at all, why not the best
cigarettes and have Andhra cigaret-
tes?i!

Shri G. H. Deshpande (Nasik Cen-
tral): Sir, I rise to express my views
on the working of the department
under consideration. If one will have
even a cursory glance at the report
submitted one will find that very good
progress has been made during the
year under consideration. During the
year one will find that as much as 110
licences were issued for starting new
concerns and 224 licences were issued
for the expansion of the concerns
that are already going on. This very
number will shrw that we are making
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good industrial progress. Even if one
would go through the figures of pro-
duction one will find that satisfactory
progress is being made in the produc-
tion of several essential commodities
in the country.

I want to lay stress on one factor.
The hon. Member from the Communist
Benches who spoke last, said that the
Government's Enquiry Committee
about the textiles, instead of wanting
to help the handloom ownmers, want to
help the millowners. It is quite a per-
verted view of the report. If one would
go through the report very carefully,
one will find that the Committee has
shown a great concern for the hand-
loom workers and it has taken into
consideration their future. I would
like to restrict myself to this. Let us
go into the production figures of tex-
tiles. For the present we have got
three patterns of textile production.
One is the handloom, the other is the
power loom and the third important
pattern is mills. During the year under
consideration, mills have produced
5,000 million yards of cloth—in the
previous year it was 4,000 million
yards. The handlooms have produced
1,400 million yards of cloth whereas in
the previous year it was 1,300 million
Fards.

Shri Bansal (Jhajjar-Rewari): Not,
4,000,

Shri G. H. Deshpande: This year it
was 1,400 million yards. Power looms
have produced 200 million yards. In
all our production is 6,800 million
yards. 1f we are to assess our needs
during the year 1960 we must take
into consideration the increase ia
population by that time as well as the
increase in demand due to the rise in
standard of living of the pepole in the
country which is expected with our
development measures, and we will
find that our needs will be much more
than what we produce, for the present.
We will require at least 2,000 million
yards of cloth more. All these 2,000
million yards of cloth more which will
be required by 1960 will not be pro-
duced by handloom if we have the
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handlooms in the condition in which
they are today.

Somebody said that nothing is done
practically for the handlooms. How
can that statement be made when we
have got facts before us from where
one will find that during the year
under consideration much progress has
been made by the handlooms. During
the last year, during all the twelve
months, 73,000 bales of yarn were con-
sumed by the handloom weavers, while
during the current year, within ten
months, they have consumed 78,000
bales of yarn on handloom. That shows
what great progress is being made by
the handlooms. But, even then, what
is the present position of the hand-
looms? What wages do they get? In
certain centres they do get good wages,
but in most of the centres one will find
that the wages they get are not at all
adequate. When we take into con-
sideration the wages that are earned
by the workers in handlooms, we can-
not say that only one man works on
the hand!oom, His family helps him;
his wife helps him and his children
help him. He does not get work for
all the twelve months of the year. For
many Jdays he has no work. If we take
into consideration the present miser-
able plight of the handloom workers
we will find that it is necessary to find
out some scope for their betterment.

Sir, we are trying to make power
available. I do mot understand what
harm is there, if when power is made
available in the villages—and I ex-
pect, power will be made available in
almost all villages—the handloom
owners would try with the help of the
State to make a change over from
handloom to powerloom. What harm
is there if they do that? It is said
that unemployment will result. Sir, I
come from a constituency where you
have got 5,500 power looms working. 1
am referring to Malegaon in my con-
stituency. A few years before—be-
fore the war—almost all the weavers
there were using handlooms. These
enterprising weavers have turned over
from handlooms to powerlooms dur-
ing the War period. What iz the effect
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of that? One will find that there is
more employment. It is not that it
resulted in unemployment, but there
is more employment and all those who
are employed on these power looms
are getting better wages than what
they used to get when they were work-
ing with handlooms. I would like to
request the Minister for Commerce
and Industry to send some officials
there to make enquiries about this
problem. I am sure they will find that
this change over from handloom to
power loom has turned out very
favourably so far as the employment
question is concerned. Generally
speaking on handloom 6 yards of cloth
is woven while on power looms you
will find that 30 yards of cloth is
woven. In between handloom and the
power loom you have got another pat-
tern which is known as ‘Improved
automatic handloom'. So, the old pat-
tern of handloom which is an age-old
thing of production, canaot help the
weavers in getting better wages and
that cannot give us better production.
As I have said, in 1960 we will require
at least an additional 2,000 million
yards of cloth. I do not want that
mills need special help. I do not want
any expansions so far as the weaving
sections of our mills are concerned.
Nobody has suggested that and I do
not know how the hod. Member who
preceded me came %o the conclusion
that the Textile Enquiry Committee
was anxious to help the mills. If he
will re-read the report of the Textile
Enquiry Committee with open eyes
and fair mind, I have ng doubt he will
find that a suggestion has been mads=
there, that there should be a0 expan-
sion of mill industry. The Committee
has recommended the decentralised
pattern of production for the increas-
ed production of cloth. We are in need
of more cloth by 1960. If we have to
resort to any pattern of production it
is only the handloom and the power
loom. Leave the handlooms alone.
Help them to the best of your ability.
But, at the same time, if there are
any enterprising weavers who want tc
have a change over and make nse of
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the power that is being made avail-
able, do not come in their way. That
is all that I want to say: I therefore

1 pM,

Shri C. R. Narasimhan (Krishaa-
giri): Where there is no power,.....

Shri G. H. Deshpande: Where there
1s no power let handlooms work. I
do not want to say that handlooms
should be stopped. Let them have
more and more production. Giva
them rebate as you are doing todav
but if anywhere power is made avail-
able, why should we go and ack them
oot to use it. By using power they
will get better wages and produce
things which will be better ani
cheaper for the general consumer.

I would like the House to consider
sympathetically the recommendationz
made by the Textile Enquiry Com-
mittee. One will find that these recom-
mendations are very friendly to the
handloom weavers and not inimical to
their interests. Their interest lies in
progress and improvement.

Another factor which I would like
to be appreciated in the Report is the
emphasis laid on Small Scale and Vil-
lage Industries. During the last year
or the year before that, no attention
practically was paid to the small scale
mndustries and village industries. Now
the Ministry is coming forward to im-
plement Government's programme 48
ammounced in the election manifesto
and as recommended by several sincere
workers in this field. Now the Governe
ment is serious and is coming cut with
a number of schemes. It is now for
the workers in this fleld to orgamisa
small Industries on a co-operative
enterprising social workers would
basis, especially in the villages. If
come forward and help the Govern-
ment in  organising the schemes, I
nave no doubt that it will help the
country in giving more and more
employment.

I would like to make one or two
more suggestions. Oue of the hon.
Members referred to the sugar factories
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In the Deccan. Government is helping
to start sugar factories on a co-opera-
tive basis. But I would request the
Government of India to take into con-
sideration the recent fall in agricul-
tural commodity prices. They expect
the agriculturists in the Deccan to
organise themselves in a co-operative
society and subscribe Rs. 15 lakhs.
Then they would come with a con-
siderable sum of money and help them.
But I would request the Government
to take into consideration the fall in
agricultural commodity prices and not
expect that they should colleet Rs. 15
lakhs. They should expect only a
collection of about Rs. 10 lakhs. They
should come forward with help.
Then alone it would be- possible In
these hard days for the agriculturists
to organise sugar factories in the
Deccan.

I would make one more submission.
There is in Bombay State a district
known as the Dangs. It is very rich
with forest wealth and a very large
area is under bamboo and a paper
mill could be started there. It is said
by experts that even a paper mill for
newsprint can be started in that dis-
trict. I would request the Government
of India to investigate into this pro-
posal to start a paper mill which would
produce newsprint.

In the Government of India Security
Press at Nasik, very good quality
Paper is consumed and if a mill is
started just in the vicinity, it will get
good paper. People will have a new
industry and it will give more employ-
ment to people. I wanted to place
these suggestions before the Govern-
ment, I have no doubt that good pro-
gress was made last year and that the
same pace will be continued. I have
also no doubt that more efforts will be
made to organise small scale industries
during the coming year with the help
of the people and that we will be In &
position to solve the question of un-
employment. I have done.

Shri Bansal: As my friend who just
breceded me has said, this Ministry
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has a creditable recerd of achieve-
ment during the last year. Production
has increased by more than seven per
cent. as against about five per cent
in the previous year. The foreign
trade position also seems to be better.
It was better by about Rs. 31 crores in
the export trade. As regards licence
applications Government considered
443 as against 251 in the
previous year. Those sanction-
ed were 371 against 182 in 1953. Pro-
duction in a large number of im-
portant industries has also beea in-
creasing. All this is quite good.

But I cannot help feeling that during
the last five or six months a sense of,
ennui and a sense of inertia seems to
have come over the Ministry. I find
that a number of good intentions of
the Minister and the recommendations
of a large number of committees yet
remain unfulfilled and unimplemented.
We all know the story of the National
Industrial Development Corporation.
It was trumpeied with a big fanfare in
October. More than six months have
passed and except working out some
project reports of some industries, at
least the public is not aware as to
what has been the achievement of this
Corporation.

During the year a number of im-
portant committees reported. The
Textile Enquiry Committee, the Jute
Enquiry Committee, the Pharmaceuti-
cal Enguiry Committiee, the Trade
Marks Enquiry Committee, the
Engineering Capacity Committee......

Dr. Lanka Sondaram (Visakhapat-
nam): What about an Indigestion Com-
mittee?

Shri Bansal: I do not know what
has happened to the recommendations
and the reports of these Committees.
No reference has been made as to
what steps Government are taking to
implement the various recommenda-
tions of these Committees. With re-
gard to the Engineering Capacity Com=
mittee, the report here mentions that
that technical reports have been re-
ceived from this Committee from time
to time and they have been under con-
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sideration. But what effect has been
given to the recommendations? Even
the industry does not seem to know
this. I do not think that it is a very
good state of affairs. A=nd if I bave
referred to the increasing production,
betterment in the foreign trade posi-
tion and improvement in the licences
for new industries with approbation, I
also have an uneasy feeling that all
this may be due to the momentum
which was gathered by the activities
of this Ministry during the last year.
I this momentum is allowed to be
wver-taken by the inertia which I find
unmistakably in the Ministry at pre-
sent, then I am afraid that all the pro-
gress that is being made will not be
maintained.

Therefore, I would appeal to the
Minister and to the Ministry that they
should not allow themselves to be
overtaken by this sense of ennul
borderning on frustration.

Even as regards foreign trade, what
is our position? Although it has im-
proved by about Rs. 31 crores, and the
terms of trade are slightly better than
they were in 1953, but if we take the
over-all picture, our foreign trade has
actually declined from what it was in
1948; it has declined by about 10 per
cent. while the world trade in the same
period has actually improved by about
forty per cent. Then again, if you
compare our trads with the figures of
1937, while the international trade
trebled between 1937 and 1952, India's
foreign trade increased by only 150
per cent.—that is, it was only 2'5 times
as much as it was in 1937.

Take also the composition of our
trade. Itistrue that we are now becom-
ing an exporter of manufactured goods
and generally importers of machinery
and raw materials. But what are the
manufactured goods which we are ex-
porting? Again, the very same tradi
tional goods, mnamely, jute manu-
factures and cotton textiles. Other
items of manufacture account for only
less than 5 per cent. of our total ex-
port trade,
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I have an article before me, written
by one of the international authorities
on economics. It is Professor Arthur
Lewis, Head of the Economics Depart-
ment of the Manchester University.
He had paid a visit to this country
and after studying the situation here
he has analysed our foreign trade vis-
a-vis the trade of the world. And he
came to the conclusion tnat interna-
tional trade in textiles and appara! has
been actually on the decline from 1839
to 1950. Percentage-wise it is less
than half of what it was in 1899, while
on the other hand the trade in metal
goods, that is in engineering items, has
almost doubled. That is, while it was
30'6 per cent. in 1899, it was 563 per
cent. in 1850,

If India wants to do well in its ex~
port trade, as it must because we will
have to depend for a large number of
items for our developmental pro-
grammes on foreign imports and we
cannot but afford to increase our ex-
port trade, then we will have to de-
velop the export of our various en-
gineering items.

But what is the position here? We
are exporting cutlery, hardware, im-
plements and instruments worth only
about Rs. 2'5 crores, electrical goods
and apparatuses worth Rs. 30 lakhs,
machines of all kinds Rs. 90 lakhs,
(iron and steel wmanufactures Rs. 1
crore ana 20 lakhs,) manufactures of
other metals Rs. 1 crore and 75 lakhs,
and so on. If within this category we
include apparel, chemicals, glass and
earthen ware, rubber manufactures,
woolen yarn and manufacture, the
total comes to Rs. 22°12 crores being
the average of the last four years.

But what steps are Government tak-
ing to step up the exports of these
commodities? Some Export Promotion
Councils have been set up; one for silk
and rayon yarn; one for textiles. But
the one for engineering items was
proposed to be set up a year back. The
Ministry has been trying to persuade
the engineering associations, the ea-
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gineering manufacturers to set up this
Export Promotion Council for en-
gineering goods. While the Indian
section of the industry is not only
willing but keen to co-operate with
Government, I find that the European
sectlon—and, Sir, mind you, the Euro-
pean section is dominant in this line—
has flatly refused to have to do any-
thing with this Export Promotion
Council. I am glad that in spite of
that Government are going ahead with
setting up thig Council

But may I know how long can we go
on tolerating thig attitude of non-coope-
ration by foreign interests in this
country? Not only is it evideat in this
particular case, it is also evident in
the case of measurement certificates
issued by the Indian Chambers of
Commerce. This has been the subject-
matter of a large number of guestions
on the floor of this House, and the
other day the hon. the Commerce
Minister almost said with a sang-froid,
“Well, it is a problem, but Government

foes not really know what to do with
t™.

Then, what is the Government's
policy in regard to those foreign con-
cerns that are completely foreign-
owned and foreign.-controlled? I am
referring to one specific case, that of
Lever Brothers. It was rumoured in
the market some time back that due
fo the influence of the Government of
India they were thinking of offering
some capital to Indians. And that was,
if my knowledge is correct, only in the
form of debentures. I think the Gov-
ernment of India rightly turned down
that offer. But even if they offer issue
capital in this country, I would suggest
that unless a substantial amount is
offered Government should have noth-
ing to do with that. Because it will
not be Indianisation, it will be per-
petuating their foreign hold under the
garb of partial Indianisation. And I
would like the Minister here and now
to declare as to what is the policy of

+ the Government in such cases. It is
no longer a matter which can be con-
fined behind the closed doors of the
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Minister’s room. A definite statement
of policy should be made on this very
important question.

On the export trade, while I am ap-
preciative of the efforts that are made
by the Ministry to augment it, and
while a large mumber of delegations
are being received in this country to
have bilateral trade negotiations and
some delegations have been sent out
from this country as well, may I know
whether the Government of India have
analysed the effects of a large number
of bilateral agreements which they
have been having with foreign coun-
tries, Bilateral trade agreements
seem to have become a fashion of the
day. Any country comes forwarl,
sends a delegation, our Government
also sends delegatioms and signs agree-
ments. I do not know as to what
actually fhey result into. Recently we
had a trade delegation from Western
Germany. I was told that as a result
of that agreement we have succeered
in exporting to that country some of
the items which are on their bazned
lists. That may be a gain. But what
I would like to know is whether these
various trade agreements have been
carefully analysed by Government
and, if so, what is their conclusion

Dr. Lanka Sondaram: What is your
conclusion?

Shri Bansal: My conclusion is that
the time has come when we do not
have to have bilateral trade agree-
ments with any countries excepting
some of the iron curtain countries, and
that too mot for our good but for their
own good because unless we have a
trade agreement the trade cannot flow
asg it is handled by one corporation or
8 set of corporations in these countries.

But what I would like to emphasise
in this connection is that just as our
foreign policy is becoming Asia and
Africa minded, our trade should also
become Asia and Africa minded more
and more. But what is happening?
We send, normally, third-rate delega-
tions to the ECAFE and to the Trade
Promotion Councils. I must admit that
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there are honourable exceptions. The
recent delegation which went to the
last session of ECAFE held at Tokyo
was not in that category because it
was led by the hon. the Commerce
Minister. But a large number of other
delegations, I must admit, have beea
even fourth-rate (Dr. Lanka Sunda-
ram: What about the leaders?) with
the result that we have not been able
to make any impression on the deli-
berations of those Conferences, what
to speak of improving trade with our
neighbouring countries. After all, if
we want to increase our trade......

Shri K. K. Basa (Diamond
Harbour): What about the G.AT.T.
Delegation? Was it good?

Shri Bansal:...We have to deal with
our neighbouring countries which are
going to buy our manufactured items.
I know that our Ministry seems to be
labouring under some misapprehen-
sion that the countries of this region
are almost in the same state of econo-
mic development as we ourselves are,
that they are themselves trying to de-
velop certatin industries which we are
trying to develop and therefore we
may not be able to export the items
which we want to export. But, 1 do
not take that view. Because, in spite
of the fact that we are gemerally in
the same level of economic develop-
ment, there are a large number of
items which we can very successfuly
export to these countries. I under-
stand, recently, there was a trade
agreement between Burma and China.
We also had a trade agreement with
Burma. But, that agreement was only
with regard to the import of rice from
Burma. But, in the agreement bet-
ween Burma and China, arrived at
recently, Burma has promised to im-
port most of her requirements as re-
gards manufactured items from China.
T do not know why we cannot expand
our trade with these countries.

I would say a word only with re-
gard to one or two delegations which
were sent by this country. One was
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sent to Russia and another to the
Middle East countries. They must have
submitted their reports. I want to
know how long these reports will be
kept confidential, After all, when a
trade delegation goes, it goes there to
report on the conditions obtaining in
those countries. -

Dr. Lanka Sundaram: You mean the
Industrial delegation?

Shri Bansal: To Russia, it was an
Industrial delegation; to the Middle
East countries, it was a trade delega-
tion. *

Dr. Lanka Sundaram: Reports ap-
peared in the papers.

Shri Bansal: The report has not ap-
peared. I say that the reports sub-
mitted to the Goverament have not
appeared. At least the report of the
Middle East trade delegation has not
yet appeared. I would like to urge
upon the Government not to treat
these reports as confidential, but to
publish them so that the trade may
know what commercial possibilities
exist in those countries.

I have only one word to say with re-
gard to the suggestion that we must
send more and more delegations to the
Middle Eastern and South East Asian
countries because it is these countries
where we have scope for development
of our trade, (An Hon, Member: Fifth
rate.) We should alsp invite delega-
tlons from those countries so that our
mutual trade may dewvelop.

Shri G. D. Somani (Nagaur-Pali): It
is gratifying to learn that our indus-
trial production continues to make
satisfactory progress, about which
reference has also been made by more
than one speaker in the debate today.
This remarkable increase in industrial
production has really paved the way
for still higher and more substantial
targets that are bound to be fixed in
the Second Five Year Plan for the de-
velopment of various industries.
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There has been a lot of controversy
about the economic policy towards in-
dustrial development in the country,
both in the House as well as outside,
and about the respective roles which
the public and private sectors have to
play under the present circumstances.
Even just now, my hon. friend Shri
V. V. Giri had tried to warn the Gov-
ernment to give notice to the private
sector that it has to merge into the
public sector, and therefore it must re-
adjust itself in a way that it may make
preparation for merging itself in the
public sector within such and such a
period.

Shri K. K. Basu: Naturally he lost
his job.

Shri G. D. Somani; I have no inten-
tion to enter intp any controversy. My
only submission is that the only
criterion for determining the roles of
*he public and the private sectlors is
to find out who can deliver the goods.
We have to fulfil certain objectives. Qur
objective is to promote the economic
development of the couatry, fight
poverty and unemployment. In the
present circumstances, the only issue
before this country is to find out whe-
ther this controversy between the pub-
lic and private sectors is doirg any
good or whether it will be better to
just allow both the sectors to play
their roles to their utmost possible
capacity and to pave the way for the
immedia‘e realisation of our abjec-
tives. It has been recognised both by
the Government as well as by the
.Planning Commission that the private
_seetor has to continue to play a very
Important role during the Second Five
Year Plan. That being so, I think that
.1hlis‘contmversy should cease and the
Ministry of Commerce and Industry,
which controls private industry should
Now engage itself in setting out the
targets for various industries during
the Second Five Year Plan and point
out how these various targets have to
be fulfilled by the private sector. The
hon. Minister himself has got a very
bold and ambitious vision of imdus-
trialisation of this country. I remem-

14 APRIL 1955

for 1955-56 5166

ber it was he who first indicated the

targets of 6 million tons for steel and
10 million tons for cement. Most of us
were bewildered at that statement at
that time and there was a general im-
pression in the country that these
targets were simply imaginary and far
beyond the scope of practical realisa-
tion. But, the country, the Planning
Commission and the Government have
now taken definite steps to emsure that
these targets will be implemented in
the Second Five Year Plan.

Taking the question of steel, I have
no quarrel with the decision which the
Government have taken that the
establishment of new units in the steel
industry will be in the public sector.
I cannot however understand the vacil-
Iating policy of the Government, about
which certain desquieting reports have
also appeared in the press, towards
the expansion of the existing steel
units. It is learnt that the Tatas have
already submitted their plans for the
expansion of their units, but the Gov-
ernment are still unable to make up
their mind and they have not been
able to decide the matter and have
left the matter to negotiation and time
is bzing allowed to drift longer and
longer, and no definite answer has been
given tp themn. , There cannot be any
difference of opinion on the point that
the expansion of the existing units is
the most economic and is in the
interests of our nation. That being so,
there cannot be the slightest justifica-
tion for any indecision on the part of
the Government in promptly sanction-
ing whatever proposals the Tatas may
have placed before the Government,
for expansion of their capacity and
in giving them the utmost possible
facilities for implementing their
schemes of expansion. I would there-
fore expect the hon. Minister to indi-
cate in his reply the definite policy
which the Government have towards
the expansion of the existing steel
units because there still seems to be
some apprehension, as is evident from
certain reports in the press, that the
Government and the Cabinet have &
vacillating mind on this question and
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have not been able to make up their
mind as to the manner in which the
existing units should be allowed to
expand.

Similarly, the Government have not
yet announced their decision about
the new steel retention prices which
have expired on the 31st March, last.
I hope, in announcing their new prices,
the Government of India and the
Ministry of Commerce and Industry
will take a realistic view as to the
adequate return which should be ail-
lowed to private enterprises in the
controlled industries, which might en-
able them to plough back their re-
sources for their needs of expansion. I
hope this time, the Ministry will take
a more practical and reasonable atti-
tude in fixing the prices of controlled
. commodities than what they have been
able to do in the past, although recom-
mended by such a high-powered body
as the Tariff Commission.

I would like to say a few words
about the textile industry. I know the
hon. Minister himself takes a personal
interest and is therefore fully aware of
the problems with which this industry
is faced. I meed not go into a very de-
tailed explanation of the various prob-
lems with which the textile industry is
confronted today. Mention has been
made about the Kanungo Committee'’s
report. We have still to know what
decision Government will take on the
recommendations. But, I think it is
wrong to suggest that the Kanungo
Committee’s recommendations are in
any way favourable to the future de-
velopment of the textile industry.
They have suggested that the textile
industry’s production should be frozen
at the present limit. In view of the
fact that there is bound to be a sub-
stantial increase in consumption of
cloth during the period of the Second
Five Year Plan, I do not understand
how this recommendation of the
Kanungo Committee to freeze the pro-
duction of the textile industry at the
present level can in any way be re-
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garded as practical, or realistic or in
the best interests of the country. It
our people have to get the best quality
of cloth at the cheapest possible price,
this very important ~industry should
continue to be allowed to expand and
to get all other facilities, so that it
might be in a position to produce cloth
at the most economic level.

The recent reclassification of textile
varieties has again created some diffi-
culty for promotion of exports of cer-
tain varieties. Certain psuedo-medium
varieties thave been classed under
coarse, and therefore they are subject-
ed now to a 6% per cent. export duty,
and to that extent, the small relief in
the export duty that was givea at the
time of the last Budget has been
neutralised. At a time when every-
thing possible should be done to em-
courage exports, I think this step of
placing certain varieties from medium
under coarse, and thereby subjecting
them to export duty, will adversely
affect our textile exports; and there-
fore this step is not in the right direc-
tion.

Shri T. T. Krishnamachari: May I
ask the hon, Member whether the
psuedo-medium was not devised in
order to get over this question of
paying export duty?

Shri G. D, Somani: In whatever
way it was devised, it helped the
exports of textiles from this country
and thereby add to the total qua.ntlty‘
of exports from our country, yet to
the extent there has been this reclas-
sification, it has adversely affected
exports. and thereby harmed our
country’s national economy. -

Reference has been made in the Re-
port of the Ministry to the fact that
some enquiry is going to be instiluted,
which will be undertaken by both
technical and economic personnel about
the rehabilftation needg of the indus-
try. 1 would like to know something
more definite from the hon, Minister
as to the nature of this enquiry, when



.

5169 Demands for Grants

it is going o be started, ang whether
the necessary steps have already been
taken to recruit the personnel which
will discharge the functions that have
been allotted to this enquiry com-
mittee. I need not say much about the
needs of rehabilitation and moderni-
sation and rationalisation in the tex-
tile Industry because it is quite
obvious that in these days of growing
competition both here and abroag ¥
the industry is to function smoothly,
ithen these problems of rehabilitation
and modernisation must be looked
into. Now -that the Ministry has
taken some initiative in starting an
enquiry, I hope no time will be lost
in taking active measures to ensure
that the enquiry is made, aad any
recommendations that follow from that
enquiry are implemented in a practi-
cal manner,

Now I would like to say something
about the question of small-scale
industries, The Ford Foundation
Team reprrted, I think, about a year
back, and suggested many ways by
which our ‘small-scale industries
could be developed. Indeed, as they
themselves bave pointed out in their
report, there is an almost unlimited
scope for the establishment ang de-
velopment of small-scale industries
throughout the country. The Ministry
has taken certain sfeps in this regard
and established four regional institutes.
But I am gorry to poit out that so
far as I am aware these regional
insiitutes have been established only
on paper. I had something to do re-
cently with the regional institute estab-

. Msheq at Delhi, and I found that

ueither have they got an office mor
have they got the technical staff which
can enable them to discharge the res-
ponsibilities which have been allocat-
ed to them,

Shri Sinhasam  Singh: They are
drawing their pay?

Dr, Lanka Sundaram: No office at
all?

Shri G. D, Somani: They have just
been grouped into one room and in a
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certain section of the Ministry whose
work it was performing; and from
what 1 could gather, they are not at
all functioning properly. So, if these
recommendations in regard to the
development of small-scale industries
have to prove really useful to our
economy, it is essential that the Minis-
try should give the topmost priority
to ensure that the necessary technical
personnel is recruited, and the meces-
sary facilities and assistance which the
Ministry wants to give for the deve-
lopment of these industries are really
made available to them.

There are various suggestions in this
conneciion. The first thing that
strikes my mind is this. So far as
the big industries are concerned, they
can take care of themselves and avail
themselves of the facilities that are
available; and an individual industria-
list in a big industry can also fing out
the ways and the procedure which
will make him entitled to those beme-
fits. But so far as others who may
be expected to interest themselves in
small-scale industries are concerned, I
think it is really a very difficult task
for them to be able to complete the
various formalities and get the full
benefit of whatever facilities Govern-
ment make available to them.

I would therefore make this sugges-
tion to the hon. Minister that the
various regional Chambers of Com-
merce which are functioning in this
country should be alloweg to act as
liasion between Governmeni and the
small traders, so that these Chambers
might be in a position to let the
various sections of the small traders
in their region know about these faci-
lities and then assist those societies
or those individuals who may be in-
terested in the small-scale industries
to complete those formalities, I
think the Federation itself can play a
useful role in this connection, and I
woulg therefore suggest that the
hon. Minister should utilise the Fede-
ration or its wvarious member-bodies
so that through them the mnecessary
particularg and information could be
made available throughout the coun-
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try, and {hose who may be interested
in the development of these industries
may really taks advantage of the
benefit or facilities that are made
available to them.

In conclusion, I would like to say
a few words about Rajasthan. I am
very glad indeed that the hon, Minis-
ter could find time to pay a flying
visit last week to Jaipur, when 1
think to some extent he has been
able to understand the problems of
industrialisation in Rajasthan, As
you know, ‘' Rajasthan is very much
backward both industrially and econo-
mically, and therefore deserves pre-
ferential treatment.

A suggestion was made about the
location of the fertiliser factory in
Bombay. Bombay #s a highly indus-
trialised State, but I think the best
State which can be recommenaegd for
the establishment of any additional fer-
tiliser factory is the Rajasthan State.
Rajasthan has the biggest area so far
as gypsum deposits are concerned,
and the gypsum available there is of
the best quality. Gypsum is the main
raw material for these fertiliser fac-
tories. When we find hundreds of
wagons of gypsum goimg every day
from Rajasthan to Sindri, ang when
Rajasthan itself is suffering so much
economically, I think justification de-
mands that any further ferfiliser fac.
tory that may be decided upon by
Government to be established must
be located in Rajasthan, On grounds
of merit, on grounds of the back-
wardness of the economy of ang also
from the point of view of whatever
technical or commercial standards are
there to be fulfilled, I beg to submit
that »m deserves to be located in Rajas-
than, Similarly, in regard to small-
scale industries also, Rajasthan deserv-
es special consideration, and I hope
“he hon. Minister will be able to do
something in that matter,

Lastly, I would say a word about
the Hindi magazine Vyaepar Udvog
Patrika which is being published by
this Ministry. I think it would be
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better if this magazine is published
originally in Hindi, because ag it is
there are only translations of a few
articles from the English wersion here
and there and that doeg not do full
justice to the case. So I would sug-
gest that this magazine is published
uriginally in the Hind# version and
then translateq into English, so that
full justice will be done to the case
of Hindi,

Shri Bhagwat Jha Azad (Purnea
cum Santal Parganas): The success
of the Government's industrial policy
can be measured by the positive
achievements that we can go through
in the Report of the Ministry that has
been supplied to us, That the policy
has been successful in the year under
review is evident from the fact that
there has been industrial progress in
the country, that there is a general
improvement i#n the economic condi-
tion of the country and that it has
been stabilised in the year 1954.

The year 1954 is a landmark in the
industrial fields, because industrial
production has gone up, as compared
with that in the years 1952 and 1953

In 1954, the index of industrial pro-
duction had gone up to 145 as com-
pared to 1353 in 1953 and 128'7 im
1852. In this year, the doubt, appre-
hension and depression in the mind
-of industrialists in general and 1ihe
public at large have been dispelled,
and the index of prices has dropped
from 399-6 in January 1954 to 3678 ,
in December 1954. Therefore, we
can say from this that it has not only
stabiliseg the economy, but has also
created a good atmosphere for further
development in the country. The cli- ~
mate for further development in 1954
has been favourable; though mnothing
spectacular is visible, yet we feel
that there are signs of an increased
tempo in the industrial field. By the
establishment of the National Indus-
trial Development Corporation, it is
expected that there will be harmanious
development of industries both in the
public and private sectors.
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While going through data regarding
increase of developmenat in the various
industires—into the details of which I
need not go—like cloth, cement and
jute, we find that there are still
other industries which have not caught
the attention of the hon. Minister, [
will not mention about the sad plight
of sugar, but I will certainly draw the
attention of the Ministry to the step-
motherly treatment given to the mica
industry. We know very weil that
nearly 75 per cent. of the total world's
produciion of mica comes from India,
and about B0 per cent. of the mica
produced in India is from the Bihar
mica belt. As such, the prospects of
the industry are naturally very bright
and it is reasonable for us to expect
that Bihar may have a modern
micanite factory installed at a sui-
table place in the mica belt, which
will thereby serve the mnation by
making all sorts of micanite goods
easily available at  considerably
cheaper prices, instead of exporting
all that we have to foreign countries.
In answer to a question, the other
day, the Commerce Minister said that
he had no information that there was
a depression ¥n the mica industry.
We are simply surprised at this be-
cause we who come from that area
know that it is a different story. Pro-
bably the files in this connection must
bhave been prepared from an aerial
survey and not by a survey of the
mica belt that is in Bihar, If I go on
describing what is being done by the
Ministry regarding mica, it will take
hours, But we simply appeal to the
Ministry once more to see things in
proper perspective and go to the
mica belt and find out if the foreign
interests are not interfering, whether it
is not a buyer's market, whether the
consignment export system is not hitt-
ing the mica industry hard, and whe-
ther the Mica Inquiry Committee of
1845 had not said that it was injurious
for the industry to have the consign-
ment export system. Therefore, it is
but natural for us to expect that such
an important thing, of which 75 per
cent, of the world’s supply is produc-
€d «n Indla, out of wnicn 80 per cent,
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is produced from the Bihar mica belt,
should be properly looked into.

As I said, the report says that there
is a reduction in the price index from
3996 to 3678, But 1 am sorry to
say that industrial production in the
country has failed to take note of
the other price system in {he country.
We know very well that it has been
agitating the mind of the country at
large that there has been a 25 to 30
per cent fall in the prices of food-
stuffs, whereas the fall in the price of
manufacturegy goods, as indicated
in the report itself, is very small—I
may say, neglibile. On the other
hand, we feel that it is either static—
the same where it was—or there is
a slight increase of 2 per cent, There-
fore, the industrial production that
we are having is at a great cost
Whereas prices of foodstuffs have
gone down by 25 to 30 per cent., the
industrial sector has failed to take
note of this difficulty of the popula-
tion, and therefore, whatever fall in
the price index is shown by this report
though taken apart may be very good,
taken in the context of the couniry’s
economy is not heartening, rather it
is discouraging.

Coming to the industrial policy ot
the Government of Indka, we know
that the first policy in this regard
was laid down in 1948, and it was but
natural that this country was cast on
the pattern of a mixed economy. We
still adhere to the policy that this
country to progress imdustrially will
have the private and public sectors
side by side. The Five Year Plan has
given due consideration ang allotted
a certain quota to be invested by the
private sector. If we go through the
Progress Report of the Five Year Plan,
we find that out of Rs. 333 crores
allotted only Rs. 96 crores were invest-
ed by the private sector, and that also
with all possible encouragement given
by Government in the form of
stoppage of labour legislation. Stil
complaints have been registered in
Chambers of Commerce, federation
meetings and at other places that in-
dustrial tribunals are coming in the
way of employers and employees. They
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are complaining that sufficient en-
couragement is not being given,
With all this encouragement and suffi-
cient fielg left to the private sector,
it is rnost discouraging that out of
Rs. 333 crores, only Rs. 96 crores have
been invested. Therefore, we natu-
rally feel that though we are committed
to the policy of a mixed economy in
which the private sector and the pub-
lic sector will go side by side, from
what we have seen of the achieve-
ments, we are not salisfled, There-
fore, we feel that there is a case for
a change in the industrial policy of
the Government enunciated in 1948,

Very ofien I this House, the ques-
tion of foreign capital has been re-
ferred to by our friends in the Oppo-
sition. On this question, it has been
statey more than once by the Com-
merce and Industry Minister, and
more so by the Prime Minister, that
they cannot understand what is the
basis of the demand for confiscation
or driving out of foreign capital from
this country. Only the other day,
our Prime Minisier said that not even
one couniry in this world exists—be
it communist, totalitarian, socialist or
eny other system wilh a different type
of economy—which can drive out
foreign capital from its soil, I per-
sonally feel that it will be to the dis-
credit of the country to drive out
foreign capital. It is but natural for
us, for a country with a backwarg eco-
nomy, to encourage the inflow of
foreign capital, surely with all possi-
ble conirol over it. We do not allow
foreign capital coming into this coun-
try to have a predomimance over our
indigenous capital and to come in its
way., But certainly we want to know
whether as a result of foreign invest-
ments in the country, any huge sums
of money are being remitted from thie
country, We would like to know
whether Government have told these
foreign investors that they should
reinvest a part of their profits in the
country’s economy. Now that we are
entering into trade with China, Hun-
gary, Poland, East Germany, USSR,
Czechoslovakia, and Bulgaria—and we
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are expecting a steel plant alsp from
an ‘Iron curiain’ country--I hope our
friends will keep their mouths shut
and will not henceforth say that there
should be confiscation of foreign capi-
tal, because it will go against their
interests.

Speaking a word about small-scale
and large-scale industries, a large
number of cut motions have been
tabled on this subject. Whereas we
neither challenge nor disbelieve the
inteations of the hon., Minister about
encouragement to be given to the
cottage industry, let us see what has
practically happened. Up to 1953,
Rs. 50 lakhs were given,Z In 1953-84,
Rs. 584 lakhs were allotted for it and
in 1954-55 a provision of Rs. 972 lakhg
has been made which will be disbursed
through the All India Khadi and
Village Industries Board, the Hand.
loom Board, the Handicrafts Board
and the Small Scaie Industries Board.
We appreciate all the actions taken
by the Government but we certainly
would like to know what has been the
result of this expenditure with regard
to unemployment in the country. We
know in Japan they weave the thread
if their nation’s wealth in the cottages
and still they are competing in the
world market. But, in India with all
its industrial improvement, large-
scale and small-scale we cannot solve
our unemployment problem, My
argument is that even though
the intention is there and we
profess it and stand by it there
is something wrong either in the
approach or in the policy,—I won't
say the intention,—which is not bear-
ing fruit in employing a large number
of unemployed in this country in the
cottage industries. And, I can quote
Shri Shriman Narayan Agarwal when
he says that wherever he goes he
finds the cottage industry being starv-
ed, We find that an Emporium has
been opened in Delhi and that
another Fmporium has also been
opened in Bombay. But let us
not forget the actual facts by what
we see in Delhi. In Delhi people
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revel in drink and they are clad
sile. In one word, the Delbh¥ culture
is drink and silk culture and I do =mot
think it is a measure of what is in
the country. Let us not measure it
by what we see in Delhi but let us de-
cide it by what we see outside. We,
therefore, feel that there is a case
for puiting the cottage and large-
scale industry on proper footing.

Shri Achuthan (Crangannur): Mr.
Chairman, while I was coming into the
House, Mr, Bansal was referring to
second rate trade delegations and coun-
cils. I do not know the context in
which he was referring to that. But,
it was unbecoming of a Member who
was himself a member of the regular
trade delegations to an important
centre in Europe. We kuow that
Government might have occasionally
had to select and to send & number
of delegations to different parts of
the world and as such as much care
as is required might not have been
bestowed in the selection. But to
say that might have its own implica-
{ions, It may imply that there was
some wire-pulling and Government
was not as carefu' as it ought to
have been, According to me, at this
stage, when we are expanding and
when we want to have a world market
and industrial and commercial expan-
sion, to say plainly that second-rafe
people are included in delegations and
committees is not fair, That is by
the way.

Shri Bansal: May I say a word of
explanation? What I intendeg to
convey was that Government were nof
attaching adequate importance to
those conferences which were being
held in this region for trade promo-
tion with the result that the delega-
tions were not well chosen. .

Shri Achuthan: Coming to my sub-
ject, Commerce and Industry, in an
agricultural country like India, accord-
ing to me, commerce and Industry
play a verw important part and occupy
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a key paosition, According to tBe
Planning Commission, economic ex-
perts, Members of Parliament and
others, industrialisation is tbe need
of the hour. Moreover, we find from
statistics also in calculating the
national Pncome, we find that the
income from commerce and industry
taken together comes to about 20
per cent—15 to 20 per cemt. So, it
has got its own advantages and im-
portance. Everybody knows that the
Second Five Year Plan attaches more
importance to industrialisation—tu
large-scale and small-scale industries
—+to see that our unemployment prob-
lem is reduced to the minimum as
far as possible. (Interruption).
Moreover, we understand from the re-
ports that during last year there was
improvement in the industrial pro-
duction. It has got its own causes.
It is not a question that there was
not sufficient increase. But, I would
say, compared to our neighbouring
countries, we were in a far better
position. The second cause may be
our financial position the first being
stable Government, After the Korean
War and the Armistice and the peace
which has come to stay, our financial
position # sound and stable, We can
have sufficient assurance for further
schemes. Thirdly, there was our
satisfactory balance of payment posi-
tion, Moreover, we are trying to have
amity and co-operation between the
public sector and the Somani-Kila-
chand sector—I mean the private sec-
tor—so that all these have to be taken
together. Apart from all these things,
even though the communist party
may, in season and out of season,
criticise the Commonwealth Mem-
bership and the policy of taking finan-
cia] and technical assistance, I have
to say that it has played its due part
in the last three years in regard to
financial assistance, in bringing forth
the necessary industrial development
to an under-developed country like
India,

An Hon, Member: What sorf of
assistance?
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Shri Achuthan: Financial assistan-
ce, technical assistance, capital goods
ete.

Dr. Rama Rao: What capital goods?

Shri Achuthan: Without knowing
these things you need not say any-
thing. Have we not got basic ma-
chines and goods from foreign coun-
tries?

But coe disturbing factor in my
ming is that there has been a suddea
fall in the prices of agricultural com-
modities. I know that Government
is taking adequate steps either by
purchasing surplus stocks or by re-
sorting to control of prices. But
unless the agriculturists are in a
position to have more purchasing
power to employ their surpluses in our
schemes of industrial development
either in the private sector or the
public sector—large-scale or small-
scale—we will not prcfit. I know our
Commerce and Industry Minister s
also aware of it and is taking steps,
But the utmost care must be taken
in formulating the policies in this
Ministry in regard to the ¥mport and
export of goods. It plays an impor-
tant part. If there is a slight mistake
or slight careleseness or want cf
foresight it will tell upon our people
to a very large extent., And, we are
experiencing them already. 4

There is the role of the private
industry. Consistant with our socia-
listic pattern of society, we want to
give full scope and latitude tc the
private sector. There is nothing to
argue out in #. There is nothing to
fight between the private sector and
the public sector, The Government
have stated it more than once in all
platforms, in this House and outside
also that the private sector has got
its own part to play. In the Second
Five Year Plan, according to me,
there will be their due share to be
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fulfilled. We have got our Industrial
Finance Corporation, our National
Industrial Development Corporation,
the Industrial Credit and Investment
COorporation etc, all these for financ-
ing them. It is mainly for encourag-
ing the private sector that these
bodies have been established. From
the pamphlet you will see that these
Corporations will give even equity
capital to the Somani-Kilachand in
dustries and more money to invest,
s0 that what is wanted in this coun-
try is rapid industrialisation and there
may not be any set-back to #t for want
of capital. I think that in the Second
Five Year Plan the Kilachandian
sector which will surely benefit will
take care of the situalion and deliver
the goods that is expected «f them. I
am sure it will be so before the Plan
is out. According to me, larre-scale
industries alone will not solve the
problem, Unless we see that small-
scale ang' village industries like handi-
crafts, khadi, handloom ete. are well
developed throughout our country and
sufficient financial and technical assis-
tance is given to them, our unemploy-
ment problem is not going to be
solved, I am glad that the Commerce
and Indusiry Minister is also alive
to the situation. I have gone through
the amounts given to the States and
I find no fault with the Central Gov-
ernment. There can be no charge
against the Central Government
and only a very weak charge
against the State Governments., For
example, in my State the amount is
granted, but they have no scheme on
hand and they are not spending the
money., So, I have nothing to say
in regard to the Central Government.
It has been well-planned and the
plang are working well. As regards
sale of khadi handlooms and handi-
crafts, the position is improving and
really the Commerce and Industry
Minister deserves credit,

2 pM,

There was much talk about th!l
foreign capital and people are asking,
“Is there any place for foreign capi
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tal?” Everybody knows that India
is an under-developeq country without
sufficient capilal and our financ¥al re-
sources are not very much., Prac-
tically I do not find anything wrong in
baving foreign capital coming over
here and aiding to the prosperity of
the country, We know a number of
basic industries are coming from all
blocks—Eastern Bloc and Western
Bloc. So also, our country as a whole
must welcome foreign capital and we
must have the confidence to say that
if they come over here and establish
industries, they will mnot be the
losers.

Before coming to my State, I would
l¥kke to say something about the coir
industry. The Coir Board was inau-
gurated last August and I attended
the last meeting. Excepting for a
few large-scale manufacturing con-
cerns, it is run on a cottage industry
basis, This industry has to be orga-
nised on a co-operative basis and for
this purpose, money has to be ad-
vanced by the Central Government or
the State Goveraoment concerned.
We have appointed a number of ad
hoc Committees with experts to study
all the aspects of the industry as a
whole and suggest measures which
can be put into practice. For the
time being, we are going to open a
number of showrooms in Bombay,
Calcutta and other places, But my
poiat is that we are handicapped by
some other minor factors like sales-
tax. We should see that as far as
the State Government is concerned,
sales-tax is not collected, There Is
one other point. For the time being
there is only a temporary Chairman
for the Board. After the death of
the previous Chairman, only a tem-
porary Chairman was appointed. It
is very necessary that a permanent
Chairman should be appointed.

Coming to my State, the most im-
portant problem is that of tapioca.
Recently after decontivl, a good num-
ber of middleclass persons have taken
to this industry; but, prices have
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fallen down to a very very deplorable
level. I do not know how the indus-
ry ¥ going to survive unless the Gov-
emnment of India comes to our aid.
Lakhs of people are depending on
this industry and according to the
statistics collected by a committee ap-
pointed by the Travancore-Cochin
Government, iis worth per year
comes to Rs. 20 to Rs. 25 crores,
This is not a small industry. The
Travancore-Cochin  Government is
going to constitute a Tapioca Board
to study this problem and suggest
measures by which it would be possi-
ble to manufacture so many producis
like sago starch etc. The Ceatral Gov-
emnment must come to our aid by
giving us a loan or grant and some
foreign markets shoulg also be found
for this sago. Moreover, in India it-
self, the Government must uss its
good offices to see thai this thing is
used by our Textile Mills,

Another problem is with regard to
cashew-nuts. It is high time that
the Government consider constituting
a Cashew-nut Board, like the Coir
Board, so that the problem can be
studied thoroughly and  suitable
measures taken. You know it is a
very serious problem and we are
getting more than 5@ per icent of
raw cashew-nuts from Africa. It
has been cornered by some Bombay
merchants. Moreover, fresh planta-
tions quality control, labcur, wel-
fare etc. zre all ¥mportant factors in
this matter. So, just like the Coir
Board, there should also be a Cashew-
nut Board.

Mr, Chairman: I have rung the
bell thrice. The record has been
broken for today so far as ringing the
bell is concerned in the hon, Mem-
ber's case,

Shri Achuthan: I have got only one
more point and that is about copra.
As we all know, this is a serious
problem and prices have been falling.
1 think the Commerce and Industry
Ministry must be very careful in this
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regard. Ualess there is some res-
triclion with regard to the import of
copra from Ceylon and by raising the
import duty in our country, I think
the prices will fal] still further and
not only the State Governments,
but also the Central Government, will
suffer, I hope proper steps will be
taken to remedy all these defects.

Shri N, B. Muniswamy (Wandi-
wash): Sir, along with the other
Members, I have to congratulate the
Commerce and Industry Ministry for
the achievements so far made with its
administrative set-up. I have o
congratulate the Ministry for this
reason that I am convinced of their
aghievements; but the thing which
concerns me is, what they ought to
have achieved by this time with this
set-up and not what they have
achieved. The country's progress and
its prosperity can be very well gaug-
ed by the import and export business
that it does. I should say that with
regard to the import and export busi-
ness, they have been fcllowing very
carefully the policy as regards the
removal of certain restrictions, there-
by #mproving imports and also ex-
ports, and they have been getting a
good deal of sterling balance in our
fayour. To that extent they deserve
our congratulations.

But, I wish to concentrate my atten-
tion only with regard to one aspect
and that is about the leather industry
of South India. The leather industry
consists of four or flve sections; I
shall deal with only one aspect of it;
what iz called in trade ‘Country tan-
ning’ or E. I. Kips and E. I. tanned
skins, We are all aware that in
South India there are five hundred to
six hundred tanneries which deal
with this fanning process. But un-
fortunately, after the last war, aad
especially #n the last two or three
years there has been a steady fall
in prices. So far as the exports of
hides and skins are concerned, I find
from a statement which is with me
that in 1954 fhere has been consider-
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able increase as compared to 1948.
The export of tanned hides and skins
in 1948 was about 9,361 tons, but it
gradually rose up to 18,187 toms in
1954, So far as skins are concerned,
I find that there has been an increase
from 5,240 tons to 8419 tons. The
foreign exchange that we earmed: from
this business was about Rs. 13 crores
to Rs. 14 crores.

The South Indian tanneries have
not been able to make much profit,
because the export trade happens to
be somewhat of an unsteady type.
There are some big merchants who
purchase the tanned hides and skins and
dressed hides and skins from the
small businessmen and they export
them mostly to the United Kingdom
and America. But unfortunately
these dressed skins are not able to
fulfil the specifications expected by
the foreign markets. What happens
to be our finished product happens to
be the raw material for the U.K. and
American markets, With a view to
seeing that these small tanners get
a fair and reasonable price for their
labours, we should see that there s
some marketing organisation at
London and Washington, as we have
in the case of our textile products. If
these organisations in London and
America purchase the dressed
hides and skins from co-operative
organisations here and market them
at reasonable prices, the tanners can
be assured of a fair price, I un-
derstand that about 80 per cent of
the 500 tanneries working in Soufh
India have already been wiped out
because of unsteady prices and their
business has gone into the hands of
the other 20 per cent. of big business,
which has made some headway.
These small businessmen have been
ruined because of their not getting
proper prices in other countries. I,
therefore, suggest that Government
should establish some co-operafive
marketing organisation in London
and Washington, which should obtain
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the specifications and standardg re-
quired in the foreign markets, so that
the small tanners may dress the skins
accordingly. Thereby the tanned and
dressed hides and sking will be in
consonance with the specifications ex-
pected in the foreign markets, and
Indian tanners, especially the small
businessmen, can be assured of a
good market abroad. The hides and
skins industry is a good foreign ex-
change earner and I know that not
less than Rs, 25 crores worth of tanned
hides and. skins are being exported.
If they are not able to get a fair price,
the small business has to close down.
These businessmen have to be at the
mercy of the big dealers in Madras,

1 am sure the Commerce and In-
dustry Minister is aware that this
was one of the flourshing industries
of Madras but in recent years the
industry has received a set back, I
would, therefore, suggest the estab-
lishment of a statutory board to
control the prices of hides and skins,
The Board will see that organisa-
tions are set up ¥ big cities like
Calcutta where hides and skins are
sold ‘at a fair price. At present the
disparity between the price of raw
gkin and finished skin is very great.
Government should see to it that at
least a good part of it goes to the
small tanner., The main cenire of
this industry in South India is the
districts of North Arcot, South Arcot,
Salem and Chengleput. Government
should establish a training school in
this area, so that the tanners may
be taught improved methods of pro-
cessing, Scholarships in  tanning
should also be instituted, so that the
tanners may go to other countries
and study the advanced processes
In tanning. Again, the venue of the
auctions which are at present held
in London should be shifted to India.
This will ensure a fair price for the
Indian tanners,

I find that panels and development
councils have been established for
many industries, but so far as this
industry is concerned, up till now
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not even an enquiry committee has
been appointed with a view to seeing
why this busihess is not able to
thrive. It is therefore time that a
enguiry committee is appointed to go
into the problems which confront
this wvital industry. In the mean-
while, the hon. Minister should—as
he assured us in 1953 or 1954—set
up a Board to see that the leather
industry gets a fair deal., Govern-
ment have started—I am speaking
subject to correction—four or five
Regional Institutes of Technology for
small scale industries. ] would urge
upon the Minister to start at least
one technological institute for the
tanning industry in South India,
which shoulg preferably be located in
North Arcot or South Arcot, which
has 20 scientific or industrial ins-
titute,

Along with the tanning industry,
the ancillary and auxiliary industries
should also receive encouragement.
I would therefore suggest the starting
of a wool processing factory near about
Walajaho Town in North Arcot be-
cause there are about three hundred
or four hundred tanneries in that
area, This will provide employment
for about ten thousand persons. I
understand that there was a proposal
to start a wool processing factory in
South Arcot, but it was shelved, 1
would request the hon, Minister tu
reopen this question and establish
the factory.

So far as the encouragement of
cottage industry s concerned, I was
told that recently they have introduc-
ed an Ambar Charka. The Ambar
Charka seems to be of a different
type. A wheel is attached to the
handloom and it draws threads with
evenness as well as durability. If the
Ambar Charka is introduced, to some
extent it may work havoc with re-
gard to the khadi industry and khadi
production, but in spite of that, I
assure this House that if the Ambar
Charka, which has been recently in-
troduceg #n Orissa, is introduced
throughout India, it will certainly,
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though to some extent displace the
present khadi industry, supplement
the mill industry and be in conso-
nance with it, for this reason that
whatever thread # produced out of
#, it is on equal footing with the mill
thread so far as evenness andg durabi-
lity go. I hope the Ministry will take
steps to introduce this all over the
country.

Shri Damodara Menon (Kozhi-
kode) : This morning, Shri V. V. Giri,
who opened the debate, spoke of the
ndustrial policy of the Goverament
and of the socialistic pattern of socie-
ty which is now the aim of the Gov-
ernment. He also spoke of the pri-
vate sector and the public sector of
our economy. I do not want to go
irtc the question of public sector and
private sector ¥ our industry, but '
would say a few words on our trade
as to whether it is not time for wus,
in view of our declared policy of
having a sccialistic pattern of society,
to think of having a big sector of cur
trade nationalised. I have always
been of the view that our foreign
trade must be nationalised. There
was a committee appointed in 1952.53
which submitted its report. The re.
commendations of that committee
have not been implemented so far.
That committee itself had its delibe-
rations at a time when the Govern-
ment had not declared its aim as the
creation of a socialistic pattern of
society, Now, I think if a committee
is appointed to go into the question
of foreign trade and the possibility
of nationalising foreign tirade, we
would have a recommendation which
will be wider in its scope. There 1s
8 short paragraph in the Report of
the Commerce ang Jadustry Ministry
about State trading. In that it 1s
said that there is no more any mneces-
sity to nationalise or have a corpo-
ration for foreign trade in respect ot
the handloom industry, because the
Handloom Board is undertaking that
work. CGovernment say that they sre
considering the adversability of having
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# State-owned corporation in respect
of small-scale and cottage industries
and their trade abroad. I am soITy
to point out that this matter, vwhich
has been before the Government for
the last two years, has not yet mate-
rialised. It is not enough for us to
confine our attention to these small
items of our foreign trade, I mean
the small-scale and cottage industrres
or even handloom industry. We must
expand the scope of Governmeat ccn-
trol in respect of other items of our
fdareign trade, ang there are many
which should, if undertaken by Gov-
ernment, bring a lot of income to tha
State, 1 find that the producis of
our plantation industry and jute and
other items of our foreign trade, are
mostly in fore¥gn hands. There is
ro harm—I am speaking of ‘ureign
trade in the case of some of the pro.
ducts of the plantation industy,
which are mostly in foreign hands—
m our trying to nationalise i, Simce
vre are having the public sectsr and
the private sector in industry, it is
time that we think of the public sec-
tor and the private sector in tradas
also. To begin with, let us have a
public sector in the foreign trade, I
hope the hon. Commerce Minister
will give this matter his sympathetic
sonsideration,

I wish to say a few words about
small-scale and cottage industries. I
do not endorse the view expressed by
an hon, Member over here that noth-
ing has been donme so far in the
matter of handloom industry. 1 find
from the Report and I also find from
experience in my own district that
a good deal has been done by the
Government in the matter of en-
couragement to the handloom ingustry
and I congratulate the hon. Minister
for that, There was a view expres-
sed here by some hon. Member that
the concessions now given by way of
rebate and also freight reduction
should go oot only 10 co-operative
societies but also to private indiwvi-
duals.
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Shri A, M. Thomas (Ernakulam):
That is extended now,

Shri Damodara Menon: I have no
objeotion. I think this extension
may be given to ordinary weavers
also, but I have strong views in this
matters that so far as possible, we
must encourage co-operative enter-
prise ang co-operative functioning of
all these handloom weavers. Iy is
good for them and also for the eco-
aomy of the country if by way of show-
ing some concessions to co-operative
socteties, we bring all the weavers
into co-operative societies. That
step is welcome also from the aspect
of the wider inierest of the nation.
Not only in respect of the handloom
industry but also in respect of cther
small-scale and cottage industries, it
should be our endeavour to se: that
they function on the basis of co-
operative societies.

I am also glag that a lot has been
done by the Khadi Board, and as a
result of their work, more khadi has
been produced. I was amused to
read ¥a the Report of the Commerce
and Industry Ministry on coltage
industry—I am referring to page 33;
the hon, Minister has a copy of it
and I would request him to refer to
it—a sentence like this. 1 am sure
it is a mistake, but # is rather amus-
ing to read it.

“This, il may be presumed,
will make substantial additions
in the number of sinners......”

Shri A, M. Thomas, That i spin-
ners

Shri Damodara Menon: I hope the
Commerce and Industry Ministry do
ot consider spinners as sinners, In
any case, it may not be a deliberate
mistake, but, I mention it because it
was amusing to read. I do not know
whether the number of simners has
alsu increased. Any way, it is aot
nir concern

Same of the suggestimns made by
the Khadi Board are good, especially
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the suggestion that spinniig must be
introduced in jails. I hope this will
receive the attentivn of Government.

One of the most important aspects
of small-scale and cottage industries
is that of solving our unemployment
problems. Whea we view this prob-
lemm from that aspect, I would re-
quest the Minister to consider whe-
ther it is not necessary for us fo
see that small-scale industries and
cottage industries are started in
places where the unemployment
problem is acute—I am referring to
Malabar and the West Coast. So

far ag Malabar is concerned, very

little has been dome.

Shri A. M. Thomas: Travancore
Cochin State also,

Shri Damodara Menon: Yes. Very
tittle has been done in respect of
cottage industries though in Malabar
the density of population is very
high and the pressure on land is also
unbearable. There is also the neces-
sily of relieving some of the pressuie
by introducing a number of collage
industries there, In this connection I
would like to mention here that there
1s srope for a great danl of expapn-
sin of the cottage industry of mats
:hat ore made # the coasts, These
mats are used for packing also.
There is also scope for increasing the
production of umbrella handles
-which is also a cottage industry. 1
can say about keveral other things
and i the Director who is now ap-
ponted at Madura to lcok into these
thrrgs, would conduct a  survey in
that area, I am sure several new in-
dustries can be starteq there.

1 wunt to make special mention of
ore industry and ‘hat is the manu-
{farture of countre craft ai Bepur.
Bepur is an ancie~* port and that has
been neglected now. Country craft
making is an ancient industry snd a
number of craftsmen are employed
tnere. But, now that Industrvy is
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more or less dead. I hope it will be
possible for the Minister to enquire
into the State of *hat industry ard
see that if is revived so that a num-
ber of craftsmen who are there even
now can continue their job.

I do mnot want to take much
time of the House but I would Llike
to add a word or two to what has al-
ready been stated by my hon. friend
Shri Achuthan about the export of
prawns from Malabar and Travan-
core-Cochin.

The Deputy Minister of Commerce
and Industry (Shri Kanungo): Eat
more prawns,

Shri K. K. Basu: Let us be enter
tained first.

Shri Damodara Menon: The diffi-
culty is that in North India and some
other parts of India people do not
eat prawns in sufficient quantities,
If the bon, Minister would......

Shri Meglmad Saba (Calcutta
North-West): Does it sui#t all?

Shri Damodara Menon: It does suit
my stomach. I do not kmow about
other hon. friends, [ find prawns to
be very delicious.

Anyway, prawns was exported to
Burma for a long time. Burma has
been our chief customer ang today,
as has been pointed out here there
are restrictions on the import of
prawns in Burma and as a result of
that a number of merchants are suffer-
ing in Travancore-Cochin State and
Malabar. I hope it will be possible
for the Government to carry on ne-
gotiations with the Government of
Burma and see that thisg restriction
is lifted,

Finally 1 would say a word about
the Coir Board that has been func-
tioning for some time. I must say
that there has been a lot of complaint
in Malabar that the representation of
Malabar District on the Coir Board is
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inadequate. I do not know whether
there is yet time to remedy the mis-
take, but, when opportunities come,
I hope the hon. Minister will see
that more Members from Malabar
are put on the Coir Board because
Malabar also #s a coir producing part
of India.

Dr. Lanka Sundaram: Sir, I am
glad my hon. friend the Minister has
been in charge of this debate on the
Demands for Grants in respect of the
Ministry of Commerce and Industry,
with the result, I do sincerely trust
that the ennui, lassitude, confusion,
and the lack of work or progress
which my hon. friend Shri Bansal
has referred to earlier as having
characterised this Ministry for the
past few months, will no longer be
there, I go hope, Sir, agaim, that
this controversy of the sectorg to
which I had made a reference with
reference to the Demands for Grants
for the Production Ministry will not
be revived again, for the reasén that
the greatest amount of damage has
been done to the credit of this country,
particularly as a result of lack of what
you call conclusive evidence as to
the manner in which our industrial
and commercial policy is being shaped
or is being sought to be shaped,
Shri G, D. Somani made a reference
to the lack of decision with reference
to the steel question in the private
sectbr, and I do hope that at the
end of the debate when the Minister
intervenes—perhaps tomorrow—nhe
will make a categorical statement
giving the final decisions of the Gov-
ernment on this very important ques-
tion.

I am sorry my friend Shri T, T.
Krishnamachari is not here at the
moment, but I would like to draw
the attention of the House to what
might eventually develop into another
controversy of equal significance to
the controversy relating to the public
ang private sectors which has rocked
this country for the past few months
The wther day Shri T. T. Krishna.
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machari was in Jaipur and made a
reference to the Finance Corporation
of Rajasthan. In fact he was inau-
gurating the Corporation there, and
he said—I] am sure I am not making
any violence to the statement as ap-
peared in the papers—that the taxa-
tion policy of the Government of
{ndia is responsible for the non-
development of industry in this coun-
iry. That will be a fair summary of
what he said, because I do not want
to quote the whole speech. In other
words, he foung fault with the tax
struciure of this land, and I hope,
Mr, Chairman, that the hon  Minis-
ter will not start another controversy
of equal measure to the one we had
seen earlier in this land during the
past few months. I am saying this,
because, if there are any, whnt you
call, differences of opinfon between
one Ministry and another Ministry,
they must be sorted out in the Cabi-
net and mot heralded or paraded in
Public, for the reason that a state-
ment made by a Cabinet Minister
teuching the activities or policy of
another Ministry is bound......

Shri Meghnad Saha: Principle of
co-existence,

Dr. Lanka Sundaram: But the prin-
ciple of co-existence must depend or
existence. Here is a question of con-
tradiction.

Sardar Hukam Singh (Kapurthala—
Bhatinda)* Principle of non-interfe-
Tence also.

Shri Mohiuddin (Hyderabad City):
‘The hon, Member has given only the
summary of what the Minister sala.
Will he kndly quote the full sentence?

Dr. Lanka Sundaram: It appearea
in the popers a few days ago. My
hon, friend's memory will be fresh un
that. I have got so many things to
say, [ am only trying to draw the
attention of the House to the likell-
heod of another controversy arising
about the taxation policy. It may be
said {hat the Finance Ministry is
sought to be criticised by the Oom-
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merce and Industry Minister at Jaipur
the other day while inaugurating tne
Rajasthan Finance Corporation,

Having said this, I would like to
make one or two particular observa-
tions on the report of the activities of
the Ministry. 1 wish this report gave
us a sort of a balance-sheet or a sort
of audit performance, so to speak, of
the manner in which the Ministry has
fostered the sector of industry and
commerce in this country with which
it s entrusted, in the sense, the
manner in which the planning for
private sector has been carried out,
the finance made available for the
planning of private sector in the past
twelve months for example, the prog-
ress made, the results achieved and
the actual quantum of additional pro-
duction which hasg been brought about
by the activities of the Ministry, I
do hope that at least in the coming
years the Ministry would try to assess
and tabulate information of this
character without which it is rather
difficult to assess the working of the
Ministry in terms of the report
presented to us so far.

I had said some more than two and
a half years ago in this House, while
opening the debate on the report of
the Planning Commission, that the
private gector is the Achilles’ heel of
the First Plan. Only targets have
peen laid down but no.ning has been
done towards enabling the country to
reach those targets. If the policy is
to abolish the private sector comp.e-
tely, I am with it. Since that was not
supposed to be the case—even as the
Prime Minister said two days ago in
this House while replying to the de-
bate on the Constitution Amendment
Bill—and because the private sector
is existing, what is exactly the
manner in which the Ministry is
fostering t, or looking after its inte-
resis? [ would go a step further ana
say: has the Ministry been in a posi-
tion to lift the crisis of confidence in
the private sector? That is a matter of
a great importance to this country, if
I am not mistaken. I regret to say
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that this House has no information as
to the manner in which the Ministry
bhas actively assisted, in a manner
which is capable of measurement for
demonsiration to the country ang to
the outside world, the private sector,
the extent to which it is fosiered and
protected. I do hope the Minister
would have something to say on this
mattep.

Since the private sector was the
Achilles’ heel of the Frst Five Year
Plan, the crisis of confidence, which I
repeat again was in evidence for the
past two years, will repeat in the
Second Five Year Plan unless ii makes
adequate provision not only for targets
but for the manner in which those
targets are to be reached. Otherwise
there ¥ no need for shouting from
house-tops that the Plan will have
5,600 crores and so on. What does it
mean? It means mere statements
which have no substance at all behind
it.

A number of claims has been made
in this report about the manner in
which the trade of this country has
been fostered, both #mport and ex-
port. I do not have the time to go
into the actual details of each indi-
vidual country with which we are
trading, or of each individual commo-
dity # which our trade is done, both
import and export. But, I would like
to put a few questions to the Minis-
ter and I hope he will be able to cla-
rify them when the time comes to-
morrow morning while replying to
the debate. Today the basic trade
treaty of India is the Indo-British
Trade Treaty of 1936, We are still
working in that framework of 1936.
The House will remember that on a
number of occasions I had adverted
to the question of the operation of the
Imperial Preference, You woulg also
recall, Sir, I got an assurance from
the hon., Minister that an enquiry
would be ordered. An enquiry was
ordered into the operation of the
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Imperial Preference and a report was
obtained. The report was submitted
to the Government, if I am not mis-
taken, more than one ang a half years
ago. He said that after examining
the report, he would make it available
to this House. I repeat fhe demand
I made earlier a year and a half ago
that this House is entitled to get
the report of the expert enguiry com-
mittee which had been instituteq in
response to a number of demands
made in this House during the past
three years to find out whether Im-
perial Preference is operating to our
benefit or is not cperating to our
benefit, I think this is a very im-
portant question to which this House
should address itself in this debate,
Otherwhse, it will not be possible for
us to know as to the manner in
which additional, further and subse-
quent obligations were taken, for ex-
ample, GATT. In fact, I am quite sure
that the House will have an opportu-
nity, as I am given to understand, that
it can not only discuss the GATT but
the Imperial Preference also in a full-
dress debate, But in this debate this
point has got to be answered and the
report made available to the House by
the Ministry so that the claims made
in this annual report that everything
has been done to foster India's ex-
ternal trade—both import and export
—are justified or substantiated.

Having said this, because I know
that I will not have much time to deal
with the multitude of questions en.
trusieg to the care of the Ministry, 1
would straightway go to the problem
of tea. Here is a statement made by
Sir John Kotelawala, the Prime
Minister of Ceylon at the time of the
Commonwealth Prime Minister's Con-
ference in London in February this
year. He said that the British tea
prices were ‘damn ridiculous’. I
am sorry for the word; I hope the
House will aceept my apology for
using it by quoting it. which, you, in
your discretion, Mr, Chairman, would
not permit me to use in this debate—
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the point bwing the unconscionably
high price charged for Indian and
Ceylon tea in the Londoa market and
the manner #n which India is deprived
of its legitimate lawful profits. I
have worked out the figures here
showing the behaviour of tea prices.
I will only give two samples for the
sake of argument. In January 1954,
the tea auction prices at Calcutta was
Rs. 2-5-u; in Cochin it was Rs, 2-9-6
and in London #t was Rs. 4-1-1. TIh
June last year, at Calcuita, it was
Rs, 2.9-10; at Cochin Rs. 2.7-11 and
at London Rs. 5-8-0. This is per Ib.
Where 1g this margin going? The
margin is going into the coffers of
the monopoly fea industry which (s
predominantly controlled by the
British.

L]

Here at page 59, there’is a very
amusing statement made by the Minis-
try:—

“A Committee was set up dur-
g 1951 to consider the question
of gradually shifting tea auctions
from London to India in order to
ensure that, within a reasonable
time, the bulk of the Indian tea
crop is auctioned in the coun-
try. The Committee has complet-
ed its enguiry ang has submitted
its report.”

You will see that the Committee was
appointed in 1951, It submitted its
report. I would like to Eknow from
‘the hon, Minister when the reporf
will be published and what action
Government will take to ensure that
the tea auctions are removed back to
Caleutta. This is a very important
question because from the report it-
self—from the figures given at page 12
of the report—it is evident that the
quantum of tea exports have declined
by about 51 miMion tons last year.

T now come to the cut motion which
‘¥ou were good enough to permit me
to move the other day about the very
extra-ordinary business of Rauwolfia
serpentina. Here is a letter and I
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crave your indulgence to read it. It
¥ from the Deputy Secretary of the
Cabinet Secretariat, New Delhi. It
¥s addressed to the Delhi Chamber of
Commerce. I crave the indulgence of
the House to quote small excerpts—
the original is here; it is a public
document and I shall lay it on the
Table if necessary. It is written on
15th March. It reads:

“The who'e guestion regarding
the circulation of objectionable
picture post.cards by the German
affiliate of TIBA Ltd. was dis-
cussed with the Company and the
German Embassy, soon after it
came to the notice of the Gov-
ernment of India. The Company
have explained that the circula-
tion of these picture post-cards
was not a deliberate attempt on
the part of their German affiltate
to lower the prestige of India or
to bring into disrepute the Indian
medical profession. They have,
however, stopped all further mail-
ings of these posi-cards ang have
also offered their regrets for having
unwittingly given entirely uninten-
tional offence to the In#tian medi-
cal profession and to Indian sen-
timents. The Government have,
on consideration of their expla-
nation, decided to treat the matter
as closed.”

Then this letter goes on to make am
amusing statement,

I am quoting again:

“The post-cards were meant for
circulation to the Gerfnan med!-
cal profession only and not out-
side the country. It appears that
some of them found their way to
India...... I

I cannot understand how this question
which has injured our national senti-
ments, honour and self-respect could
be disposed of Mn this manner, 1
would also ask the hon. Minister par-
ticularly, because I am uynable to
understand the gequence of it, as to
why this Press Note was issued by
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the Government of India, Ministry ot
Commerce and Industry, Export
Trade Control Policy—Public Notice,
dated December 16th. It says:

“Several representations have
been made to the Government
that consequent upon the ban om
export of Rauwolfia serpentina
and other species of Rauwolfia
there has been accumulation of
these roots in the country and
Government should therefore
relax the ban on exports.”

It wanted the stockisis of this par-
ticular raw material to inform the
Government about the guantity of the
stocks so that they can decide on the
policy whether to permit export or not.
I think this is a matter in which a
total ban on export is completely
justified. I would go a step further
ang ask after having been through
this mire—I think most hon. Members
know and most of the picture post-
cards are here—how could we legl-
timately do this? I would even sug-
gest not only stopping of exports but
ask them to start a factory in India
for the manufacture of the necessary
drugs which are likely to be producea
from this raw material. I quoteq the
extract from the letter of the Cabinet
Secretariat only to show that simply
because they said those ecards were
intended for circulation in Germany
and not outside, the dec#sion has been
taken to drop the matter. That is a
superciious attitude, not in confor-
mity wich the self-respect of this coun-
try.

=t g®e dro fauwm (fo=m wdig):
ot ofY, & w1 & 7 T W
g\ § o S iy gaa § 5 wedrg
¥ AW & gE WY W F A G |
wfTg § A W 4T e agd
feRig s Y &1 90 F @dr wiws
A AT I T E afeT Frr o & e
IE F Yo,000 HEGH FIH FT W& |
ug TN T § ATE TR A W E
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g F 7 A f A F g qEE
I FL TR T A § A AT M3 §,
s asamatam e frdm W A
¥ @ o F aga oz s g
FTORI FT TF 97 G&qT TAMCET
TER 139 &7 QoM I AL @I & |
T fardr &Y it grerg T QeI 9T
fof T w2 1 W T Qe wrway
AT & A S A |@deq 1y afer
TR E AL F o v s SommTe
Ht Tt 7 | 9T Y gE
X ¥ W F AXLH TEAg Arag 18
| same 24t 2 i 3@ T fog Ffg g
FrEaTE 00, Afe o Fwiig T
Fqrg O § A7 agt o FE gard A
R & F s WY e ¥ e
F& f wrefrg age e & 1 At
¥ 0 co | W g oF fgr agd
T AT T F AW R AAOFCITH
AT AT GTH AT I & fag gg wt
AT ¥ F gwmar g, T ¥ oF o
FTET BIHZTEIIT Afewh FTL T FT HIART
&R 1 e & e Wi AT A feg-
ww A e fawar g afes ame ofr
ST &, S wrA |, fEg F, e
%, oefirar & S wEETH | K q1 s
g 5 o g & vy A szsfiw &
FrewE 931 & fog s s9 s s
T & g s s RE s aw d
W At igg e fe
gt AT qft gw a7 e & o

TR AR TG IR TF A7 AT
& 1 Tt T v feafir faew e et oY
AR IAR T ZLTHF A 21 3T gL AgAT
w9 | Ao s Y A ¥ agr
1 A fa awe & W AT ger wiRHT
T fee @ & fore & @i X
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WL T3 W& | Tr1T AL X w2
gar A fr FNT waR I
FAT | T T AT § a7 &g fear v
& 7z gemfas gfie a&f &1 &few
oqoFT 7g ar Er wifem fE g fedi
&F 7 F97 #1 I0g ¥ T IAC ATHT
IFRAL AR it @Al mawg &
faad srom I @ & | 39% g oo
FENTY : reT & s frd
T g e § I F @A QT w1 Fwr
7z ¢ fr Bt ¥ wifawi F oo 7
ST & A IR aww wear fare
fomr & SR 59 F 7 w4 et oA w1
e T @1 A Y A g o
FTE TR TH T AT 7L A@E Awr
g H FE &1 3 | we T A
A AHATEI AT SART AATT F AT
WA W HAAZ A AT g6 1 J8i 9K
At o == o arfs v Swr
wTL AT T @ & 98 F1H T AT a1

a1t fe g form e o Sesior
¥ A% 94X @ gs df a1 g7 faug 9%
BATX WIgT W AT HEAT q1X § )
IR FTeo, {TEIS T A A Fearr v
W F wwwar § B aw 99 &7 37 9%
R AT AT | A AT FIAF,
ST QT ST T &, Gt FT ot 2,
TG T T IR FW 2 gwAT E |
AT RAF T e
FIAM FIW G AT | N Sy
o #q9 & 95t §, 7 7 w1m wed
AT FY AT ATHRT G ARAE W T Y
st T g e YT e
&Y A Siferr wAr wfed, e o
wy2or STEw aHt § forr ¥ At
AT FHT A IR §F I AT
FrT AN AT Wi | WF Few g
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FY o wdt ¢ 1 S AEE A & FF
T uE A uw fe A ¢ I
FIET 47 FFaT ¢ o fF a® I
A U o A FYIT &7 FFAT & | F
FaAATE o A FTE AL & T FART
FATAT AT A FHAT T | & TS
FILT JAGTHIE HRH A EATEAD
TIFTIFATTE T THATE | 20 FT
FARTFTOT FAT TSN FGT AT EH
FEAX @ FLAG A TEAGEH W
TH &AM 937 (99 & FAFai AT
F1 FAT FL

oF a1 & forg 7 fafregy &1 e
FAE | o F T A=A Fho O
gt ¢ IR <efgaw 3dewe wy
fiFaT & 1 9T 7 $0T 3%, TWHe IR
@t fear & | AT wmq w9 W
T w1 weare & 5 g agt & v
F1 qIfET qraT ag A a9r % | WA
ST NIET 9T & 9§ AR a8
AT & | Y FIT T NS qGr & |
afisT g agl ¥ FT @0 qg wH
2 W & qEw, & 1R W Fm
g B HEHT WA 1% T &=
TRW G 47 | AT I §T &
sy A AT g Sl oo o
T O 9T UL & FYST AT FA &
a1 off gAY 98 T Wiwaw & O
Y, 7T Y e &2 AT FIIT AR
TEIATATE | AH TTHE ¥ TT FE
2 fir g 0% I et 9 SRR @
2 77 9T gEd o ST F1 ataT
qrET WY TgTa aifE T T SAEET
AT TG T ST TAATT FT TH N
FICHTH  FEF AT W I AR

Iwfem @t g ¥

@r 1
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@ ® ag Wt W g fFow
drafafees @@ § AT SERE
T ety F qarfaw @3, WA &
T TG |

# at Fzar § fF o S eswT
FITAT 2 N AT OF T FIAAT W T
fF 7 fergeam 7 &9 9% | #fFT 7w
oy & fr gw &Y gagaw § fagd
aE Aoy wifed 1 F off wweEn §
fe gum &t v & 1 e S S Tl
w A I aeds, i fr agi o wi
Firfagarag s e g =ifiafaq
7 fas, A fom 490 s Ew
FE R, dw A, w2, faw
T AgT I Ft TO HTTERAT TG 8
T FT 719 a1 918 EEIE FL qH
WX S99 F gIT  UEEE W HHT §6Y
g1

FHL T HCHT R THIIE ARG
FrAfag o w F qudT T8 L aFar |
g dY AT A AW TOH AN R Er
Fe1 faar a1 | w@ gER A gy aghaad
AR AA & IfFm samEmET
wgfama ga &rrt &1 £y foely & o g
TR T FWFQRE | 9 TG sRfal
¥ fag #rf agfoma adf § 1 o fafreex
qTEE ¥ ST HE 3 Wrafafes
det w1 dEd § @ Tae W@y
wfed fir 7 Caee WK TR w1
WO R A ¥ W Ao aE §
TR W A WX e 6w

e & ag T =ear § £
Y Frfaferiad 1 Sagd anar
qET gAY FAY FHQEH FIH U ALAL
o & 1 TR FI 1 AaAETE
FTE | TTHET ATEEE T g
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TEO | FAF 99 WE T3 A
SR & Ad ¥ 99 @ §, R TR
FeeTET X F Sar F1 e ¥ o
F § @ o a # awwar §
X9 Y 3w A aga wars gy awAr g |
Qa7 FIA § 2 AW qgT THHT HLW )

T Ul ¥ 99 & IR FT §
i Prfree< area 33 amat o¢ = &4,
¥ 57 ¥ &9 weivg ¥ fod e TG
AHG T A1E a0 Y AT FrAd Ay
frr g€ & ag & g 7% 1

Shri Kanungo: Judging from the
number of Cut Motions tableg and
comparing the same with the number
in the previous years, it is clear that
the interest of the House in small-
scale and cottage industries has in-
creaseq considerably. Many speakers
have referred tb this matter, and
perhaps the most severe criticism was
made by one of the early speakers,
Shri Mohanlal Saksena. I only wish
that the speaker had cared to read
some of the reports which have been
supplied to the Members of the House.
There was strong rhetoric no doubt,
but facts belie it, It has to be realis-
ed and realised clearly that the sub-
ject of small-scale and cottage indus-
tries is under our Constitution the
special  responsibility of the State
Governments, The Central (Govern-
ment can only aid and help, but all
the aid and help has got to be chan-
nelled through the State Governments,
and the actual adminisiration and the
actual work connected with it has to
be done by the States. Thig explains
why some States have made remark-
able progress while others may be
lagging behind somewhat,

3 emMm,

Since 1953, the Central Government
have launched upon a programme of
extensive and intensive development
of small-scale and cottage industries.
Government have set up several spe-
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cialiseq Boards to initiate programme
of development and in some cases, to
implement the same #n co-ordination
with the States. Such Boards take
care of the handloom industry, the
khadi industry, village industries, silk
jndustry, handicrafts. Very recently,
a Board has been set up to look after
coir and small-scale industries. It
is yet too early to assess the results
nf the programmes which have been
put into operation only a short time
ago. Only ¥ the sphere of handloom
and khadi have we got some assess-
ment, and that assessment, I humbly
beg to submit, is certainly creditable.
Production of handloom has gone up
from 1,100 million yards in 1852 to
1,330 million yards in 1954, Sales
have improved. In the Madras
Assembly, it was recently stated that
the sale of handloom cloth by co-
operatives alone has gone up from an
average of Rs. 21 lakhs per month to
Rs. 27 lakhs a month, Progress has
been even better in the mean time.
This indiécates that the total saleg of
handloom cloth must have been in-
creased considerably throughout the
country because today, a large num-
ber of the weavers are still out of
the co-operative fold.

Incidentally, some remarks were
made earlier in this debate as to what
has been done by the Government for
the weavers who are outside the co-
operative fold, Shri Damodara Menon
has made # clear that the small
producers must be organised into co-
operatives for their own benefit.
Therefore, the Guvernment's declared
and consistent policy has been to give
them facziiities and inducements so
thsi the largest number of weavers
may come into co-operative societies.
To bridge the gap between the time
when the bulk of them come into the
co-operative fold and now, a revision
of the policy has been made that fair
price shops and consumers co-opera-
tives can give a rebate of one asna
in the rupee on handloom cloth which
they sell which means that when they
purchase the cloth from anybody, whe-
ther it be co-operatives or indepen-
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dent weavers, the rebate which is
offered to the consumer results in larger
sales which are procured from inde-
pendent weavers also,

Shri §. V. Ramaswamy
How much?

(Salem) :

Shri Kanungo: It is only the consu-
mers co-operatives and fair price
shops. The rebate goes to the con-
sumer and by implication, becauvse
there is a larger turn-over, the inde-
pendent weaver is also able to sell a
larger amount of his production,

In the khadi #ndustry, production
has gone up to goods worth Rs, 3
crores in 1954 as compared to Rs. 14
crores in 1953, That, I claim, is also
considerable progress. These figures
indicate increaseq employment follow-
ing Central Government assistance,
It has not been possible to evaluate
such figures ¥n a wide range of other
cottage industries, But, an attempt is
being made by carrying out sample
surveys, -

The policy of the Government is at
present to help cottage industries to
improve the technique of production,
supply them with betfer equipment and
encourage them to wuse power
to organise such mdustries into
co-operative as far as possible, and
provide them with a suitable market-
ing organisation, The pamphlet on
cottage industries gives an idea of the
assistance given in all these directions
to the various types of industries.
Since 1954 the Central Government
have disbursed Rs. 70 lakhs by way
of loans to small scale industries
through the State Governments, The
State Governments have been asked to
give these loans on liberal terms,
The Central Government have promis-
ed to meet a portion of any loss on
this outlay. In this matter even, some
of the States have gone ahead more
quickly than other States depending
upon their organisation and capacity.
To expang this aspect wof financing,
small industries, a Corporation has
been set up early this year which
will also provide technical assistance
for “production methods. (overnment
will shortly set up a marketing ser-
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vice corporation for smali industries
accordimg to the recommendations of
tne Ford Foundation team. I may
mention that for the handloom indus-
try, a marketing organisaiion with
nearly 190 sales gepots and 16 mobile
vans on roads has been working A
net work of chain stores supplemented
by mobile sale vans is being planned
for other cottage industries. Our ex-
perience in running these 190 depots
for handlooms wil! come in useful to
organise sales of other commodities as
well.

Groups of small industrial units will
be assisted by a central organisation
which would do the bulk purchase of
raw materials, set up a central work-
shop for certain processes and organise
marketing of the finished products.
In Howrah, such a programme has
taken shape and the Central Govern-
ment have given financial assistance
to the extent of Rs 14 lakhs, Similar
organisations have been given funds in
the Punjab for the cycle parts indus-
try, in Agra for the footwear industry,
This priticiple will be extended fur-
ther.

Another interesting project is to
set up industrial co-operatives, where
the workers would be members of the
co-operatives and share in the profits,
Three such experimental industrial
co-operatives have been started in
Madras recently for the handloom in-
dustry, Here, I must submit that all
these three are in Malabar. Certain
comments were made that special
attention must be paig to Malabar and
Travancore-Cochin in the matter of
cottage industries. We hope that the
present pilot plan of these three co-
operatives will succeed and it will en-
courage the State Governments to go
in for more such co-operatives.

In Hyderabad, the Central Govern-
-‘ment have sanctioned a sum of Rs. 5
akhs for the starting of varlous in-

- 'dustrial  co-operatives. A  similar
'séherne has been put in operation in
Travancore-Cochin. An industrial co-
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operative to run a match factory has
recently been set up in Delhi and it
has gone into production. A special
feature of this co-operative is that a
portion of the work is done in homes
while there is a centrai factory for a
certain process, This is an interesting
experiment and when it succeeds, I
hope it will be multiplied in other
industries and in other parts of the
country as well.

The Small Industries Board have
programmed for five Industrial estates
in 1955-56. These w#ll be organised
either by the State Governments de-
partmentally or through co-operatives
which would collect suitable land,
construct buildings, lay out roads,
provide water supply and power etc.,
and rent out the buildings for small
industries, The Saurashtra Govern-
meni have already planned such ¥ndus-
trial estates costing more than Rs. 20
lakhs. Similar industrial estates are
planned by the State Goveraments like
the Punjab and Madras. With the
success of the venture in Saurashtra,
Punjab ang Madras, it is natural that
they will be mult¥plied in other parts
of the country,

A remark has been made that ample
progress has not been made in the
organisation of the small industries
institutes about which information was
given to the House. I might mention
that it is not easy to recruit suitable
staff to man the institutes, Fortunate-
ly we have been able to get the Direc-
tors of the four institutes and some
subordinate staff. As soon as suitable
housing and land are available, the
institutes will be set in motion, and
when the branch institutes like the
one which is planned i#m Travancore
goes into operation, I believe the
momentum of progress in this sector
of industry will be better and more
pronounced,

‘Where industrial groups are brought
together, the Centra] Government pro-
pose to give assistance for sultable
housing colocies, A beginning ‘has
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already been made in the handloom in-
dustry, where the Centre are propos-
ing to give 25 per cent. of the cost of
each house as an outright grant and
50 per cent, as long term loan. This
is a significant project, because once
it succeeds, as it has succeeded in
the one place where we are planning
to help, it will solve a great deal of
the difficulties in regard to the colonies
where the artisans live. Though this
is not a small progress to report within
the short period of two years, yet
considering the size ©of our country
and the number of people engaged in
cottage crafts and its proportion to the
total population, efforts have to be
increased by hundred times to regis-
ter any impact on the lives of the
craftsmen or the economy of the
nation,

We have to realise that the survival
of a craft will depend upon its capa-
city to satisfy the demands of the
consumer both in quality and in price;
and the craftsman can survive only if
he is able to earn enough to provide
for himself not only the bare neces-
sities of life but also have the pros-
pects of a better earning for a fuller
life, 'This he can achieve only ¥ he is
able to improve his technique of pro-
duction, by using better tools, better
processes of manufacture, cheaper
raw materials, and on the whole by
reducing the cost of his product, Dur-
ing the past half a century and more,
enterprising craftsmen in different
parts of the country have been making
efforts in these directions with more
or less success, For example, the
weavers of Madanpura in the State of
Bombay, the metal workers of Howrah,
ihe cycle parts and sewing machine
parts manufacturers of Punjab and
PEPSU have been able to face success-
fully fierce competition in their own
limes,

Here, I would like to refer to
certain criticlsms of the Textile En-
quiry Committee with which I had the
honour to be mssociated. I wish Dr.
Rama Rao had taken the trouble to
read the report more carefully, and
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also waited to see the appendices. I
would ask the House to make up its
mind whether it wants the bulk of
ihe population who are engaged in the
handloom industry to be satisfied with
a pittance of wages of about 12 annas
a day or to improve their condition.

I was talking about the weavers of
Madanpura. It is a splendid sight to
see these men. They have improved
their technique out of their own intel-
ligence. They have developed some-
thing like what you call today the
automatic loom, or the take-up-motion
loom as we call it. And they are
able to work in the city of Bombay
in competition with the most advanced
mills of the country,

When we talk of handlooms, let us
not forget that the handloom is not a
standardised tool. There are looms
which can produce three yards a day;
there are looms which can produce
ten yards a day, There are also fly-
shuttle looms and there are various
other kinds of good tools, some very
primitive, and some a little advanced.
All these advancements have been
made by the craftsmen themselves,

If the intention of the House is that
the man behind the loom should im-
prove himself, you must give him an
efficient tool. You must give him
facilities for producing more and
cheaply too. To tie him down to an
mefficient total is to tie him down to
perpetual slavery. When the Com-
mittee recommends that the powerloom
should be substituted where power is
available—and power is not going to
be available ull over the country—it
is not saying anything new.

My hon. friend Shr# G, H. Desh-
pande has tolg you what has happen-
ed in Malegaon and in many other
parts of the Bombay State, There the
weaver himself has gone in for the
powerloom. The trouble gbout power-
loom is this, namely whether Govern-
ment are going to help the weaver to
own the tool himself and operate it,
ar whether an organisation # going
to be set up where there will be a



5211  Demands for Grants

[Shri Kanungo]

factory and he will be merely a wage-
earner there, The Committee has re-
commended that to prevent the type
of development where the self-
employed labourer will not degenerate
into a wage-slave, he must be given
facilitjes to provide himself with better
tools which he is doing by himself,

When you talk of unemployment, as
my hon. friend Shri G. H. Deshpande
has said, the visual proof is there,
In Malegaon, i Jalgaon, near Nasik
and wvarious other places where the
weaver has taken to better looms,
Ay-shuttle or take-up-motion looms or
powerlooms, their production has in-
creased. Their earnings have increas.
ed. And employment has increased by
leaps and bounds. This is a visual
demonstration. It does not require
figures. It does not require arithmetic;
it does not require paper,

Instead of this operation going on
in an unplanned way, the Committee
has recommended that it should be
done in a planned way and with ade-
quate help, so that the weaver can
better h#s lot and shall not be con-
demned to live a poor life with 12 annas
a day.

Dr, Rama Rao: May I point out to
the hon. Minister that the Report it-
self says that about 1,25,000 people
would be unemployed in the first five
years?

Shri Kanungo: Yes, exartly. ‘This
is of course a guess, but assuming that
1,25,000 people will be unemployed—
and the Committee has put the worst
case—it has merely calculated arith-
metically on the basis of a production
of 1,300 million yards that you are
having the present number of people
engaged for only 200 days ¥ a year.
Now, the Committee recommends......
~ Bhri 8. V Ramaswamy: This is
~wrong. People are not finding work

even for ten days in a month, and

you have calculated 200 days.
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Shri Kanungo: That is on an ave-
rage; ten days is worse, and there are:
many who are without work even for
ten days. But the general average of
the Committee is that no one has got
work for more than 200 days. And
the Committee has suggested that
steady work should be provided for
300 days and with a reasonable liv-
ing wage. And when you see the
other recommendation of the Committee
that the entire expansion of the tex-
tile production should be reserved to
decentralised units, ultimately for the
additional production which is requir-
ed over and above the present produc-
tion, i.e. 1,600 uillion yards, not only
will those displaced 1,25,000 people
will be employed but double that
number will be required to produce
that, aparl from the gquestion of em-
ployment ¥ the other sectors, or
other aspects of trading, transport and
cotton growing. That is a point which
can be discussed. 1 would like to
discuss it in another opportunity if I
get ¥ but I wish that Dr. Rama Rao
will read the report carefully and work
out the arithmetic,

Shri S, V. Ramaswamy: Have a two
hours' debate on that.

Shri Meghnad Saba: You are talking
of the use of modera tools by the wea-
vers, May I know whether you have
organised a hire purchase system for
giving the weaver modern machinery?

Shri Kanungo: That # one of the
suggestions of the hon., Member, If
the House adopts the sueggestions of
the Committee, then certainly that is a
way by which it can be accelerated,

Now, I just digressed into it only
Yecause I did not want to discuss the
details of the report of the Committee
ag such. But the basic fact I wanted
to point out is this, that not only in
weaving, but in all other industries,
unless the workman i provided with
better tools, unless he acquires better
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tools and better methods of production,
he cannot progress. During the past
half a century and more, enterprising
craftsmen in different parts of the
country have been making efforts in
this direction with, more or less, suc-
cess, It is curious to find in the
weaving sector how many #mprove-
ments have been made in the course
of the last half a century. Unfortu-
nately, such achievements are few and
far between, which only proves that
if adeguate facilities are available in
all parts of the country, the craftsmen
and the small producers can hold thelr
own under any circumstances, And
that is exactly what the Government
want to provide.

‘The Ford Foundation team in their
report have said:

“The challenge for rationalisa-
tion must be met as a part of a
forward-locking industrial prog-
ramme that will encourage and
accelerate evolutionary growth.
Without rationalisation, the natural
talents of the Indian workers and
craftsmen are being wasted in a
hopeless race against modern tech-
nology. Unless and until these
wourkers are helped to produce
more goods and more wealth,
neither wages nor living standards
can be raised. To prevent rationali-
sation, to stop the process of
modernisation is not only illogical
but it will force stagnation and
retrogression of small iandustry.”

Products of cottage crafts and small
industries not only face competition
from the products of capital-intensive
factories using methods of mass pro-
duction but also competition inter se.
For example, the weaver of Or¥ssa
complains against the weaver of
Andhra who is able to offer better
quality at cheaper rates. The lock-
maker in Bihar complains about com-
petition from the lock-maker in Ali-
garh. And yet, it has been demons-
trated that with improvements in the
methods of management and produc-
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tion, it has heen possible for a co-
operative society in South India to sell
grey goods in competition with textile
mills during a period of recession in.
early 1953. By judicious management
over years, the society has been able
to provide not only steady earnings to
its members but such amenities as
water-supply, education and substan-
tial stone-built houses for some of its
members, e

Examples can be quoted for other
industries. But it has to be frankly:
admitted that such instances are rare.
Here 1 would like to digress a bit and
refer to the lock manufacture of
Aligarh, which the hon. Member from
Aligarh mentioned. Aligarh today
enjoys a pre-eminent reputation ¥ the:
manufacture of locks, and the U.P,
Government is doing the best it can
o stabilise and improve pro-
duction and sale. The trouble, how-
ever, with the industry is that it is
run by very small men who cannot
afford to buy raw materials at the:
cheapest price and hawve not got hold-
ing power, And worst of all, there
are unscrupulous' producers who pass
off inferior goods labelled as superior.
These aspects are being taken care of
by a scheme of voluntary quality
marking organised by the U.P, Gov-
ernment, and once it gathers momen-
tum, I believe the lock industry of
Aligarh will fing its place, as it did
before.

This again proves that by adopting
efficient methods of management and
production, it is possible for cottage
and small-scale industry products to
face any competition. The nature of
such improvements will vary from in-
dustry to industry and from area to
area, according to the needs of each
case, ang will be governed largely by
the existing economic and sociological
cond#tions. In the search for right
methods, there may be mistakes and
errors, but if we continue our efforts
with determinatien and purpose, we
are sure to achieve success. We have
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‘to realise that ultimately no method
©of production can survive ¥ it does
not offer the consumer competitive
quality and price. The common con-
ssumer is interested in the product and
‘not in the methoq of its production.
‘To him, it is immaterial whether a
match box is produced in a factory or
in a cottage, unless he has developed
a particular social and economic out.
look and attitude—which in any case
will be uncommon,

Shri Meghnad Saha: Are these
maxims agreed to by the Congress,
‘because they believe in vedic instru-
ments?

Shri Kanungo: As long as Shri Saha
agrees, [ am happy.

Acharya Kripalani (Bhagalpur eum
Purnea) : He is speaking in the House,
It is nnt a Congress meeting.

Shri Kanungo: To reach a stage
where the products of small indus-
tries and crafts can hold their own
against any competition, in other
-words, when the individual and cottage
craftsman and the small producer have
attained that degree of  efficient
management in production, much sup-
port and many props have to be pro-
vided and the consumer has to accept
-a certain amount of self-denial in the
‘interest of national economy and well
‘being of a large number of the popula-
-tion, Some of the devices for provid-
ing this support are the positive steps
‘which I have enumerated earlier, like
"help to cottage industries to improve
their technique and production, supply
‘to them of better equipment, encoura-
gement to them to use power and to
organise such industries into co-opera-
tives as far as possible and provision
-of suitable marketing facilities, There
are steps of another nature like reser-
vation of certain varieties of textiles,
‘prevention of installation of new looms
in mills, refusal of permission to open
mnew large-scale leather tanning estab-
Tishments or units for the manufacture
of footwear without assessing their
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effects on the cottage industry, refusal
of permission for opening new large-
scale manufacturing establishments and
establishments for the manufacture
of agricultural implements of certain
types. Differential excise duties have
also given an advantage to handloom
cloth, soap, footwear, matches and
paper manufactured in cottages and
small establishments. Personally, I
believe that if we can adapt
the fundamentals of technological
advance to the methods of pro-
duction in decentralised unitg of self-
employed craftsmen or small establish-
ments for different process and evolve
methods of efficient management, we
will not only be able to do without
the props and supports in course of
time, ultimately, but our production
can expand without limit with less
intensive investment and they will then
provide the base for a better life to
the bulk of our population. In the
process, there will be certain changes
or shifts in the pattern of employment.
but on the whole, the prospect of
larger and still larger employment
will always be there only if we reso-
lutely turn our face against stagna-
tion, which will mean certain retro-
gression,

Finally, 1 would submit that during
the last two years the efforts of the
Government have been intensified
many-fold. I can say that while upto
1953, the total expenditure incurred in
these matters was only Rs, 50 lakhs,
the expenditure incurred in 1953-54
and 1954-55 has been Rs, 584 lakhs and
Rs. 972 lakhs respectively. The ex-
penditure by the Central Government
since 1953 s more than Rs. 15 crores,
which is appreciably more than the
total expenditure by all the States
put together since the commencement
of the first Five Year Plan, viz,
‘Rs. 6;3 crores. Therefore, I submit
that the Central Government has

.played more than its part......

Dr. Lanka Sundaram: More than its
part! You pat yourself on your back.

8hri Kanungo: ...... because as I
have said earlier, the State Govern-
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ments are primarily responsible for
these items and their total expenditure
is less than half of that of the Gowv-
ernment of India in  the last two
years,

Kumari Annie Mascarene (Trivan-
drum): I have been listening with
great care to the arguments put for-
ward by the hon. Deputy Minister in
support of the Government's policy
regarding industrial progress. I ap-
preciate the sentiments as regards ifm.
provement done by this Government,
but at the same time, I wish to put
the overall picture of trade and
commerce during the last 8 years as
managed by the Minisiry of Com-
merce and Industry on behalf of the
nation, There may be—in fact, there
are—many industries started. I am
not now interested in the nature of
the principle we follow, whether it
is mixed economy, whether the private
sector overwhelming the public sector,
whether the public sector is working
efficiently, all these, I am not concern-
ed with now. What I am concerned
with is whether our industry and com-
merce policy followed during the last
8 years has been in any way helping
to increase the treasure resources of
the country or whether industry and
commerce have bled the country white
in spite of the foreign aids we are
getting. To understand the picture
correctly with facts and figures pre-
sented by the Government, I wish to
recall the accounts given by the Gov-
ernment in this book of 1955 on
Foreign Trade and navigation in India
to point cut to the Gowvernment that
the export and import trade followed
by the government is not in favour
of ‘ncreasing the wealth of the country.
The figures given in that book tell us
that we have been on the decrease in
exports from 1953 to 1954 by Rs. 1,047
lakhs and in 1955 by Rs. 1,114 lakhs.
Ths shows that we are on the decrease
in exports. The account shows that
there is more of import than of
export which is detrimental to the
national wealth of the country. Page 11
shows that the ultimate result of our
industry and commerce is this. It is
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for this Ministry to scrutinise the
factors that have brought about these
results which, in the long run, would
react with dangerous conseguences
on our economic structure, financial
stability and in maintaining the eco-
nomic resources of the country.

Let us have a cursory glance at the
foreign aids we are receiving, The
nature of the foreign aid as reflected
by the import and export of treasure
is detrimental to our treasure re-
sources, Whatever be the nature of
the loans, no.withstanding the fact
that we have received technical aid,
notwithstanding the fact that our in-
dustrial resources are developed and
that our food problems are get.ing
settled, I wish to remind the Govern-
ment that foreign aid, the more we-
get, works in a vicious circle of
bleeding the country white of our re-
sources, .

At this juncture I wish to recall to
memory the reaction that this coun-
try has been showing during the last
few years, in fact for ages from the-
Moghal period onwards, to the British
period, when the treasure of our
couniry was exploited and has con-
tinued in a more settled measure by
the so-called foreign aid as proved by
ihe accounts given in Foreign Trade
page 11, introduction. I, therefore,
request Government that proper mea-
sures should be envisaged to direct
the channels of trade and commerce
in such a manner as to preveat the
flow of our treasures through subter-
ranean channels into the coffers of
international funds.

The next is with regard to foreign
aid as we envisage it. What is the
balance of foreign aid so generously
given, balance of the import and ex-
port in the international field of trade
and commerce? In other words, do
the countries that help us with tech-
nical advice, patrorise us by encourag-
ing export ito their countries? That
is the question. The figures given Im
this book show that they do no&
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The imports from Commonwealih
countries do give us some encourage-
ment, At page 18, the accounts show
that imports are in no way decreased.
It is congratulatory to think today
that our relationship with the Com-
monwealth countries has given wus
sufficient export to enter into the trade
and commerce of those countries, On
page 20, the account shows that dur-
ing the last few years the imports from
U.S.A. has been on the increase, 1
wish to ask the Government why
‘measures have not been taken to
-equalise the balance of trade relations
‘80 as to find a market for our goods
in fhe Commonwealth and U.S.A.
countries which are trying to keep
up the best of relations with their
aids and plans. Nor are we wiser in
wour export with other countries,

d am now coming to exports.
Hitherto it was imports. With regard
to exports, the account given on page
‘24 shows that the total export to the
Commonwealth countries has given us
encouragement no doubt. But the
same page shows that the U.S A, which
is showing generosity with so many
-aids does not show the sincerity of
dts aid by sncouraging or patronising
our exports, On page 26, the results
show that in 1952 we had 93 crores
as exports to U.S.A. but in the end
of 1954 it has fallen to 11 crores of
dollars. Page 23 of the account shows
that the Asian African countries have
-taken to encourage our export steadily
«during the last 3 years. From the
above figures, the Government would
-do well to open their eyes to scruti-
-nise  who are our real well-wishers and
‘try to encourage and concentrate our
trade relations with them and also
‘other relations and enrich not only our
trade and commerce but also our
dnternationa] wealth.

Then. ¢oming to my own State,
"Travaacore-Cochin, we  contribute
‘R=. 50 crores to the treasury, and that
is, as the account shows here, Fifty
crores of rupees are contributeq by
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Travancore-Cochin, What do we get?
We get absolutely nothing except un-
employment and that is increasing
almost every day.

With regard to the prawn fisheries,
the hon, Deputy Minister said consume
more wtthin the couniry, Here is &
trade that has been bringing into the
country Rs 34 crores from Burma.
Simply because the foreign exchange
rate is not settled, the Burma Govern-
ment have suspended the trade rela-
tion for an indefinite period. It is
left to the Ministry of Commerce and
Industry, # is left to the Ministry
of Finance and it is left to the Foreign
Minister to settle that as soon as
possible so that we may have this
question settled, which will be giving
employment to more than 12 lakhs of
people. Otherwise, 12 lakhs of people
are going to be confronted with un-
employment and the Government has
to reckon with that fact very seriously,

The hon. Minister has been referring
%o other cottage industries supported
In our country, I wish to tell the
hon. Minister that the balance of pay-
ment has been decreasing on account of
encouraging foreign imports like paint
and the policy of importing deliberate-
ly these things which can be made in
this ceuntry. Similarly, we have in
Travancore-Cochin a number of indus-
tries which are being run as losing
concerns. There are so many indus-
tries like that a list of which I have
given to the Planning Minister and
asked him to include these in our
next Five Year Plan. The reply I
got was that it did not come from the
Sarkar. I have come here as the
accredited representative of the people
and their voice does not count for
including those industries in the next
Five Year Plan. It must come from
the Government which is not steady
in Travancore-Cochin and which falls
from one pinnacle to another!

Therefore, I have not much to say
except that they should take up serious-
ly the question of developing the
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industries in Travancore-Cochin State,
because that State is a deflcit area
with a growing population contribut-
ing Rs. 50 crores and demanding their
rights; and if ignored, we shall see that
‘in our turn we throw the Governmen?
.overboard.

Shri Jhunjhunwala (Bhagalpur Cen-
fral): Sir, it would be unfair to our
Lommerce and Industry Minister if I
dob not say that he has literally follow-
wd and carried out successfully the
industrial policy of the Government so
far as the private sector is concerned.
‘But only some of the private—the so-
walled private—sectors who can be
‘numbered have been attended to and
-evidently there has been more produc-
tion; while other private sectors where
millions and millions are working have
‘been ignored. When I heard the
Deputy Commerce Minister, I was
simply amazed when he gave the ex-
‘planation about the responsibility of
‘the Central Government to the State
Government. I shall invite his atten-
‘tion to Constitution (Third Amend-
‘ment) Act. If he had mind to do any-
‘thing in the matter he could have done
a lot in the matter. I wanted to speak
.0n the Report, but the Deputy Com-
merce Minister has provoked me to
dilate on the small sectors who have
been working in villages and who have
been thrown out of employment by
ithe big industries, The Deputy Com-
‘merce Minister reminds us of the
:school-boy economic theory that it is
the cheap and quality goods which will
‘find market in the country. It is In
the interests of the consumers that
there shall be cheap and quality goods.
"We have heard of this theory and have
‘been hearing of this theory since we
‘read in schools and colleges, but this
theory is unrealistic so far as the con-
dition of India is concerned. It was
«exploded so far back as in 1920, I
‘had hopeq that our Government had
Tealised by now that this theory does
not apply to Indian  conditions. It
4s to be regretted that even now our
Ministry should be sticking to that
‘theory.
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I shall give you an example, The
Report of the Commerce Ministry has
shewn wonderful results—increased
production and Rs. 31 crores more
export. How does it affect the millions
of the people in our country? I have
not been able to understand this, In-
creased production by itself is no solu-
tion to remove the poverty of our
people. It has been admitted on all
hands—even by vur Finance Minister—
that though there has been greater
production, there has not been a simult-
aneous and corresponding flow of pur-
chasing power in the country. Not
only has there been no simultaneous
and corresponding flow of purchasing
power among the people, but whatever
little purchasing power these poor
people had has been exploited by the
overflow of these mill-made ana
forelgn goods in our wvillages. I haa
an occasion to go to the villages and
remaining there for about a week in
January during which period I studied
the conditions there. I hear the
Government taking sample surveys of
unemployment, I shall ask them not
to take sample surveys among a few
workers here and there, but to go
to the villages and find out how much
unemployment s there, what is their
daily earning, whether they are going
to hed in the night even without tak-
ing food or with full bellies leavina
aside overloaded bellies as we are
doing here.

We say that our standard of living
should pe increased and they take
pride in saying that it has increased.
I also feel that it has increased. In
our quarters I find that our latrines
and bathrooms have been changed with
marble-stone flooring, This way we
feel that our standard of living has
increased. Sitting here in Delhi we
feel that our standard of living has
increased. It is not a matter to be
taken so lightly. It is a wvery serious
thing and I shall jnvite the attention of
Government that they should think
over the matter more serlously. We
used to say that the British Govern-
ment was ruling frorn Delhi but we
are still ruling from Delhi. I thought
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it had an allegorical sense, but it has
a litera] sense, If the Planning Com-
mission wants to make out a good plan
for the amelioration of the poverty
of the people, they should not sit here
in an air-conditioned room, but go to
the villages and sit there day in and
day out. Only then they will be able
to make out a good plan, Only then
they will be able to see the truth or
otherwise of the theory which has
been propounded that it is the cheap
and quality goods which will go in
the market,

We are always reminded of foreign
couniries. We are tolg again and
again that they have developed be-
cause of big industries; and we should
follow in their footsteps. Compari-
sion is made with foreign countries.
This is most misleading. I was going
through the Economic Report of the
President of the U.SA. and I have
found that there is unemployment
even in certain well-developed countries
like the US.A. My hon. friends will
put forward an argument and say,
when there is unemployment #n such
a developed country like America, why
should there not be unemployment herey
If there is so much unemployment there,
proportionately according to population
if there is so much more unemploy-
ment here, we are to be excused. The
other day our Home Minister was
quoting the figure regarding crimes
here in India and in other countries.
But as I have said, such figures are
mnst misleading. How many crimes
our policemen register here in India?
What is the efficiency that our police-
men have here in India? It is guite
good ® argue in the Parliament and
to tell us “Well, there are so many less
crimes  here", This can console
people who do not look at the actua-
lities of the thing, but critie like
Acharya Kripalani, find that the crimeg
are not enlisted, Acharya Kripalanl
will be dble to contradict it but per-
haps he has not got machinery where-
by he -ean gather the figure and con-
tradic. the Home Minister “Well, the
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figures given by you are most mis-
leading”.

Acharya Kripalani: And mislead the
public,

Shri Jhuonjhunwala: Sim#arly, 1
would say about the figures and the
hopes given by the Government that
the big industry will solve our prob-
lem, Shri Saksena, the other day,
said that it is a question of faith with
him. There is no question of faith
or no faith, It is a hard fact that this.
patern OI‘_gcmumy is not going to solve
the problem of India. When you talx
of the US.A., when you talk of the
U.S.S.R., loock at the population per
square mile there, In the U.S.A., tne
figure is 52 per sqguare mile,
in Canada 2:6, in China 124:8,
in the U.S.SR. 234 and in India 292.
They will say “Look at the figure of
the U.K. which is 532". I shall tell
them that U.K, undoubtedly is a
small island, but let them look at its
other colonies where they are sending
their goods.

Mr, Chairman: There are quite a
aumper of speakers yet and I would
request the hon. Member not to take
any more time,

Shri Jhunjhunwala: 1 wanted to say
something more, but, as per your
order, Madam, and as Acharya Kripa-
lani tells me that I have spoken enough,
1 shall sit down,

Dr. Krishnaswami (Kancheepuram):
I listened with interest to my hon.
friend, the Deputy Minister expounding
his theory of how small-scale industries
should be developed. I do not have on
this occasion time to enter into the ar-
guments that he has propounded
or to rebut the case that he
has put forward and shall reserve my
remarks for & subsequent occasion. I
should like to deal with two facts which
have been mentioned frequently in the
press and which come up for debate. L
refer to the National Industrial De-
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velopment Corporation, which after a
prolonged period of gestation bas come
into being but of which We know
precious little. I believe that the
House will agree that we should have
as many of these agencies as possible
provided we know what their func-
tions are, provided we know that their
functions do not overlap and provided
we know that they would be in a posi-
tion to translate their objectives into
practice. The I.F.C., the I.C.F.C, and
the National Industrial Development
Corporation are three bodies meant to
channel savings into investment. How
do their functions harmonise with one
another? Do they overlap one another
and what is to be their objective? In
these days of high taxation of per-
sonal incnmes, it is elementary to sug-
gest that savings from individuals are
bound to diminish, Public savings
have necessarily to be channelled into
investment and this is important from
the angle of development. The economic
need today is to have more venture
capital flowing into industries. I hope
it will be possible for the National In-
dustrial Development Corporation to
fulfil a positive role. The National
Industrial Development Corporation
zan fulfil a more positive role, not
only by taking account of commercial
considerations but also by recognising
welfare  considerations, such as
regional jndustrial development of our
country. It is sometimes said by my
hon. friends that it is not necessary
to consider these problems of regional
industrial development, but I venture

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
Which hon. friend, may I ask?

Dr, Krishpaswami: [ think some of
my hon. friends from the Treasury
Benches themselves have sometimes
tended to pay lip homage to regional
industrial development, but when it
comes to the translation of policies
into practice, they have been inclined
to adopt a different attitude. I
should like, therefore, to refer to the
basic issues invelved in this question
so that I may have a clear enuncia-
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tion of policy from my hon. friend
over there.

At present, our ken of economic
vision is fettered by considering only
Bengal, Bihar and Orissa, where
materigl resources exist in abundance.
The principle governing the location
of industries and townships should
be gone into much more thoroughly
than in the past. My hon. friend, the
Commerce Minister, once broached
the idea of 50 to 60 industrial town-
ships in this country. But how can
50 to 60 industrial townships come into
being wunless we revise our ideas
where an industry should be located.
It is well known and it is a fact
which is recognised that the distri-
bution of material resources is always
bound to be uneven. There has been
unevenness as between different parts
of the world but has not prevented
this dispersal of economic develop-
ment. Japan, for instance, without
iron ore and coal, fabricates steel and
competes with many countries more
richly endowed by nature. Dundee,
for jnstance, proauces jute goods with-
out the necessary raw material being
close to it. What I would like to point
out to my hon. friend is that in con-
sidering the location of industries, he
should not only take account of
material resources but human re-
sources as well, which are as impor-
tant if not more important from the
view-point of economic development.
It is said that India is one economic unit.
I agree, but at the same time we have
to take account of the limitations of
and qualifications to this argument.
We have to remember that the size
of this country is as great as Europe
excluding Russia; it is about 1800
mileg in length 1800 miles, in breadth
and distances that separate one region
from another have to be reckoned
with. By all means let us be proud of
Bhakra-Nangal or the Damodar Valley
Project or the new industria] town-

ps that may spring up around
Rourekela. No one denies that such
development indirectly helps the whole
country. But this does not imply that
our task is merely to look for material
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resources and then to gravitate our
industries near them as in the case of
private entrepreneur, What is the
fynction of planning if it does not take
into account the basic principle of eco-
nomic statesmanship, namely that the
material resources should not be al-
lowed, as far as possible, to create
great disparities in human welfare?
It will be recognised I hope that the hu-
man resources in the South, in Maha.
rashtra and in Eastern Uttar Pradesh
are no worse than in regions where
these new industries will be started,
and it is, therefore, best to encourage
the development of industries in these
backward areas. From another point of
view, this would lead to a levelling up
of economic opportunities. Indeed, in
one instance, the Government of India
has made a reluctant concession to
this principle. Thus it has been laid
down that new textile mills should be
situated outside Bombay and Ahmed-
abad as far as possible, so that there
might be a greater dispersal of econo-
mic development. Why should not this
principle be extended further? Since
we are endowed more egually in
human resources ,the location of in-
dustries by the public sector through
the National Industrial Development
Corporation has to take greater ac-
count of the great economic opportuni-
ties that would be created by location
of new units. I cannot understand
why a steel fabrication industry, for
instance, cannot be started in the
south.  Undoubtedly the argument
agajnst starting all industries is that
simpler, processing industries can be
started near the places where raw
materials are located. But there is
no reason to prevent the establishment
of more complex processing industries
in places far removed from material re-
sources. The sound rule to follow would
be that where the value added in the
process is much greater than the raw
material and the other incidental
costs, industries should be located in-
distant areas. What is the problem of
economic statesmanship if it is not to
ensure that material disparities are
not fully reflected in differences in
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welfare? No, one disagrees with the
proposition that we should exploit
our resources to the full. No one for
a moment suggests that this should
not be done but I should like to point
out that this problem of human re-
sources cannot be ignored and we
must realise that, if other countries
have progressed satisfactorily without
the bulk of the raw materials in their
countries, We in this country can also
progress by adjusting our economic
vision by equalising the economic op-
portunities in different parts of the
country. This problem cannot be ap-
proached only by the Ministry of Com-
merce and Industry and that otber de-
partments notably the Planning de-
partment has to adjust its vision. I
hope that the Minister for Commerce
and Industry will educate himself and
convince his colleagues in the Cabinet,
the Planning Commission and the
other bodies who up till now have not
given sufficient thought to this aspect
of the question.

4 P.M,

Sometimes hon. Members suggest
that it is parochial to think of the
advances that have to be made in
backward areas. But may I affirm
strongly that when we are considering
the development of a big country like
ours, where we have wide disparities
existing in different regions, we can-
not have the unity of India established
on a solid and durable foundation un-
less we have a positive policy for
rectifying the economic inequalities of
different regions. I realise that pub-
lic savings channelled through the
National Development Corporation
while playing a positive role would at
best be a minor role. In more senses
than one, it is bound to be a marginal
role. As far as the growth of private
sector is concerned, the limitation to
this argument is that today personal
incomes are taxed so heavily that it
might be difficult to find enough re-
sources for large amounts being di-
verted into industries. I trust that the
‘Minister of Commerce and Industry
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when he considers some of these as-
pects, when he is more definite on the
role which the National Industrial De-
~velopment Corporation should perform
will take into account the economic
needs of the regionally backward
areas and sponsor such measures &8
will lead to a progressive increase in
welfare. ‘What the advocates of
regional development affirm is that
while, there may be diversity let there
be diversity of economic development
on the same plane instead of diversity
on different planes, ag is the case now.

Shri 8. C. Deb (Cachar-Lushai
Hills): I thank you for giving me this
opportunity of taking part in this de-
bate. I offer my thanks to our hon.
Minister for the favourable balance of
trade and for the steady increase in
production in 1054. Just as the In-
dustrial Development Corporation is
contemplated to step up production
both in the private and public sectors,
may I draw the attention of the hon.
Minister to the small scale industries
ard suggest that some specific assign-
ment should be made for them so that
they could be developed in such a
way that they could not be competed
with by the bigger industries.

1 would like to draw the pointed
attention of the hon. Minister to tea
estates in Assam. I would like to speak
on the plantation industry in my State
of Assam—that is, tea. Though Gov-
ernment is getting a sizeable income
from tes, the actual position is not
good in my State. The actual position
is this. The foreign companies are sel-
ling tea gardens to our Indians, who
are unaware of the true position, at
exorbitant prices. I would like to
draw the special attention of the hon.
Minister to my district of Cachar.
There the position is still worse. I
am glving some figures which are sub-
ject to correction. In my distriet, the
tea plantation area covers about 75,000
acres of land; out of this, 15 thousand
are already dying out—that is, giving
no yleld Of the remaining 60
thousand acres, 45 thousand acres of
plantation area i~ ~f 80 years old. That
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is the state of affairs. It ~requires
special replacements and rehabilita-
tion and other improvements in that
direction. But the planters who are
running the show are indifferent and
that way the whole industry is fast
deteriorating. Out of 75 thousand acres,
only 15 thousand acres are economical;
four-fifths of the whole plantation had
become un-economical. If this position
is allowed to continue, the industry

-will have a very bad shock. I am giv-

ing a warning to our Government if
their special attention is not drawn to
this industry, the position will not last
long.

Another thing is this. Europeans
are very much busy selling their tea
estates at 25 times their share value
in the markets. In that way, they earn
25 times more money than their real
share value. That is a loss to the
coutnry and that should be borme in
mind. The Indian buyers who purchase
the gardens at such exorbitant price
will suffer when there is a fall of price
in the tea market. After some time,
the prices will normally come down
and then the tea industry will face a
very unhappy situation. We know of
the crisis of 1952. In my district alone,
15,000 labourers are already surplus.
There are 160 thousand labourers and
if these things continue, most of this
labour force will become surplus and
there will be an unemployment crisis.
That thing should be borne in mind.
So, the industry should be controlled.
What I suggest is this. Government
should control the price; when a tea
estate is going to be sold, the reason-
able price should be the market price
according to the share wvalue.

_ What 1 would like to suggest is that
Government may purchase all the
share capital. They may purchase it at
a very low price, and in that way
that industry can be saved.

Mr. Chairman: Hjs time is up.

Shri S. C. Deb: [ have very many
things to mention.

Mr. Chairman: 1 would ask him to
finish now.
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Shri 8. C. Deb: But I am drawing
the special attention of the Govern-
ment to this, and if the industry is to
be saved some special care and atten-
tion should be given to that industry.

Shri A. M. Thomas: At this late
hour I do not want to indulge in any
superlatives. But it is only fair to join
with those persons who have paid a
tribute to the work of the Ministry,
and it has to be fairly admitted that
the Ministry has done good work dur-
ing the current year.

In the matter of production there
has been a marked advance in the uti-
lisation of idle capacity in the country’s
manufacturing plants. There is a
reference to the low volume of motor
car demand which stunts the in-
dustry’s growth. Greater mobility can
introduce new forces in our economy,
and a narrow approach to the pro-
tection of a few people should not
blind the Government to the need for
an expanding motor car industry with
an increasing mumber of users.

It has to be admitted that real
dynamism has been exhibited in the
matter of promotion of exports from
our country. I want to know from the
hon. the Commerce Minister what has
happened to the Export Credit
Guarantee Scheme that the Ministry
bhad in‘view for some time. Fears
have been expressed, while welcoming
this measure of the Export Credit
Guarantee Scheme, that the draft
framed by the Commerce Ministry
has not been so helpful to the Indian
exporter as it ig to the foreign im-
porter. I would ask the Commerce
Ministry to devote its attention to the
many aspects of the scheme, and it
would be worthwhile to copy the Ex-
port Credit Guarantee Scheme that
has been adopted by the United King-
dom in this respect. That, I think,
will dispel many of the doubts that
have been entertained on the score
of this Export Credit Guarantee
Scheme.

Small-scale and village industries
have received special attention.
Diversification of the pattern of in-
dustry has been given due emphasis

14 APRIL 1955

for,1955-56 5232

in the year with which we are deal-
ing. A little over Rs. B crores have
been given by way of loans and grants
for the development of small-scale
and village industries. I do mot want
to detail the wvarious schemes that
have been taken up by the Govern-
ment in the matter of the develop-
ment of small-scale and village in-
dustries. Many Members have refer-
red to it, and the Deputy Minister of
Commerce also has referred to it
When going into the catalogue
of the creditable record of the
Handloom Board, some reservations
have been made for which the ex-
planations given in the report have
not been satisfactory. It has been
stated that so far there have not been
any accurate statistics in the matter
aof handloom. I do not understand
what exactly is the difficulty to have
accurate statistics concerning hand-
loom. There is also the admission
that the handloom goods that we ex-
port are not of the standard quality.
I do mot understand why the scheme
of carrying out of research in design-
ing of fabrics, loom parts and other
implements has not been  pushed
through by the Ministry. I also want
to know why standardisation has not
been made compulsory in the matter
of the handloom products that we are
exporting. The hon, Minister himself,
while addressing a meeting of the
Handloom Board, has laild due
emphasis on the possibilities of pro-
viding financial assistance from the
Cess Fund that we collect, to weavers’
co-operative societies if they propase
to have housing colonies. I do not
think that scheme has been taken up
as yet by the Handloom Board. It is
an urgent problem. Next to food and
clothing, housing is the most imme-
diate problem that we have to tackle.
In this connection I would also re-
mind the hon. the Commerce Minis-
ter that the Commerce Ministry in
charge of the industrial sector of our
country should also devote itself to
the industrial housing scheme that
has been promulgated by the Works,
Housing and Supply Ministry. I grant
that this is not within the direct res
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ponsibility of the Commerce and In-
dustry Ministry. But all the same,
as the Ministry has succeeded in hav-
ing gradual Indianisation of the ser-
vices with regard to private firms and
other concerns by a great deal of
persuasion, that course may be adopt-
ed in the matter of the industrial
housing scheme which has been taken
up by the Central Government in the
Works, Housing and Supply Ministry.
Only some pressure on the employers
will enable the Government to push
through the scheme. Although it has
been stated that 25 per cent. of the
amount that would be necessary for
the industrial housing scheme will be
given by the Central Government by
way of grants, even then, that scheme
has not been taken advantage of by
the employers in the various sectors
of our industry.

I wish to mention one more point.
When we consider the reports that
have been placed before us about the
working of the various Boards, the
working of the Handloom Board is
realy very creditablee But I can-
not say so with regard to the working
of the Village Industries Board. The
All India Khadi and Village Indus-
tries Board has done good work
with substantial government help
as far as the development
of the khadi industry is concerned.
But as far as the other village in-
dustries are concerned, I must say
that the activities of the Board con-
cerning them have not been satls-
factory at all. There has been the
constitution of @ Khadi and Village
Industries  Economics Committee.
That Committee consists of very emi-
nent persons in the industrial field.
But I do not think any substantial
work has been done by the Khadi and
Village Industries Economic Com-
mittee in the matter of the develop-
ment of village industries at all. It
need not be stated that having regard
to our unemployment problem of our
diversification of the pattern of our
industries is absolutely necessary and
due emphasis has to be given to the

14 APRIL 1955

for 1955-56 5234

development of small-scale and village
industries.

Then I would like to refer to ome
fact contained in this report, and
that is that these various
Boards that the Commerce and In-
dustry Ministry has constituted have
programmes for wide publicity in the
matter of external marketing as well
as in the matter of the development of
our internal markets. But I would
from my personal experience wish to
point out that some of
these emporia which we have opened
within this country are not working
on satisfactory lines. I would refer
to ome emporium which has been
mentioned in this report, namely the
Gram Udyog Bhavan which has been
opened in Bombay and which is
intended to serve as an attraction for
tourists. I must submit that the
talent, salesmanship and energy that
are necessary for efficiently running
these emporia on purely businesslike
and commercial lines are lacking in
the personnel who are employed in
these various emporia. We must in-
ject a little more spirit and energy,
and they are not to do mere mechani-
cal work. They should take real
interest in their work and promote our
various industries. I have done,

ot vA0ewY (T ATeSat-
Taa—wgfa sfaa) « e o,
oe F qR A Zvew fear § @ & @
¥ o190 FT ATAY £

o gl Mt grsfeae ofesr
2 o 99 & maewla g gl A
TR TSR EIOFARA §g T
T e g | et T aga &
¥y W FAfeai s §, I I AT
59 ¥ #% I 7 *feT gATd AT
weet & fod it oF 99 R WS FAET
a7 ¢ F ST & | A qE W
freg weet # aga ¥ qE@
quaAT AT & | F FgAr argn g 8
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Shri Tulsidas (Mehsana West): I
thank you for giving me an oppor-
tunity to say a few words. I have been
listening to the debate on these De-
mands for Grants for the Commerce
and Industry Ministry, with attention.

As you know, this Ministry is in
charge of more or less the entire pri-
vate sector and it is a tremendous
responsibility to see that the progress
in the private sector is maintained.
When we see the index of industrial
production, it is a commendable figure
that the Ministry has achieved, parti-
cularly when we see that in Decem-
ber, 1954, the industrial production
was 162:3, whereas it was 144:7 in
December, 1953.

This morning, I heard an hon. Mem-
ber say that the Ministry has been
doing excellent work during the last
year, but since December, it is not
found that the Ministry is as active
as before. There is something in
what the hon. Member said. 1 do not
know what the reasons are.

Shri K. K. Basu: The Minister was
not there.

Shri Tulsidas: After all, the Com-
merce and Industry Ministry has to
function in co-ordination with other
Minjstries. It cannot function as a
separate body. It must function to-
gether, Government as a whole. When
the entire policy of the Government
is on a particular basis, the Ministry
has to function on those lines.

Acharya Kripalani: They do not
know the basis.
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Shri Tulsidas: I do not kmow. I
personally believe that the basis has
been there. The reason why I am
saying so is this. During the last
year, there had been a certain atmos-
phere created. There was confidence
growing in the country. There were
certain people who were thinking in
terms of increasing production, put-
ting of new industries and expanding
production. There was also an at-
mosphere of foreigners trying to
interest themselves in this country.
Somehow or other, it may be due to
the following of the pattern of society
of our hon. friend Acharya Kripalani
or anybody else, but the unfortunate
thing is since December, the whole
atmosphere has changed. The atmos-
phere has so badly changed that
everybody js feeling frustrated,—not
only the Ministry, but everybody—
as to what is to be done in these cir-
cumstances, as to what is going to
be the policy in the future. [ am sure
no Ministry can function in this at-
mosphere. That is what I want to
say. )

I want to make one or two con-
structive suggestions. When I was
speaking at the time of the Budget, 1
told the Finance Minister that since
the agricultural prices have gone
down, our industrial prices must also
come down. I would like the hon.
Minister to go into this and parti-
cularly find out why these industrial
prices are mot coming down. As he
knows very well, of the total price
of industrial articles, 50 per cent.
consists of the price of agricultural
commodities, raw materials, 25 or 30
per cent. consists of labour costs and
the other 30 per cent. is made up of
taxation, margin of profit, etc. If we
have to bring down the cost of pro-
duction, if we have to bring down the
prices of industrial manufactured
goods, the only way is to see what
are the other factors which are in-
cluded in the price which have to be
adjulecL Whenever any suggestion
comes up for rationalisation, some
hon. Members here shout and say,
we cannot have rationalisa-
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tion. If there is any question of any
adjustment with regard to labour
charges, there again we shout. We
also want the prices to come down.
How is it possible? I do not under-
stand it.

Acharya Kripalani: You have not
mentioned about the income-tax.

Shri Tulsidas: ] am not talking as
a politician. I would like you really
to understand these aspects of the
cost position.

Shri B. S§. Murthy (Eluru): He is
talking as a sun-dried capitalist.

Shri Tulsidas: Whether it is
capitalist or mot, you understand
something of what it is, and then you
can say something about it.

I was saying that just as the agri-
cultural prices have gone down we
want to bring down the prices of
manufactured goods also. Everyone
here has a good word to say about
the agriculturists, and I do feel that
he must get the industrial products
at lower prices. But how are you
going to achieve it? If the cost
structure is going up all the time how
are you going to find out any time
when the agriculturist will realise his
income at a lower price, and possibly
also get the goods at a lower price?

Shri 8. §. More (Sholapur): Could
we not cut down profits?

Bhri Tuilsidas: [ think so. I have
already stated that out of the 100 per
cent., 50 per cent. is raw materials,
30 per cent. is labour, and 20 per cent.
consists of manufacturing cost, & pro-
fit margin and the impost of taxation.
If you understand that, then you will
be able to know where it should be
cut down.

Dr. Erishmaswami: You must cut
down taxes.

Shri Tulsidas: The mnext point
which I would like to make is with
regard to the export market. I am
sure the hon. Minister must be fully
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aware a5 to how important it is to
keep up our export market in order
to keep up our industrial production.
and in order to see that our economy
is properly kept. I find that unless our
cost of production is cut down, and
unless our goods are sold at a com-
petitive price, it will not be' possible
for ug to majntain the present balance
of payments position. The articles
that we export to our export markets
in the largest quantities are tea, jute
goods and cotton textiles. In cotton
textiles, as the hon. Minister knows
fully well, the advantage so far has
been on account of the low price of
cotton. That advantage is not going
to remain for a long time, and I do
not know whether our textiles will
hold & competitive position in the
world market in the future. I would
like the hon. Minister to consider
what steps should be takep to see
that our commodities retain their com-

petitive position in the export market.

I have a number of other paints to
make, but as my time is up, I shall
conclude.

Sl QHo Qo Y™ (TTHI-7eT) ¢
o A, W I i afey
Area A fae ®d ¥ & ¥ a1
a1 feX T & fF 7w =i g
FrrEEa Frogfa d, s F AR,
S A ofmdw g & 1 @ afeda W #
e #%ar § | Afew arg § W
# 7% e wge fr ferger ) o
TATEIATATH AR H T F, TGIAF
AT &I, A AT AT WG 7 WY
& F=hw T = arforew FAEE A
st Afa+1 fraife fear g | fegmam
1 @are S fF SO gal frewd gu
FEY3W & 9 & gaTe Star @ | AfeA
fegem & gt W fasw #1
I g T WMMed 6 g W W A
ot gATE AR F A @ A & S
R A aATE I Al w1 weg ¥
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S FyET SO § AR fomd afa@ ¥
fegmam A FT A AFY Iaw TN
feam g &t wram & R g Fver AR
# Ao 7 g fft s e qiw
T g W At 1 W gY@
ok So% ey § R W &
HRTHT HTAT FAN 40 &, =& Aa-
| S §, AT ¥ FE W w
TR HUE AEHT FH s % fefy A
fisly o & ofaw frafg s &
W fad v fggem | 99 qvaed)
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#ifs =1 fwiow fowr 9 39 =g
TH T ®T WA THAT T2 fF 727 29
TS T IAWT T I8 TEIARTCIATNE
749 g #Y == AT At R awr o
AT § WICATIGAGIE THA I =TT
ary & @ 7g gwvn & afa 7o
FrHvE & wfed & 99 A% § IAW
g7 fraifer &€ & ofed | gz a@
quA | 1 wrar ¢ R oww IwAr A
arqw fear s F=1 fr AT Ham 2
f& &= F@r &t ST 17 @0
wifgd a1 7z s ¥ fawm & fod
I 7 SyrEr FT AT FT W @
A % ary & Ay I w1 fr qzn
Y a8 U AERE ® WA
omr g A FEw aE § 7Y
AT 1 F T AU FY ALY AT o
At farm gaw @ATaT & o9EE EEA
g #T 1 S feur 8 5 92 ema
Fitfremar WMiF fagemaw
UF UF qEHT 0/ R 7o w4 fr fam
¥ 7z w9 ofreq faafg w0 A%
g2 fadors fargra gara & e fam 1
AT TEETET R W T ar
arfas a1 wyafis Sifa fifa
FTAT Tz | 90T A7 2w 73R faataw
AT F A & A Ew I qad F@ E
ArAr AT IT AN A Wy E 2 gw
7 qa7 & fr arge Iw S g qTEE
g @Y & afew gt fod wm gwr 27
FH AR AR GAAATT DT, WA
FAM G RE G & o gfawd
Ftar WY §, I aviw w4 § AwA
FAIMATTFAF @ M ITEF Hz i
FIAT A TInERITEF @ A
§9 T TE AT (7T 4 57 Fd oY iy A
m fffa &% 2% wvit 3¢ w0
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FAAAT 2 IAF 97 FULT 741 B FG
Ffaa g am =1 G| & @A
atfedt | saifF awg aga F9 ¢ wfag &
%97 a7 T30 Mz g v 9w aw oy
R ®UST 1 H€qU 7 A SHAar §
I 1 w7 e 7= agd) 7w T @
FT AF, AT AT qF T FEH G
AT AR & F T AGT q6d | W6
FT AT T Sf@feraT w1 9T 8
UL g 7 fugw A A F
TE AT A 2 | ZH AU 3 & "1a-
TWEATH FT QU FH & A9 & 9
TR AR w1 9 &1 Afe afasy w7
T AT TG | TH IR & WA
w€ feameai s A § | 9 S Fo-
AT WA ATAT §, T F1 AHfaT gq
FT qHI—IHH 84 OF ¢ | A AT
T A1 & a9 A F AT AT H
w1 ET &1 sy W & fe s
FIT &4 9 T WA WAw § 98 g9
# F9 qEaT & | AT & FIE T HFAA
# EWTO dYET AL L W W6
I & IS F YA qGT FH 300 |
TOFT aTH gW faNq A AT &N A

AT gATL A[Z FART & ATy &
I FY a0F ) v g Fr Aifa § 72
&4t €Y & 9 fv 0w 93 W 9w @ EA
AT # I FY A< qur famr wmAvr )
o ifa & e = A A T
Fraree o favwa & a1q w9 W Awt
Hifa fraife =it wfed | fegem
& wiEl F A AT A FAET AW F
o = el & a1 feet 9 | g
T IEW FT & AWMH AR &
I Fam w T A 91 e

. #T Arawsar W@ ¢ | safag § gweh

-w@w&ﬁmﬁ T A A v
i3 1@ &, THT 0 ) Aragwar g2 )
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[t wao oo 7]
Fawaarg 6 98 w0 aga wAsnE
¥ & wran g fF 3@ F aga A A
Er T &1 AfET W S qET R
W\t e T #1 a7 g@ §
T ¥ & arfes fawmw sCoAfa
dqr qT WY SaTar A9 & &1 g
@ ¥ T HAE A1 4z ed 7 =
s w1 saraafas Afa faifo
A T A IS @ fF g e
% I F 7 Fad I H AT 2
fo & ford Aot d, AR WA
ITAET T AT G IAR F A
FAETE | W S 7T AN T TR K
qHIR A AT FL @ G I AR
TR

= g F WA W o9 AAGq [
i BT qRET FTATE WX IHE FCATE
f geere @ e d AR A A e
FSTAT 1

Mr. Chairman: Shri S. V. Rama-

swamy. He should conclude by 4:45.
There are only four minutes left.

ghri S. V. Ramaswamy: Can I con-
tinue tomorrow?

Mr. Chairman: No, no. We have
to finish the debate today and the
Minister will reply tomorrow.

Shri §. V. Bamaswamy: In four
minutes, it ig dificult for me to speak.

Shri K. K. Basu: Then he will for-
feit his right to speak.

shri 8. V. Ramaswamy: Can I have
three m'nutes to-morrow?

Mr. Chairman: I do not think so.

Shrl S. V. RBamaswamy: [ am glad
the Deputy Minister has spoken. He
seems to be in a doubt about his own
Report. He was not as confident as
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one would expect him to be, because
he was saying ‘if the Report is accept-
ed, such and such consequences would
follow’. I put it to him—what is the
meaning of saying, ‘if the House ac-
cepts it or not accepts it?' I put it
to the Ministry, let the whole report
be placed before the House, because
there is no report submitted to the
Government which has met with such
universal opposition ag the Kanungo
Committee Report, « Report which,
instead of sustaining and maintaining
an industry, seeks the amnihilation of
that industry.

‘The Committee was appointed, as
you know, when there was a grave
crisis In the industry. Thousands and
thousands of weavers were turned out
of work. People from the south could
be found as beggars in places as re-
mote as Rishikesh. They were spread
all over the country. There was an
uproar and cry all over. It was under
these circumstances that this Com-
mittee was appointed. The terms of
reference of the Committee said that
the inquiry was to be into the three
sections of the industry. It was under
those peculiar circumstances—difficult
circumstances—that this Committee
was appointed, and it stands to reascn
that what was expected was & Report
which would help the handloom jn-
dustry to survive and to live. But the
Report aims at wiping it out over a
period of 15 years.

The Minister of Commerce and In-
dustry in writing his foreword to a
booklet on the all-India handloom
week said like this: .

“The Kanungo Committee Re-
port, which has been criticised in
some gquarters, largely because of
a lack of realistic appreelation of
its recommendations, has suggested
the stabilisation of the handloom
industry by recommending that
the bulk of the increased loom-
age in the country resuliing from
the increase in the consumption
of :loth should be reserved to the
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handloom-cuni-power loom weaver.
This is the most important recom-
mendation ot the Kanunge Com-
mittee and this will ensure that
the handloom weaver will not in
future face the acute competition:
that he has had frcm the mill in-
dustry in the past.”

This is very misleading. It is not as
it the hon. Minister does mot know
what the Kanungo Report contains.
Rumour has it that he is the real
author of the Report.

Shri T. T. Krishnamachari: I must
take strong exception to an insinua-
tion of that character.

Shri §. V. Ramaswamy: Let me
read from paragraph 79 of the Com-
mittee's Report.

Mr. Chairman: I do not think there
is time to read. He has to finish in
1wo minutes.

Shri §. V. Ramaswamy: | am just
developing an argument.

Shri T. T. Krishnamachari: It is an
undeveloped argument.

Shri 8. V.
minutes will do.

Mr. Chairman: No. It must be
finished today. The Speaker has al-
ready announced that.

Ramaswamy: Five

Shri K. K. Basu: Let the speech be
guillotined.

Shri 8. V. Ramaswamy: Very well.
ia paragraph 91, they say:

“The ultimate idea is that at
the end of 15 to 20 years, barring,
say, 50,000 looms of the throw-
shuttle or fly-shuttle type manu-
facturing special fabrics with an
intricate body design, the entire
handloom sector will have been
converted jnto the improved
(semi-automatic) handloom or the
decentralised power-loom indus-
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This is in marked contrast to what
the Minister himself has said, that it
is meant to stabilise the jndustry. On
the other hand, the Report is intend-
ed to annihilate it in 15 or 20 years.
I find that in pursuance of this Re-
port, in the Explanatory Memorandum
on the General Budget, at page 154,
the following oceurs:—

“The provision"—the provision
of Rs. 5,00,000—"js intended to
defray expenses in connection with
the conversion of handlooms into
puwer-iooms  with a view o
establishing economic efficiency of
the handloom industry in pursu-
ance of the recommendations of
the Textile Enquiry Committee.”

I do not know whether the Govern-
ment have already committed them-
selves to accepting this Committee's
Report. I do hope that this does not
mean that the Government have com-
mitted themselves. I am given some
assurance that the Government have
not come to a decision op this matter,
that it will be duly considered and
then the matter will be placed before
the House. But if that is so, I do
not know why this provision has been
made because it is specifically stated
that it is in pursuance of the recom-
mendations of the Textile Enquiry
Committee that, the provision is made
for the conversion of handloom into
power-loom. If I had the time, I
would very severely criticise this
Report and I would ask the House to
reject the Kanungo Committee Re-
port. I would have persuaded the
House to tell the Government not
accept it but to throw it out As
have not the time, I will take my seat.
If the hon. Minister will be pleased to
agree to a two-hour discussion on it,
we shall be glad.

Mr. Chairman: The hon. Minister
will reply tomorrow.

The Lok Sabha then adjourned il
Eleven of the Clock on Friday, the
15th April, 1988,

e —



